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LOK SABHA DEBATES.

LOK SABHA

Monday, May 9, 1994/
Vaisakha 19, 1916 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. Seeaker in the Chain

ORAL ANSWERS TO QUESTIONS
[English]

Investment by U.S. Companies

+
*601. SHRI UDDHAB BARMAN:
SHRI D. VENKATESWARA

RAO:

Will the Minister of POWER be
pleased to state:

(a) whether major U.S. power
companies have agreed toinvest in setting
up of three power plants in the country;

(b) whether these proposals have
been accepted;

(c) the places where these power
plants are proposed to be set up;

(d) the total power to be generated
from these power plants; and

(e) the total estimated cost of these
power projects, plant-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI R.V.
RANGAYYA NAIDU): (a) to (e). A
Statement is laid on the Table of the
House.

STATEMENT

(a) As on date proposals have
been received from US based Private
Companies for setting up of 22 Power
Projects for a total capacity addition of
11589 MW costing approx. Rs. 38122
crores.

(b) Out of the 22 proposals, six ¢f
them have been cleared from the angle
of foreign investment.

(c) to (e). Details are given in the
Annexure.

ANNEXURE

Details of Power Praject Proposals of US based Private Companies which are
cleared from Foreign Investment Angle

Sl.  Foreign/ Capacity Prov. Cost Name of
No. Indian (MW) Estimate the Company
(Rs.Crs.)
1. Forgn. 235.00 827.00 GVK Industries, USA
(NRI) (Gas)
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Sl.  Foreign/ Capacity Prov. Cost Name of
No. Indian (MW) Estimate the Company
(Rs. Crs.)
2. Forgn. 208.00 748.43 Spectrum Power Generation
(NRI) (Gas) Ltd. USA
3. Forgn. 1000.00 5088.00 Cogentrix Inc. USA
(Coal)
4. Forgn. 695.00 2912.00 Enron Power Development
(distilat Corporation & General
oil) Electric Corp., Bectel,
1320.00 6139.27 USA
(LNG)
5. Forgn. 420.00 2025.60 AES Corporation, USA
(2 x210)
(Coal)
6. Forgn. 210.00 750.00 ST Power Systems Inc.
(NRI) (1 x 120) USA
(Lig)

SHRI UDDHAB BARMAN: Mr.
Speaker, Sir, it has been mentioned in
the Statement given by the hon. Minister
that out of the 22 proposals, six have
been cleared from the angle of foreign
investment. Will the hon. Minister be kind
enough to elaborate on the conditions of
the Agreement allowing the foreign
companies to invest in the project? |
would like to know whether 16 per cent
return and other incentives would
encourage the foreign investors to inflate
the project cost so as to gamer more
profits. And to counter that, will there be
global tenders? | would also like to know
whether this 16 per cent retumn is allowed
on such sectors as distribution in some
uneconomic lines, as is the case in
respect of airlines.

THE MINISTER OF POWER (SHRI
N.K.P. SALVE): There are two aspects
of hon. Member's question. One is,
inflation of the project cost and the
consequent effects of that on the tariff

and the other is the bidding part | would
like to say that 16 per cent return is on
equity and it is not on the entire project.
So far as the inflation of the project cost
is concerned, 16 per cent retum would
not be relevant because they have to
bring in equity in any case. If at all
inflation is there, it can be on the import
of plant and machinery.

As far as the biddings are
concemed, we have already advised the
States to go in for global bidding. But the
private power development in India, Sir,
has been an uncharted area for us. The
States have to do plenty of work. They
have to prepare Feasibility Reports costing
lots of money to them. They have to take
15 statutory clearances and it is not easy
for the States to be able to put the
projects on the shelves So that it can
straightaway be offered for inviting
biddings. Initially, there were no takers
in the private sector for investment in
India. Therefore, we had adopted the
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route of negotiation. But now the dual
route is possible viz., negotiations and
global biddings.

SHRI UDDHAB BARMAN: Sir, it is
mentioned that the Government is going
in for foreign funding in the power sector
for meeting the gap between the
resources and needs. But at the same
time it is reported in the newspapers that
the Industrial Development Bank of India
is forced to fund Rs. 1500 crore to Enron
for meeting virtually 75 per cent of its
debt requirement. | want the hon. Minister
to kindly explain whether this investment
by the Industrial Development of Bank
out of our Central fund will not affect
other developmental activities in our
country.

SHRI N.K.P. SALVE: Sir, | do not
know about the refusal by the IDBI to
finance Enron. But | know one thing and
that is Enron is bringing in foreign
exchange and out of Loans equity and
out of that about 60 per cent to 65 per
cent of the money will be in foreign
exchange.

SHRI PAWAN KUMAR BANSAL:
Mr. Speaker, Sir, understandably, private
investment in public sector is necessary
because of the severe resource crunch
which could even paralyse our power
sector. We must also remember at the
same time that electricity is not just any
other commodity. It is a vital input for
every other sector.

From the reply of the hon. Minister,
Sir, | find that the cost per mega watt
would be between Rs. 3.50 Crore and
Rs. 5 Crore. Taking the question of the
hon. Member further, | would like to know
from the hon. Minister, when this is a fact
known to us that in case of domestic
production, in case of bilateral production,
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the cost per mega watt ranges from
Rs. 1.14 crore to about Rs. 2.50 crore,
what are we doing to see that the weaker
sections of the society do continue to get
electricity at less cost. It is because as
| said, this is a vital input for all sectors.
We know that even green revolution was
possible only because of low cost of
power.

SHRI N.K.P. SALVE: Sir, the hon.
Member is absolutely right that uitimately
the generation cost is something which
the society should be able to bear. But
one assumption of the hon. Member is
not correct that the cost of plants in the
public sector is less and in the private
sector it is more. After devaluation,
particularly now, the difference is very
marginal. India’s power generation cost
is one of the lowest in the world. We
have got some figures from the World
Bank that India’'s cost which has been
shown in terms of cents is 2.86 cents
in TNEB and 3.05 cents in Punjab. It is
one of the lowest in the world. Sir, today
the average cost in the world is round
about 7 cents to 8 cents. We have been
cautious enough to ensure that the power
which we get by 1997 or 1998 should
not go beyond this. It is our continuous
endeavour to see that India’s
creditworthiness on account of being a
country which is producing one of the
cheapest power must remain as it is.

SHRI NIRMAL KANT! CHATTER-
JEE: He has to answer giving
comparables. The question put is per
MW cost, not per KW cost. So, he has
to say, whether or not, this cost structure
is very much higher compared to that
one. What is intriguing about the second
question is what is the modus operandi
of guaranteeing 16 per cent rate of
interest? How do we do that? Is it by
allowing them to have a consolidated
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idea of distribution as the Calcutta
Electricity Supply happens to do and
have a high retumn or is it in some other
manner? How do you propose to
guarantee it? Or do you propose to give
subsidy?

SHRI N.K.P. SALVE: | have
answered one part of the question
regarding private and public, sector. As
to the second part, 16 per cent retum
is guaranteed by making it a part of fixed
cost. We have two parts’ tariff formula
— fixed cost and variable cost. Sixteen
per cent retum on equity is to be included
as part of the fixed cost. That is how
we guarantee it.

SHRI NIRMAL KANTI CHATTER-
JEE: How do you guarantee that 16 per
cent is available; if necessary, would you
give subsidy or are you guaranteeing that
they are so situated in the market that
they will follow it automatically?

MR. SPEAKER: He has explained
that.

SHRI NIRMAL KANTI CHATTER-
JEE: He has not answered that.

MR. SPEAKER: Dual pricing.

SHRI N.K.P. SALVE: The difficulty
is that he understands everything.

[Translation]

SHRI BRISHIN PATEL: Mr.
Speaker, Sir, out of the total 22 proposals,
6 proposals have been cleared by the
Central Government. | would like to know
from the Govemment whether any of the
remaining 18 projects also include any
project for Bihar? If so, the latest position
in this regard.

MAY 9, 1994
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SHRI N.K.P. SALVE: As per the
details available to me, no project of
Bihar is included in these 22 proposals.

[English]

SHRI RAMESH CHENNITHALA: It
is reported in the press that the
Kayankulam Super Power Project will be
taken up by the USA Power Company.
If it is true, what are the details thereof?

SHR!I N.K.P. SALVE: | have
answered that.

Delegated Inspection Scheme

*602. SHRI S.M. LALJAN BASHA:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) whether the Govemnment have
introduced “Delegated Inspection Scheme”
(DIS),

(b) if so, the salient features thereof;

(c) whether the scheme has been
awarded to private companies for
implementation;

(d) if so, the reasons therefor
alongwith the terms and conditions of the
award;

(e) the steps taken to observe strict
quality control in the telecom sector in
respect of equipment and cables in rural
areas;

(f) whether the monitoring regarding
quality control of equipment in the telecom
sector will be done by the DOT; and

(g) if not, the reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) to (g). A
Statement is laid on the Table of the
House.

STATEMENT
(a) Yes, Sir.

(b) () A high level management
representative of the
manufacturer has to give
an undertaking that wrong
claims about availability
of a product and confor-
mance to specification will
not be given.

(i) That he has given such an
undertaking will be known
to all wings of his
organisation.

(i) DOT will concentrate only
on the establishment of
sound quality system in
the manufacturing process
and may not visit the
factory for routine
inspection. However,
occasional surveillance
checks are not ruled out.

(c) Yes, Sir.

(d) The Scheme is designed to
replace extemal policing by self-regulation
and trust. It places responsibility on the
manufacturer to ensure quality of his
products instead of relying on the
inspection by DOT.

Terms & Conditions are as follows:—

1. The manufacturer shall
establish and implement an
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Inspection System clearly
indicating Inspection Stations.

2. The manufacturer shall
nominate a Management
Representative at a high level
of responsibility to interact with
DOT.

3. The Manufacturer's Repre-
sentative shall furnish the test
results of the products giving
complete details about lots/
batches.

4. Sampling Inspection (if carried
out) shall be in accordance

with the relevant BIS
specification or ITD
specification.

5. The inspection shall ensure
that the equipment/materials
will have their quality
characteristics preserved during
storage, handling, shipment and
delivery.

6. The manufacturer shall fumish
a monthly statement to DOT
on the feedback complaint
status.

(e) All supplies of equipments and
cables to DOT are subject to quality
assurance checks as per standard
procedure followed throughout the
country.

f) Yes, Sir.

(g) Does not arise in view of (f)
above.
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[Translation]

SHRI S.M. LALJAN BASHA: Mr.
Speaker, Sir, | would like to submit that
it is due to the fact that private companies
have been entrusted the responsibility for
implementing the ‘Delegated Inspection
Scheme’ that the Government have been
suffering a heavy loss, Is the hon.
Minister aware of the fact that the private
companies have been engaged in wrong
practices particularly in tele-
communications in rural areas and thus
causing a great loss to the telephone
department. If so, the steps proposed to
be taken by the Govemment.

The telephones all over the country
are out of order these days due to the
inferior quality of cables used by them.
Instead of purchasing cables of renowned
company they instal cables of sub
standard quality at lower rates. due to
which telephones all over the country are
out of order. People are facing a great
deal of inconvenience due to the sub
standard quality cables being used. What
measures are proposed to be taken by
the Government in this regard?

SHRI SUKH RAM: Mr. Speaker,
Sir, the items manufactured under DIS
cover only small scale and medium
industry. That too include only technology
items. High technology items do not
cover in it. This scheme has been
implemented to create self-confidence in
the entrepreneurs, besides the inspection
facility should be there for them. The
concemed Chief Executive Officer is
supposed to make a declaration that the
material proposed to be supplied is
available as per the DOT specifications.
The quality Assurance circle of the
concerned officer test the items. DOT is
not supposed to purchase any item

MAY 9, 1994
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without testing or the specifications issued
in this regard. If at all any hon. Member
has any objection and feel that the
machinery is being wasted, he may bring
it to my notice, appropriate action will be
taken in this regard.

SHRI S.M. LALJAN BASHA: Sir,
my submission is that the hon. Minister
is very senior. The telecommunication
department in the country is the means
through which maximum revenue is
collected. But with regard to the target
fixed for revenue collection by the
Communication Department my sub-
mission is that no initiative for
installation of telephones in rural areas
is taken either by the Department of
Telecommunication or the Government.
A news item published in yesterday's
edition of the Economic Times stated that
in the controversy of the department and
the hon. Minister, a good scheme of a
foreign communications corporation...
(Interruptions)...

[English]

MR. SPEAKER: That does not
come out of this question.

(Interruptions)
[Translation]

SHRI S.M. LALJAN BASHA: He is
a very senior Minister and whatever
schenie for improvement he had chalked
out... (Interruptions)...

[English]

MR. SPEAKER: Please confine
yourself to the main question.

(Interruptions)
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[Translation]

SHRI S.M. LALJAN BASHA: When
we read it in the paper, we are sorry.
Because he is such a senior Minister...
(Interruptions)

MR. SPEAKER: If you go on
speaking in this manner. | will disallow
you... (Interruptions)*

[English]

MR. SPEAKER: All this is not going
on record. You will reply only to the
relevant part.

[Translation]

SHRI S.M. LALJAN BASHA: Mr.
Speaker, Sir, irregularities continue to
take place and inspite of the fact that the
concemed Ministry is aware of it no
action is taken in this regard.

MR. SPEAKER: You have asked a
very good question, please take it ahead

properly.

SHRI SUKH RAM: Sir, some people
have only objection as to why irregularities
were not allowed. The hon. Member has
the belief that DOT is there only for
revenue collection and nothing else. The
hon. Member may perhaps be aware that
the Govemment have fixed a target to
provide the facility to 2 lakh 34 thousand
Gram Panchayats in rural areas and
about one lakh Gram Panchayats are
there to be provided this facility by the
end of this year. However, | have taken
another decision in view of the fact that
people at many places in rural areas
have grievances that they were deprived
of the benefits of the facility provided
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since there were some defects in it. As
a result of it we have directed the
concerned department to take corrective
measures in this regard. All the
sophisticated transmission systems are
to be installed in rural areas. The total
cost of laying one line in rural areas
comes to Rs. 1 Lakh and 20 thousand
to 25 thousand where as in urban areas
it comes to about Rs. 20 to 22 thousand.
We invest cities’ revenue in villages.
There are 5,74,000 villages in our country
and our Prime Minister proposes to
provide telephone facility to the remaining
2,50,000 villages by the end of the
current Five Year Plan. Therefore, this
kind of impression is wrong. We do not
even get Budgetary support and the
revenue generated in cities is invested
in villages and subsidies are also provided
to villages. Some loans are also raised.
Last year 12,50,000 lines were provided
as against the target of one million lines
and this year also, we propose to provide
30 lakh lines as against the target of 14
lakh lines subject to availability of funds
for which we are trying hard.

SHRI DATTA MEGHE: Mr. Speaker,
Sir, it is true that telephone in villages
continue to be out of order for
10-15 days despite making complaints
about it and the letters written in this
regard are also not entertained. There is
a lot of corruption in providing telephone
connections, bribe is taken and the waiting
list is quite iong. | would like to know from
the hon. Minister the time by which the
people registered in the waiting-list are
proposed to be provided with telephone
facility in the cities from where most of
the revenue is generated.

SHRI SUKH RAM: Mr. Speaker,
Sir, | admit, the telephone system in
some villages is defective but | do not

* Not recorded.
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agree that it is defective everywhere, as
the hon. Member has said. The directions
have been issued with a view to providing
sophisticated equipment to villages and
quality-inspection is undertaken and a
rigorous verification is done. The Chief
General Manager provides feed-back in
regard to equipment and if some
company's eauipment does not function
properly, the eauipment is not purchased
from that company in future.

So far as the cities are concerned
the hon. Member belongs to Bombay
where last year 3 lakh new connections
were provided and the efforts are on to
provide telephone connections this year
to everyone registered in the waiting list.
In no other Metropolitan city, so much
work has been done. So, atleast the hon.
Member should have no complaints in
this regard. We are trying our level best
to improve the position in villages.

SHRI NITISH KUMAR: Mr. Speaker,
Sir, the hon. Minister...

[English]

MR. SPEAKER: It is not going on
record.

[Translation]

DR. G.L. KANAUJIA: Mr. Speaker,
Sir, the hon. Minister can get a survey
conducted in five districts, namely
Lakheempur, Kheeri, Shahjahanpur,
Sitapur, etc. of my area. | am even willing
to accompany him to show that telephone
connections are not functioning in any
village. So, the data provided to the hon.
Minister are not correct and he is
misguiding the House. The hon. Minister
can get a survey conducted of all the
said five districts tomorrow itself. | am
willing to accompany him.
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[English]

MR. SPEAKER: Let it not be
contested. You can take steps to improve
the position.

[Translation]

SHRI SUKH RAM: | will definitely
get the complaints made by you and
other several Members probed.

[English]

SHRI ANNA JOSHI: My question is
very specific. What concrete steps have
been taken to see that there is no
breakdown of telephone system during
the approaching monsoon season in the
cities like Delhi and Bombay?

[Translation]

MR. SPEAKER: It is a very good
question. No further questions are
required. What do you propose to do to
prevent breakdown of telephones during
the rainy season?

SHRI ANNA JOSH!: In villages and
cities.

SHRI SUKH RAM: Mr. Speaker,
Sir, we have given standing orders for
every village that the telephone system
should function smoothly no matter what
the season is because the telephones
are meant to function. Delhi, Bombay
and Calcutta have old technology cables.
These are paper-insulated cables. Since
it was the only cable available at that
time, that is why, it was laid...
(Interruptions) | am replying to whatever
has been asked.

MR. SPEAKER: Your answer is
absolutely right.
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SHRI SUKH RAM: The PWD or
corporation etc. keep doing their
development work in cities where catles
had been laid. Every city or town has a
coordination committee. Time and again
| have written to Chief Ministers and
Mayors of corporations that whenever
they are undentaking dismantling of roads,
they should do so after taking into
confidence the DOT so that the cable
system does not get tampered with. The
cable is paper insulated and water gets
percolated into it, thereby leading to
malfunctioning of the system. According
to our estimate replacing of the whole
cable system in Calcutta will require an
expenditure to the tune of Rs. 4-6 crore.
The Metropolitan cities like Delhi, Bombay
and Calcutta have this problem. We
should have enough funds to be able to
replace the whole system within a year
to avoid inconvenience... (Interruptions)

MR. SPEAKER: Is it your
department who will convene the
coordination committee meeting?

SHRIMATI SURYA KANTA PATIL:
Mr. Speaker, Sir, this Department is
functioning properly. Four days back |
had read in the news papers, you also
might have read it that parallel exchanges
are being run in Bombay. The employees
of this department are also involved in
it. | want to know what action has been
taken by you in this regard against these
people? If no action has been taken,
what are the reasons there for? What
steps are being taken by you to check
such tendency?

SHRI NITISH KUMAR: Do not
make us the scapegoats for giving vent
to your anger directed at Himachal
Legislators. When we make phone calls
to you we never get the retum calls...
(Interruptions)
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SHRI SUKH RAM: | have
accomplished the task which | took on
myself in order to being back my party
to power. Do not worry about that | have
done whatever | could do. | admit that
there are cases of misuse of the system
as has been pointed out in the question.
| had said that we are setting up 1B cells
separately in the fouraMetropolitan cities
to prevent such misuse. Several raids
were conducted in Bombay and Delhi
and many people were caught. We have
incorporated certain amendments to
ensure that the employees found to be
involved are severely punished. The
arrangements are being made to see
that they do not only get fined but , get
2 years’ incarceration also. | am aware
of that. We have taken a policy decision
in this regard. All the electric exchanges
have a problem of over-biling. The
dynamic locking system is available to
check over-billing. Any other problem will
also be taken care of. The non-electronic
exchanges will be replaced as the only
answer to set right the telephone system
is new technology. No matter how hard
you try, wherever there is revenue leakage
the human ingenuity will find a scope for
isolating all the laws enacted in this
connections.

Power Generation

+

*604. SHRI NITISH KUMAR:
SHR! V. SREENIVASA
PRASAD:

Will the Minister of POWER be
pleased to state:

(a) the targets fixed for power
generation during the Eighth Five Year
Plan;
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(b) the break-up thereof, State-
wise, both in public and private sectors;

(c) whether the latest assessments
have revealed that there will be acute
shortfall in power generation in the Eighth
Plan and that the targets may not be
achieved;

(d) if so, the extent of shortfall
envisaged and the reasons therefor; and

(e) the measures proposed to be
taken to achieve the targets?

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (e). A
Statement is laid on the Table of the
House.

STATEMENT

(a) and (b). The Planning
Commission envisaged additional
generation capacity of 30537.7 MW.
Target for actual power generation is
fixed on a year to year basis. State-wise
energy generation target for the year
1994-95 is indicated in Annexure.

(c) and (d). Central Electricity
Authority (CEA) has estimated that
capacity addition during the Eighth Five
Year Plan might fall short of the
prescribed target of 30537.7 MW and the
likely capacity addition may be about
20,000 MW. Consequently energy
shortage in the terminal year of the plan
might be of the order of about 14% and
a peak deficit of about 28%. The reasons
for shortfall are inadequacy of resources,
delay in land acquisition, law and order
problems and compliance with
environmental conditions, etc.
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(e) Various measures being taken
to improve the availability of power in the
country include (i) expediting
commissioning of new generating
capacity, (ii) implementation of short
gestation projects, (iii) improving of
performance of existing power stations,
(iv) reduction of Transmission and
Distribution losses, (v) implementation of
better demand management and energy
conservation measures, (vi) arranging
transfer of energy from surplus to deficit
areas and (vii) promotion of private
sector investment in Power Sector.

ANNEXURE

State-wise/UT/System-wise Energy
Generation Target for 1994-95

(Figures in Million Units)

Name of the Energy Generation
State/UT/System Target
BBMB 9505
Delhi

DESU 3000
Badarpur 4200
Total Delhi 7200
J & K

Elec. Dept. 900
Salal (NHPC) 2400
Total J & K _ 3300
Himachal Pradesh

HPSEB 1225
Baira Siul 750
Chamera 1500
Total Himachal Pradesh 3475
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(Figures in Million Units)
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(Figures in Million Units)

Name of the Energy Generation Name of the Energy Generation
State/UT/System Target State/UT/System Target
Haryana 3820 Maharashtra

Rajasthan MSEB 36706
RSEB 5655 Tarapur Nuclear 1650
NTPC Anta 2200 Tata Power Co.* 7520
RAPS 950 BSEB Co.* 200
Rajasthan Total 8805 Maharashtra Total 46076
Punjab 12800 Madhya Pradesh

Uttar Pradesh MPEB 15765
UPSEB 20970 NTPC Korba 13500
NTPC Singrauli 13600 NTPC Vindhyachal 7000
NTPC Rihand 6500 M.P. Total 36265
Dadri 2500 Andhra Pradesh

NTPC Unchahar 2400 APSEB 20525
NTPC Auraiya GT 3300 AP Gas 500
Dadn GT 2100 NTPC Ramagundem 13800
NHPC Tanakpur 460 Andhra Pradesh Total 34825
Narora APS 2160 Kamataka 13870
U.P. Total 53990 Kerala 5800
Gujarat Tamil Nadu

GEB 22310 INnEB 17120
AE Co. Pvt 2865 Neyveli Thermal 10300
GiPcL® 1000 Kalpakkam 2000
KAPS Nuclear 1540 Tamil Nadu Total 729420
NTPC GT 2400 Bihar

Gujarat Total 30175 BSEB 3598
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(Figures in Million Units)

Manipur 450

Name of the Energy Generation Name of the Energy Generation
State/UT/System Target State/UT/System Target
Tenughat 500 Arunachal Pradesh 12
Kahalgaon NTPC : 1000 Al India 340300
Sector-wise Break-up
Bihar Total 5098
State (Public) Sector 325300
Orissa
Private Sector 15000
OSEB 4730 )
*Indicates Private Sector Stations.
1B Valley . 400
[Translation]
Talcher STPS 500
Orissa Total 5630 ‘ SHRI NITISH KUMAB: Mr. Speaker,
_— Sir, through you, | would like to draw the
West Bengal attention of the august House to a news
item published in ‘The Hindustan Times’
.WBSEB 3827 that India seeks foreign assistance in
power sector and it has made efforts to
WBP Dev. 6500 attract foreign investment also, but it
wants to promote private sector to make
DPL 1000 up power shortage : The newsitem is :
CESC Pwvt.* 3315
[English]
NTPC Farakka 5000
- “Even as India is trying hard to
West Bengal Total 19642 attract foreign investment in the
power sector on hard commercial
pvc 7375 terms, the country had an amount
. of over Rs. 31481/- of foreign
Sikidim 50 assistance lying unutilised at tae
Assam 1250 end of the financial year 1993-94".
Meghalaya [Translation]
State Hydel 488 Thus the capital is lying unutilised
and its commitment charges are being
NEEPCO 805 paid. | would like to know the reaction
Total 1293 of the hon. Minister thereto. Mr. Speaker,
Sir, there is another question related
Tripura 174 thereto that ‘National working Group on

Power” has been constituted in the Power
sector. Technocrats, bureaucrats and
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economists have submitted their 20 page-
report theron and referring to a booklet
circulated by the Government regarding
power investment in private sector “Missed
and reality” an allegation has been levelled
that the power crisis is concocted one
because power assessment in the
Industrial growth was made 8 per cent
whereas the industrial growth has reached
1 per cent. In such a situation we do not
require more power while the power
crisis has been exaggerated for the sake
of promoting foreign investment.

MR. SPEAKER: The question will
be thus very long and a compact reply
cannot be given.

SHRI NITISH KUMAR: On the one
hand the Govemment is promoting foreign
investment on the other hand the hon.
Minister talks of 16% rate of return on
equity in his reply. If tariff is fixed by
adding fixed assets, it will certainly be
higher. Thus the power tariff is likely to
be raised by Rs. 2.50 per unit and we
are incurring Rs. 1.50 crore in generating
one mega watt power whereas nearly
Rs. 5 crore per mega watt will be
incurred on foreign investment unit. In
such a situation | would like to know
reaction of the Government on this
present cnisis.

[English]

SHRI P.V. RANGAYYA NAIDU: Mr.
Speaker, Sir, the first question raised by
the hon. Member is about the unutilised
foreign "aid. Strictly speaking, it is in the
realm of the Finance Ministry. It may
have contained elements of foreign aid
for power sector, part of it may be a
World Bank loan; part of it may be from
ADB and that is being used by the public
sector units like NTPC or State units. |
cannot give any details as to why that
entire amount is lying idle.
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MR. SPEAKER: This is relating to
the power generation. You should know
how much is available to you and how
much is not utilised.

SHRI NITISH KUMAR: You should
have done your home work : properly.

MR. SPEAKER: You will collect
that information and pass it on to the
hon. Member later on.

SHRI P.V. RANGAYYA NAIDU:
Yes, Sir.

MR. SPEAKER: Please answer the
second part of the question.

SHRI P.V. RANGAYYA NAIDU: The
second part of the question is about
some group...

SHRI SRIKANTA JENA: | know
that he is opposed to the private
investment.

MR. SPEAKER: Now they say that
you do not need so much of electricity
and you are creating an artificial demand.

SHRI P.V. RANGAYYA NAIDU: It
is not correct. As you know, there are
complaints from various parts of the
country and even MPs also complain
about shortage of power. Agriculture is
not getting its due share.

MR. SPEAKER: It is not only
Industry but Agriculture and Transport
are also not getting power.

SHRI P.V. RANGAYYA NAIDU: Sir,
when the hon. Member can see it with
his own eyes that there is power shortage,
| do not know why he is depending on
some report which is only theoretical.
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[Translatiori]

SHRI NITISH KUMAR: Please
fumnish us detailed report in this regard.
My question has not been replied
properly. In his reply he has stated
regarding the target of energy generation,
the surplus area will be transferred to
energy deficit area. It means there is
imbalance some-where. As per his reply
the targets fixed for power generation for
different States during the 1994-95 are
U.P. 53,990 M.U.M., Gujarat 30,175
million unit, Maharashtra 46,075 M.U.M.
and Madhya Pradesh 36,265 M.U.M,,
Andhra Pradesh 34,825 M.U.M. and Bihar
5098 M.U.M. The ten per cent of the
population of the country lives there, but
its target is very low. In 1991, after the
commencement of Eighth Five Year Plan
the per capita installed capacity in the
country was 65.15 watt whereas it was
19.56 watt in Bihar. Its peak time demand
was 1526 mega watt but its supply under
the best operative conditions was 640
mega watt. Out of the total investment
made in the country under the power
sector, 2.93 per cent has been made in
Bihar and remaining 97.07 per cent is
made in the other parts of india. Keeping
the targets fixed for power generation
into view on, Bihar is being neglected
and | would like to know as to what steps
to be taken by the Govermment to
remove the regional imbalance created
in the power sector?

[English]

SHRI P.V. RANGAYYA NAIDU: Mr.
Speaker, Sir, unfortunately in Bihar, the
Plant Load Factor is the lowest in the
country. It is only 24.4 per cent. So, the
improvement can be only marginal. |
cannot bring about improvement in Bihar
ovemnight. The targets are fixed based on
the performance of the previous year. |
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cannot bring Bihar to the level of Gujarat
or Maharashtra overnight.

As far as investment is concemed,
power generation is basically a State
subject. Of course, NTPC have also got
a project in Bihar. They have already
commissioned two units and these units
are also going to generate Power very
soon on commercial lines. They have
also got a project called the Tenughat
Project. Actually that project is scheduled
to be commissioned this year but they
are not able to do it for want of funds.
| offered to take over that project from
the Bihar Government. | had discussions
with the hon. Chief Minister. He is willing
but he is not proceeding further. | am
prepare to take over this project from the
Bihar Government and supply 68 per
cent of the power generate from the
Tenughat project. If they agree we can
also adjust all the outstanding dues of
the Bihar Govemment against the cost
of the Tenughat Project. | am sure the
situation in Bihar will improve, if they
accept my proposal. In fact, | had
personally mentioned this to the hon.
Member also while travelling together
from Patna to Delhi, recently. He is also
agreed. | request him to use his good
offices in convincing the Chief Minister
on this Tenughat Project.

SHR!I JASWANT SINGH: Mr.
Speaker, Sir, | shall refer to an aspect
that is not being sufficiently clarified. The
Govemment has, in certain projects,
guranteed a retum of sixteen per cent
on capital employed, combined with
assurances about parity on exchange
rate. Is it not correct that when this
sixteen per cent is combined with bonuses
granted for exceeding the laid down
target of Plant Load Factor, the retum
of sixteen per cent may, in certain cases,
go up to as much as in excess of twenty
per cent and even twenty-four per cent?
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When such a retum becomes available
to the investor, who will actually pay the
price of that kind of return to the investor?
Will it eventually not be the conusmer,
whether it is urban or rural?

THE MINISTER OF POWER (SHRI
N.K.P. SALVE): Sir, it is true that for
generation beyond 68.5 per cent Plant
Load Factor, a certain incentive is
contemplated. But the cover against
foreign exchange fluctuation is confined
only to 16 per cent. That is the first part
of the answer. Incentive is provided
because the totality of the fixed is covered
at 68.5 per cent Plant Load Factor. If you
generate beyond 68.5 per cent, the
power becomes cheaper because then
there will only be the variable cost which
is the cost of the fuel. And that is why
the provision for incentive has been given
and according to the latest notification
the maximum incentive that can be given
is 0.7 per cent per every one point per
cent increase of P.L.F.

DR. KARTIKESWAR PATRA: Sir,
the hon. Minister has stated in his
answer that the target for generation of
energy in Orissa for 1994-95 is 5,630
M.W. From the answer you will find that
in Uttar Pradesh the target is 53,990
M.W. and similarly in Maharashtra it is
46,076 M.W. In comparison to Orissa
and Bihar, these figures are more than
ten times. | want a categorical answer
from the hon. Minister. What steps are
being taken by the Government to keep
the balance of energy production, energy
generation in the States?

MR. SPEAKER: The question has
been replying to the question on Bihar.
He says that the State Government is
responsible for it. The P.L.F. is responsible
for it.
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DR. KARTIKESWAR PATRA: | may
be excused. Where the State
Governments have not taken steps...
(Interruptions)

MR. SPEAKER: Dr. Patra, please
come out with the question quickly. it is
repetition of the question.

DR. KARTIKESWAR PATRA: Sir,
what steps are being taken by the
Central Government where the State
Governments are not taking any steps
to increase the generation of energy?

MR. SPEAKER: We shall have to
consult the Constitution for that.

SHRI P.V. RANGAYYA NAIDU: Sir,
Bihar and Orissa are part of Eastem
Region which consists of Bihar, Orissa
and West Bengal. Like Bihar, Orissa also
gets power from Central projects like
N.T.P.C., D.V.C. etc. There is shortfall.
The target is given only for the projects
located in Orissa. Orissa gets power
from Central sector projects from West
Bengal and Bihar. That is why, to the
extent possible, we will try to supplement
their intemal generation.

SHRI SRIKANTA JENA: Sir, the
hon. Minister has stated that the target
during the last year of Eighth Plan is only
30,5637 M.W. and they say that it may
be reduced to 20,000 M.W. by the end
of the Eighth Plan. Subsequently the
hon. Minister has stated that the actual
requirement in the power sector is the
peak hour deficit which cannot be met
by this kind of generation. How the
Govemment is thinking of meeting the
situation of peak hour-deficit? That is the
most important situation. What exactly is
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the peak hour shortage and what will be
the peak hour shortage during the Eighth
Plan and how you are going to meet
this? By putting private sector it is not
going to help.

MR. SPEAKER: You asked a good
question. Why do you repeat it?

How do you meet the peak hour
requirement is the question.

SHRI P.V. RANGAYYA NAIDU: Sir,
after revising the target from 30,537
M.W. to around 20,000 M.W. we have
worked out peak shortages and we find
that the peak shortage is going to be
around 28.2 per cent and the energy
shortage will be about 14.5 per cent. |
have already explained in my answer
about the steps we are going to take to
meet this peak demand.

SHRI SRIKANTA JENA: You have
not said it.

MR. SPEAKER: You may repeat it.

SHRI P.V. RANGAYYA NAIDU: Sir,
(i) expediting commissioning of new
generating capacity; (i) implementation
of short gestation projects; (iii) improving
the performance of existing power
stations; (iv) reduction of Transmission
and Distribution losses...

SHRI SRIKANTA JENA: That is for
general generation. What about peak
hour deficit?

MR. SPEAKER: That is not for
peak hour.

SHRI P.V. RANGAYYA NAIDU: Sir,
when we increase generation we can
also meet peak hour demand.

MAY 9, 1994

Oral Answers 32

SHRI SRIKANTA JENA: How can
it be? It is not possible. Mr. Minister,
please clarify. (Interruptions)

[Translation]

SHRI NITISH KUMAR: Unless we
augment our hydel power generation how
can the peak hour demand be met.

[English]

SHRI N.K.P. SALVE: Mr. Speaker,
Sir, | will take a minute to explain the
whole thing. At the end of the Seventh
Five Year Plan the requirement shortage
was 7.8 per cent and the peak shortage
was 18.8 per cent. The Central Electricity
Authority and the Planning Commission
envisaged that to be able to cope up with
this shortage totally in the Eighth Five
Year Plan, we should have additional
generation of 48,000 MW. Now, the
resource crunch being what it is, the
Planning Commission set a figure of
30,537 MW. Had that come about, Sir,
the shortage would have been the same
at the end of the Eighth Five Year Plan
as it is at the beginning. That means,
the peak shortage would have remained
at 18.8 per cent. But due to the actual
resource crunch the additionality of
generation will not go beyond 20,000 MW
and therefore, the anticipated shortage
will be 14 per cent of the requirement
and the peak shortage will be 28 per
cent. This 20,000 MW is what we are
going to install. That is the maximum we
can do. Therefore, the shortage is
inevitable.

SHRI SRIKANTA JENA: How are
you going to meet the peak hour
shortage?

SHRI NITISH KUMAR: Mr. Minister,
there are two types of shortages. One
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is total energy shortage and the other is
peak hour shortage.

MR. SPEAKER: Nitish Kumarji, this
is not the way.

SHRI N.K.P. SALVE: | am aware
of what Mr. Nitish Kumar says. There is
a requirement shortage and there is a
peak hour shortage. With the addition of
20,000 MW the peak shortage will be 28
per cent. So, the difference between
supply and demand will remain there.
How do we meet it?

MR. SPEAKER: You can meet it
by having the oil fire generators and you
can meet it by some other methods also.

SHRI N.K.P. SALVE: This is
answered already. We take the following
measures. They are, expediting the
commissioning of new generating
capacity, implementation of short gestation
projects, improving the performance of
the existing power stations, reduction of
transmission and distribution losses,
implementation of better demand
management and energy conservation
measures, arranging transfer of energy
from surplus to deficit areas and
promotion of private sector investment in
this sector. All these efforts are there.
| want to make it clear because | am
making this statement on the floor of the
House.

MR. SPEAKER: Even by regulating
the supply and all those things also you
can meet the demand.

[Translation]

SHRI NITISH KUMAR: Mr. Speaker,
Sir, | just want to know the ratio of the
hydel and thermal power generation during
the Eighth Five Year Plan.
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[English]

MR. SPEKAER: Please do not
reply to Mr. Nitish Kumar.

SHRI N.K.P. SALVE: Sir, despite
all the best efforts there is going to
remain a gap between supply and
demand, the growth being what it is, at
the peak hour and that will be the
shortage.

[Translation]

SHRI NITISH KUMAR: Mr. Speaker,
Sir, unless this peak hour demand is met
through the hydel power, the gap,
between Supply and Demand cannot be
made up. But the hon. Minister is not
telling us about the hydel power. He is
rather interested in foreign investment.

[English]

SHRI SYED SHAHABUDDIN: Mr.
Speaker, Sir, the Minister has already
stated that on this private foreign
investment in the field of power which is
a core sector of our economy, there shall
be a guarantee of 16 per cent retum at
the current rate of exchange. This would
mean a contiriuous drain of our foreign
exchange resources. Moreover, the
Govemment have stipulated even 100
per cent private foreign investment in this
sector. Now, the point | wish to make,
Sir, is that the buyers are the State
Electricity Boards and the State Electricity
Boards, we all know, are in bad shape.
That is why the foreign companies were
not content with this stipulation in the
agreement. They wanted a collateral
assurance and a guarantee, vis-a-vis, i
the Boards to pay then the Government
of India shall pay.
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Has the Ministry of Finance agreed
to provide this continuing collateral
guarantee in foreign exchange for all
these investments.

SHRI N.K.P. SALVE: Sir, so far as
the first part is concemed, 16 per cent
is confined only on the equity. Equity is
going to be only 20 per cent minimum
of the total project cost.

Secondly, regarding counter-
guarantee by the Govemment of India in
respect of monies to be paid, it is
primarily by the Electricity Board to the
generating company that is covered.
Their primary responsibility to pay that
money is covered by Escrow account.
Should the Escrow account fail, then
there is the guarantee of the State
Govemment. Counter-guarantee of the
Government of India is in respect of
guarantee given by the State Government.
It has been agreed to.

MR. SPEAKER: If the Power
Ministry agrees, it should be taken that
the Finance Ministry also agrees. That
is the Govemment decision.

SHRI N.K.P. SALVE: It is the
Cabinet Committee decision.

[Translation]

SHRI RAJNATH  SONKAR
SHASTRI: Mr. Speaker, Sir, just now the
hon. Minister has pointed out in his reply
that the Government has received
proposal worth Rs. 38,122 crore of the
American private companies for
generating 11,589 mega watt of power
and it has accepted 6 proposals out of
them. These six proposals are related to
Karnataka, Orissa, Tamil Nadu,
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Maharashtra and Andhra Pradesh. | would
like to submit that Uttar Pradesh is facing
acute power crisis and main crops have
been destroyed and industries have been
closed there. | would like to know from
the hon. Minister whether he has received
any proposal for U.P. regarding American
investment by American Companies. If
so, whether the Government have chalked
out any plan to generate more and more
power?

[English]

MR. SPEAKER: It can be replied
briefly.

SHRI P.V. RANGAYYA NAIDU: We
have already said about Bihar. There is
no project sponsored by Americans in
Bihar or in U.P.

KUMARI MAMATA BANERJEE:
Specially in Eastern region, Bihar, Orissa
and West Bengal, the power shortage is
very acute. In West Bengal, for the
Eighth Five Year Plan, the target is
19,642 energy generation. Though
everything depends on the State
Government in view of providing
infrastructure and availability of other
things, may | know from the hon. Minister
what are the prospects of Bakreshwar
Thermal power project in West Bengal.
It is lying pending since long. | want to
know from the Minister whether the
Govemment of India has received any
proposal from the State Government to
clear this project.

MR. SPEAKER: It is a specific
question. If you have that information
give it, or you send it in writing.

SHRI P.V. RANGAYYA NAIDU: We
will send it in writing.
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National Highway 31A

*605. SHRIMATI DIL KUMARI
BHANDARI: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether National Highway 31A
meets the standard prescribed for a
National Highway;

(b) if not, the reasons therefor; and

(c) the steps the Government
contemplate to improve the condition of
this Highway?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). National Highway 31A generally
meets the National Highway standards.
Improvement of National Highways
including NH 31A is a continuous process
and is undertaken subject to availability
of funds.

SHRIMATI DIL KUMARI
BHANDARI: First of all, | would like to
say that the Reply itself is not correct.
What is the general standard. In a
Highway if two vehicles are not able to
pass through smoothly, do you call it
meeting the National Highway standards?

The National Highway 31A is
important not only because it is the
lifeline of Sikkim because Sikkim is not
connected by the Railways or Airways,
but this Highway runs right up to the
International Border with China.

It caters to the needs of the defence
also. Proper attention has not been paid
to this National Highway. At places, there
are perennial landslides. Not only that.
There are narrow stretches of roads
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which are hazardous and very precarious
and the movement of essential goods to
Sikkim depends on other States. They
have to be moved to Sikkim. The
movement of vehicles is hindered and
there is loss of time and material. Teesta
bridge falls on this Highway. The
construction of Teesta bridge was started,
if | am not incorrect, in 1985 or 1986.
This bridge is important not only for
Sikkim but for defence needs of the
country also, as | have already mentioned.
But this bridge has not yet been
completed. | would like to know from the
hon. Minister what was the estimated
cost of the Teesta bridge then and now,
and how long will it take to complete the
construction of the Teesta bridge to
make it operational for the benefit of the
entire nation.

SHRI JAGDISH TYTLER: Actually
this question should have been referred
to the Ministry of Defence because this
comes under the control of the Border
Roads Organisation. No doubt, the hon.
Member is right that this route is a
difficult route and it has lot of geological
problems. It has landslides. But it is a
worthy route for defence requirements,
as we know it. There are ten points on
this route which, as has been pinpointed
by them, require constant repairs and out
of the ten points, seven have been
identified and we are working on it.

As for bridge Teesta, the expected
time-limit for its completion is March,
1995. As per the cost, since the bridge
is going to be ready in time in 1995, |
do not have the figures but | can find
them from the Defence Ministry and
inform the hon. Member.

SHRIMATI DIL KUMARI
BHANDARI: One stretch of this National
Highways runs through the State capital
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of Sikkim, Gangtok. Gangtok, as it is, is
a small place. The road is very narrow
and the footpath along the National
Highway has been broken long back. It
has become very dangerous for the
people of Gangtok and mostly for the
school-going children. It has become
really dangerous for their life. | would like
to know whether Government can think
of giving additional funds. In fact, they
have already mentioned that because of
non-availability of funds, they are not
able to do it. But | would like to know
whether the Government can consider
giving more importance to the construction
of this road which runs through the
Capital itself. | would like to know whether
Govermnment can consider it and, if so,
how long it will take to complete the
work.

SHRI JAGDISH TYTLER: It is
subject to the availability of funds. The
problem can be looked into. | can assure
the hon. Member that the problems
mentioned by her would be intimated to
the Defence Ministry.

MR. SPEAKER: | will like you to
ask the question. But this question relates
to National Highway 31A.

DR. MUMTAZ ANSARI: There is
one additional National Highway 31
tunning through Bihar, Assam, Siliguri
and West Bengal. This National Highway
is in bad shape and it is not even
motorable. | would like to know from the
hon. Minister what action would be taken
to improve this road and how much
amount of funds has been allocated to
Bihar and what amount is going to be
eamarked for it?

SHRI JAGDISH TYTLER: The
repairs of the National Highways is an
on-going process and we are always
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constantly repairing the National
Highways. | can inform the hon. Member
that subject to the availability of funds—I
am always asking for more funds for the
National Highways—the repair would be
taken up and the Highway improved. But
presently also, wherever there is a
damage to the roads, we are constantly
repairing them. ’

This question relates, of course, to
National Highway 31A which passes
through West Bengal and Sikkim but not
to National Highway 31.

SHRIMATI CHANDRA PRABHA
URS: Sir, some of the National Highways
need a lot of repairs. But whenever we
ask for the funds to be given to a
National Highway and whenever we ask
for inclusion of any road-stretch as a
National Highway, they always raise the
point of paucity of funds. | would like to
know from the hon. Minister whether the
Ministry is thinking of inviting any foreign
investments or investments through any
other company. For example, the
Bangalore - Mangalore - Mercara
National Highway is a long way where
heavy traffic is there. So, | would like to
know from the hon. Minister whether this
could be included and inviting investments
could be thought of from any other
agency or from outside also.

SHRI JAGDISH TYTLER: When
we talk of any agency or investment from
outside, privatisation would come in. The
National Highways belong to the nation.
The National Highways are open to
everybody. These are new roads, express
ways. The foreign investment is most
welcome. We have already identified
some of the roads, some of the bridges
and by-passes which are open to foreign
investment.



41  Written Answers

WRITTEN ANSWERS TO
QUESTIONS

[Translation]
Copper Production

*603. SHRI GAYA PRASAD KORI:
Will the Minister of MINES be pleased
to state:

(a) whether the estimated
production target for copper for 1993-94
has not been achieved,;

(b) if so, the reasons therefor; and

(c) the steps being taken to increase
copper production in the country?

THE MINSITER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and (b).
Hindustan Copper Ltd. (HCL), a public
sector undertaking under the Ministry of
Mines, has produced 39,002 tonnes of
refined copper during 1993-94 against
the target of 39,000 tonnes as per the
Performance Budget of the Ministry.

(c) In the context of economic
reforms, additional capacities based on
imported raw material like copper
concentrates/scraps for increasing
domestic production of copper in the
private sector are expected to come up.
Also HCL is contemplating expansion of
the existing shelting capacity at
Khetri from 31,000 tonnes to 100,000
tonnes of refined copper per annum with
imported high grade feedstock copper
concentrates.
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[English]
Nuclear Capping

*606. SHRI MANORANJAN
BHAKTA:
SHRI SHRAVAN KUMAR
PATEL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government's
attention has been drawn to the revised
US proposal to Pakistan for nuclear
capping as a condition for a one time
waiver of the Pressler's amendment to
enable Pakistan to receive 38 more
F-16 fighters;

(b) whether the US Government
have pressed for similar nuclear capping
by India also; and

(c) if so, the Government's reaction
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir.

(b) No, Sir.

(c) Government have conveyed that
the US proposal to transfer F-16 aircraft
and other military equipment to Pakistan
is a matter of deep concern for india.
F-16 aircraft would augment Pakistan’s
strike capabilities by providing extra
delivery systems. Pakistan’s acquisitions
of sophisticated military equipment have
been traditionally directed against India.
Govermnment would have to reappraise
India's defence requirements and take
adequate steps to safeguard India’s
security.

-
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Aluminium

*607. SHRI CHHEDI PASWAN: Will
the Minister of MINES be pleased to
state:

(a) whether the total annual
aluminium production in the country has
never equalled the total installed capacity
of all the aluminium producing Public
Sector Undertakings;

(b) if so, the reasons therefor; and

(c) the details of the installed
capacity, target set and production
achieved during the last three years
plant-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) to (c). The
total annual installed capacity of all the
five primary producers of aluminium,
namely Hindalco Industries Limited
(HINDALCO), Indian Aluminium Company
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Limited (INDAL), Madras Aluminium
Company Limited (MALCO), National
Aluminium Company Limited (NALCO)
and Bharat Aluminium Company Limited
(BALCO), in the country is 6.35 lakh
tonnes. The total production of aluminium
during 1993-94 is 4,65,486. tonnes.

The installed capacity of the two
Public Sector Aluminium producing
companies, namely National Aluminium
Company Limited (NALCO) and Bharat
Aluminium Company Limited (BALCO), in
the country is 6.35 lakh tonnes. The total
production of auminium during 1993-94
is 4,65,486 tonnes.

The installed capacity of the two
Public Sector aluminium producing
companies, namely National Aluminium
Company Limited (NALCO) and Bharat
Aluminium Company Limited (BALCO)
together with effective capacity, the target
fixed for them and production achieved
during the last three years are given
below:—

Year Installed Effective Target Set Production
Capacity Capacity (in MT) Achieve-
(in MT) (Lakh/MT) ment
(in MT)

I. BALCO
1991-92 100,000 1.00 95,000 92,011
1992-93 100,000 1.00 94,000 91,047
1993-94 100,000 1.00 90,000 91,802
(Provisional)

IIl. NALCO
1991-92 218,000 1.95 1,90,000 1,92,202

L]

1992-93 218,000 1.95 1,95,000 1,91,072
1993-94 218,000 1.95 1,95,000 1,94,332

(Provisional)
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The installed capacity of NALCO
when all the 480 pots are commissioned
is 2.18 lakh tonnes per annum. At
present only 410 pots are operating due
to constraint of power giving an effective
capacity of 1.95 lakh tonnes per annum
only .The 6th’Unit of the Captive Power
Plant (CPP) of 120 MW capacity of the
Company is likely to be commissioned
some time in the middle of 1994. After
the commissioning of the 6th Unit of CPP
the Company would have reached the
total installed capacity. The shortfall in
production of BALCO, which has an old
plant set up in 1975 is mainly due to
ageing of equipments and power outages
of its Captive Power Plant and
interruptions and restrictiions on backup
power availability from Madhya Pradesh
State Electricity Board.

[Translation]

STD and Telex Facilities

*608. SHRIMATI BHAVNA CHIKLIA:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) whether the S.T.D. and Telex
facilities are being provided in the adivasi
districts of the country;

(b) if so, the details thereof;

(c) whether the Government
propose to expand the said facilities in
the near future in such areas;

(d) if so, the details thereof, and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF

THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.
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(b) — Al District Headquarters of
adivasi districts in the country
have already been linked with
STD facility.

— All sub-divisional headquarters
of adivasi districts have been
linked with STD facility, in
respect of Andhra Pradesh,
Bihar, Gujarat, Karnataka,
Kerala, Orissa, Rajasthan &
Tamil Nadu Telecom Circles.

— All Taluk Headquarters in
adivasi districts have also been
provided with STD facility in
respect of Karnataka, Kerala,
Orissa, Rajasthan & Tamil
Nadu Telecom Circles.

— The State-wise list of adivasi
districts having Telex facility is
given in the Statement-I.

(c) Yes, Sir.

(d) All Sub-divisional Headquarters/
Tehsil Headquarters are proposed to be
linked to the STD network by March, 95,
subject to availability of resources such
as Funds, Equipments, Land, Building
etc.

Circle-wise list of such S.D.H.Qs/
T.H.Qs in adivasi districts proposed to be
linked with STD facility by March, 95
subject to the availability of resources, is
given in the enclosed Statement-Il.

— National Telex exchange can
be provided if there is demand
for more than 4 connections.

(e) Does not arise, in view of (d)
above.
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List of Adivasi Districts where Telex Facility is available

48

Name of the State Name of Districts

Andhra Pradesh Khammam
East Godavari
Vishkapatnam
Srikakulam
Warangal
Adilabad

Vizianagaram

NOoOOhAWN =

—_

Assam Dibrugarh

Bihar

—_

Ranchi

Broach
Vadodara
Valsad
Surat

Gujarat

Pl

e

Kamataka Chickmagalur

Mysore

n

Kerala Palghat
Malapuram
Kozhikode
Cannanore
Trivandrum
Quilon

Emakulam

NoOohRwD 2

Madhya Pradesh Raigarh

Jabalpur

Dewas

Khargone (West Nimar)
Bilaspur

Raipur

Ratlam

Khandwa (East Nimar)

N RN

Maharashtra Chandrapur
Yeotmal
Ahmednagar
Pune

Nanded

nobsoon -
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Name of the State

Name of Districts

Maharashtra 6.
7.

8.

9.

10.

Orissa 1.
2.

3.

Rajasthan 1.
Tamil Nadu 1.
2.

3.

4.

5.

West Bengal 1.
2.

3.

Daman and Diu

-

Amravati
Thane
Nasik
Bhule
Jalgaon

Koraput
Balasore
Sambalpur

Udaipur

Salem

North Arcot
Tiruchirapally
Dharmapuri
South Arcot

Darjeeling
Malda
Burdwan

Daman

STATEMENT-lI

Pending list of SDHQs/THQs Adivasi Districts for provision of STD

Circle District Name of Station
Andhra Pradesh Adilabad Mukhole
Luxettipet
Chinoor
Khamham Sudimalla
Bhoragampadu
Srikakulam Pathapatnam
Visakapatnam Chintapalli
K. Kotapadu
Vizianagaram Saluru
Bhogapuram
Kurupaam
Badangi
Warangal Marripeda
Chityal

Etumagaram
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Circle District Name of Station
Andhra Pradesh W. Godavari Polavaram
Assam Darang Dalgoan
Patharighat
Harisinga
Goalpara Matia
Rangijuli
Palijana
Kamrup Nagarberra
Chamaria
Lakhimpur Kadam
Naoboichia
Sibsagar Mahmara
Gujarat Banaskantha Kankrej (Shihori)
Santalpur
Panchmahals Santrampur
Surat Nizar
M.M. Mangrol
Palsana
Mahuva (SRT)
Vadodara Tilakwada
Naswadi
Sankheda
Valsad Gandevi
Himachal Pradesh Chamba Killar
Salooni
Bharmour
Churah
Kinnaur Pooh
Moorang
Nichar
Sangla
Lahaul- Kaza
Spiti
Maharashtra Ahmednagar Pathardi
Shewgaon
Amravati Nandgaonkazi
Bhatukli

Dhami
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Circle

District

Name of Station

Maharashtra

Madhya Pradesh

Amravati

Chandrapur

Dhule
Nanded

Nasik

Thana

Yeotmal

Balaghat

Baster

Betul
Bilaspur

Morshi
Chikaldhara
Chandur Bazar
Daryapur
Gondpimpri
Chimur
Akmi

Billoli
Bhokar
Mukhed
Khandhar
Hadgaon
Kinwat
Degloor
Kalwan
Peint
Surgana
Talasari
Jawahar
Mokhada
Babulgaon
Maregaon
Ralegaon
Wani
Nerparsopant
Mahagaon
Digras

Langi

Katangi
Baihar
Narainpur
Konta
Antagarh
Bhopalpatham
Bijapur
Shahpur
Sakti
Pandaria
Janjgir
Dabhara
Lormi

Pendra Road
Katghora
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Circle

District

Name of Station

Madhya Pradesh

Bilaspur

Chindwara
Dewas

Dhar

Durg

Jabua

Khargone

Mandla

Morena

Raigarh

Raipur

Rajnandgaon

Ratlam
Shadol

Sidhi

Konta
Pamgarh
Mungeli
Takatpur
Tamia
Kannod

Bagli
Khategaon
Manawar
Kukshi
Gandhwani
Bemetara
Dondilohari
Nawagarh
Shaja

Jobat
Bhabara
Maheswar
Shahpura
Dindori

Niwas
Sheopur
Bijapur
Baghirha
Kunkuri
Dharamijaigarh
Deobhog
Bhilaigarh
Bhidranwagarh
Simga
Dongaragarh
Chhuikhadan
Khairagarh
Mohla

Bajna

Beohari
Kotma
Annuppur
Pushparajgarh
Bandogarh
Jaisinghnagar
Rampumaikan
Kusmi
Sindhwad
Deosar
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Circle District

Name of Station

Madhya Pradesh Sidhi

Sirguja

North-East Manipur

Jiawan

Majholi
Chitrangi
Manendragarh
Lundra
Sitapur
Samari
Ramanuganj
Pratappur
Bharatpur
Wadrab Nagar
Baikunthpur
Surajpur

Babupara
Litan
Lamsang
Chinghai
Swambung
Thanlon
Andro
Tipaimukh
Jiribamjiribam
Tousem
Sagolmang
Nungba
Moirang
Kangpokpi
Sekamai
Wangoi
Saikul
Kakching
Naram
Nungba
Tamei
Shangshak
Taiwaichung
Tengnoupal
Thinghat
Tadubi
Kasemkhulen
Oinam
Parbung
Mayang Imphal
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Circle

District

Name of Station

North East

North East

Uttar Pradesh

Manipur

Tripura

Gonda

Lakhimpur
Khiri

Borobekra
Phungyar
Henglep
Paomata Purul
Jeshami
Waikong
Yaripok
Chakpikarong
Kamjong

Amarpur
Killa
Chamanu
Kanchanpur
Vangmun
Ambassa
Shantirbazar
Sonamura
Bishalgarh
Manughat
Melagarh
Ganganagar
Teliamura
Sabroom
Rajnagar
Maharanipur
Mohanpur
Kumarghat
Gandachera
Kamalpur
Silachari
Takarjala
Belonia
Jirania (Birendra Nagar)
Khowai
Ompi
Dharmanagar

Colelnganj
Tulsipur
Tarabganj
Viraula
Dhaurahar
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Circle District Name of Station
West Bengal Murshidabad Rahunath Ganj
Sikkim (W) Soreng
Sikkim (N) Chungthang
West Dinapur Islampur
[Translation] When Hongkong reverts to

Indians in Hong Kong

*609. SHRI BRIJBHUSHAN
SHARAN SINGH:
SHRI SATYA DEO
SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of Indians and
people of Indian origin in Hong Kong at
present;

(b) the nature of their problems
regarding citizenship and property rights
after the present British colony reverts to
China in 1977; and

(c) the steps taken/proposed to be
taken by the Government to protect the
above rights of the Indian Community?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) to
(c). There are approximately 26,000 indian
nationals and persons of Indian origin
resident in Hong Kong. Of these, ap-
proximately 19,000 are Indian citizens
(holding Indian passports) and the rest
hold either British Dependent Territories
Citizens (BDTC) or British National
(Overseas) [BN (O)] passports issued by
the British Government.

Chinese sovereignty on July 1, 1997,
those persons who can show proof of
seven years of continuous residence in
Hong Kong would be entitied to permanent
identity cards providing them with the
right of abode in Hong Kong. Most BDTE
and BN (O) passport holders are expected
to qualify. The Govemnment of India will
continue to extend consular protection to
the Indian citizens (holding Indian
passports) residing in Hong Kong.

The Sino-British Agreement on
Hong Kong which was signed in 1984,
provides for a planned and orderly trans-
fer of sovereignty over Hong Kong to
China. It also provides that the current
social and economic system in Hong
Kong will remain unchanged for a period
of fifty years after 1997. Thus the people
of Indian origin are unlikely to face
problems regarding their property rights
in Hong Kong.

According to British Govemment
Policy the first two generations of off-
spring of BDTC and BN (O) passport
holders, bom after 1997, will be given the
status of British Overseas Citizens (BOC).
This would entitle them to British consular
protection but not the right of abode in
the United Kingdom. However, the third
generation will not be granted this status
and might therefore be rendered
“stateless” unless they have acquired
citizenship of China or another country
by then.
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Govemment have raised this matter
with the British and Chinese Govemn-
ments. It has been the consistent position
of the Govemnment of India that the
British Government has basic
responsibility towards BDTC and BN(O)
passport holders and that it should take
the necessary steps to safeguard the
status of these persons as British citizens.
The British government have assured
Govemment that they would consider it
an obligation on any future govermment
to treat with considerable and particular
sympathy the case for admission to the
United Kingdom of any British national
who, against all present expectation,
came under pressure to leave Hong
Kong. Senior Chinese officials have also
on several occasions stated that this
group of persons did have the options
of applying for Chinese citizenship. They
can also apply for Indian citizenship, if
they so desire, in accordance with the
Indian law.
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[Translation]
National Highways

~ "610. SHRI BIR SINGH MAHATO:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) the details of the projects sub-
mitted by the State Governments for the
development of National Highways during
the Eighth Five Year Plan; and

(b) the details of projects sanc-
tioned by the Union Govemment, State-
wise?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Details of proposals submitted by States
for inclusion in Eighth Five Year Plan are
given below:

(Rs. in crore)

Sl.  State Road Works Bridge Works Total
No.

1.  Andhra Pradesh 2702.20 362.00 3064.20
2.  Arunachal Pradesh 15.54 5.11 20.65
3. Assam 545.50 60.00 605.50
4. Bihar 538.00 87.00 625.00
5. Goa 113.00 50.67 163.67
6.  Gujarat 946.52 266.57 1213.09
7. Haryana 448.26 37.92 486.18
8. Himachal Pradesh 139.00 67.32 206.32
9. Kamataka 378.35 51.35 429.70
10. Kerala 391.55 215.28 606.83
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(Rs. in crore)

SI. State Road Works Bridge Works Total
No.
11. Madhya Pradesh 500.00 146.00 646.00
12. Maharashtra 498.00 59.00 557.00
13.  Manipur 51.00 10.60 61.60
14. Meghalaya 142.40 9.21 151.61
15. Nagaland 37.75 3.00 40.75
16. . Orissa 398.40 53.00 451.40
17. Pondicherry 7.93 - 7.93
18. Punjab 515.09 57.57 5§72.66
19. Rajasthan 615.00 60.50 675.50
20. Tamil Nadu 1101.84 18.66 1120.50
21. Uttar Pradesh 511.40 223.50 734.90
22. West Bengal 794.52 114.09 908.61
Total: 11391.25 1958.35 13349.60

(b) Details of projects sanctioned

during the first two years of the Eighth

Plan, State-wise are given below:

(Rs. in crore)

SI.  State 1992-93 1993-94
No.

Roads Bridges Total Roads Bridges Total
1. Andhra Pradesh 7.43 0.01 7.44 10.54 0.33 10.87
2. Arunachal Pradesh - - - 0.24 - 0.24
3. Assam 13.53 1.01 14.54 3.14 1.33 4.47
4. Bihar 8.75 3.28 12.03 13.81 1.04 14.85
S. Chandigarh - - - 0.23 - 0.23
6. Delhi 0.66 - 0.66 0.37 - 0.37
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Sl.  State 1992-93 1993-94
No.

Roads Bridges Total Roads Bridges Total

7. Goa 0.49 - 0.49 1.96 - 1.96
8. Guijarat . 16,74 0.08 16.82 39.83 39.28 79.11
9. Haryana 7.69 - 7.69 1.81 - 1.81

10. Himachal Pradesh 3.1 3.27 6.38 3.46 2.10 5.56

11. Jammu & Kashmir  1.83 - 1.83 - - -
12. Kamataka 5.35 - 5.35 12.89 4.36 17.25
13. Kerala 60.84 31.74 92.58 17.22 5.95 23.17
14. Madhya Pradesh  115.41 1.59 117.00 1.89 - 1.89
15. Maharashtra 10.50 6.14 16.64 104.20 2588 130.08
16. Manipur 0.66 - 0.66 1.85 - 1.85
17. Meghalaya 7.99 4.50 12.49 3.46 1.24 4.70
18. Nagaland 0.48 - 0.48 - -

19. Orissa 6,28 - 6.28 86.69 5482 141.51
20. Pondicherry 0.03 - 0.03 0.23 - 0.23
21. Punjab 9.02 - 9.02 86.10 - 86.10
22. Rajasthan 14.10 8.44 22.54 0.57 0.22 0.79
23. Tamil Nadu 8.94 - 8.94 427 0.52 4.79
24. Uttar Pradesh 19.40 10483 12423 125.62 6582 13144
25. West Bengal 1.83 18.17 20.00 99.60 0.82 10042

Total: 321.06 18306 504.12 619.98 14371 763.69
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South Africans of Indian Origin

*611. SHRI SANAT KUMAR
MANDAL : Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whethar the HEllg HOEHES has
impelled the Indian Mission in Johannes-
burg (South Africa) to make contingency
plans for evacuating Indian nationals and
South Africans of Indian origin living
there;

(b) if so, the reasons therefor when
the people of Indian origin had been
living there for generations and are ‘South
Africans;

(c) the estimated number of Indians
and South Africans of Indian Origin living
in South Africa; and

(d) the number out of them who
hold Indian Passports and have got
registered themselves with the - Mission
for evacuation?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
SALMAN KHURSHEED): (a) and (b). No
special contingency plans for evacuating
Indian nationals from South Africa have
been made by the Indian mission in
Johannesburg. Standard procedures which
exist for evacuation of Indian nationalsinan
emergency are adequate in the light of
available figuresfor Indian passportholders
residing in that country. The question of
evacuating South Africans of Indian origin
does not arise because they are citizens of
South Africa, holding South African
passports, who have been living in that
country for several generations.

(c) and (d). The estimated number
of South Africans of Indian origin in
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South Africa is approximately one million
(10 lakhs). The exact number of Indian
passport holders who have got themselves
registered with the Consulate General of
India, Johannesburg upto 20.4.94. is
654. Since only the head of every family
is required to register, the total number
of Indians can be considered at about
2600.

[Translation]
Mini Steel Plants

*612. SHRI GUMAN MAL LODHA:
Will the Minister of STEEL be pleased
to state:

(a) the installed capacity and the
annual steel production of mini-steel plants
in the country during the last three years;

(b) whether the production of steel
by the mini-steel plants is well below their
installed capacity;

(c) if so, the reasons therefore; and

(d) the steps taken/proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) The
present annual installed capacity of mini
steel plants (electric arc fumace units) is
estimated at about 7.8 million tonnes.
Production of steel from these units was
2.7 million tonnes in 1991-92, 2.5 million
tonnes in 1992-93, and 1.56 million
tonnes in 1893-94 (till December, 1993).

(b) and (c). Production of steel
from the electric arc furnace units has
been below their installed capacity. The
performance of this sector has been
adversely affected due to various factors
such as demand recession, increase in



71 Wiritten Answers

input costs like power tariffs, scrap prices
etc.

(d) Measures like increased alloca-
tion for health, rural development and
infrastructural sectors in the 1994-95
budget are expected to increase the steel
demand. Other measures like lowering of
custom duty on project imports from 35%
to 25%, extension of Modvat to capital
goods, reduction of interest rate by 1%
and reduction in import duty on steel
melting scrap from 12.5% to 5% are also
exported to improve the performance of
the steel sector.

[Translation]
Mica Mines

*613. SHRI LALLBABU RAI:
PROF. M. KAMSON:

Will the Minister of MINES be
pleased to state:
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(a) the names and locations of all
the mica mines in the country;

(b) the annual mica production at
each of these mines for the last three
years;

(c) the reasons for these mines not
functioning to their full capacity;

(d) whether workers who have been
rendered jobless due to the closure of
mines have been rehabilitated; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) Names of
the districts in which Mica Mines are
located (for the year 1992-93) alongwith
the number of such mines are given
below:-

State District No. of Mines
Andhra Pradesh 65
Khammam 1
Neliore 58
Visakhapatnam 6
Bihar 70
Giridih 14
Hazaribagh 40
Nawadah 16
Rajasthan 40
Ajmer 7
Bhilwara 33
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(b) The annual mica production
during the last 3 years is as under:

(in tonnes)
Production  1990-91 1991-92 1992-83
‘Mica crude 4062 3593 2507

Mica waste 3366 2364 1490
and scrap

(c) The main reason identified for
the mines not functioning to their full
capacity is the high cost of mining at
deeper levels and lack of demand in the
international market on account of
substitutes from mica and its products
having been developed.

(d) and (e). In order to create
additional jobs for those affected by
closure of some mica mines, the
Government have taken steps like
modification of procurement policy for
mica scrap and encourage establishment
of industries providing mica based value
added products so that mica mining can
get a boost.

[Translation]
Demand and Supply of Power
*614. SHRI ANAND RATNA

MAURYA: Will the Minister of POWER
be pleased to state:

(a) whether the Government have
formulated any action plan to generate
power on long term basis;

(b) if so, the details thereof, and
(c) if not, the steps taken by the

Government to reduce the gap between
demand and supply of power?
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THE MINISTER OF POWER (SHRI
N.K.P. SALVE): (a) to (c). The energy
and peaking shortage at the
commencement of the Eighth Five Year
Plan were 7.8% and 18.8% respectively.
In order to meet the increasing demand
of power and to reduce the gap between
demand and supply of power, a target
of 30,537.7 MW capacity addition during
the Eighth Five Year Plan has been
envisaged at an outlay of Rs. 79,589.32
crores. However, due to severe funds
constraints, among other things, the plan
target may not be achieved and about
20,000 MW of new generation capacity
may be added during the Plan period.
Based on this capacity addition, the
anticipated power shortages in the
terminal year of the Eighth Five Year
Plan (1996-97) would be about 14%
(energy) and 28% (peaking).

In addition to the above envisaged
capacity addition, measures taken to re-
duce the gap between demand and sup-
ply include (i) expediting commissioning
of new generating capacity (ii) imple-
mentation of short gestation projects (iii)
improving the performance of existing
power stations (iv) reduction of Transmis-
sion and Distribution losses (v) imple-
mentation of better demand management
and energy conservation measures (Vi)
arranging transfer of energy from surplus
to deficit areas, and (vii) promotion of
private sector investment in Power Sector.

[English]
Pepsi in India
*615. SHRI RABI RAY:
SHRI GEORGE
FERNANDES:

Will the Minister of FOOD PRO-
CESSING INDUSTRIES be pleased to
state:
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(a) whether attention of the Gov-
ermment has been drawn to the newsitem
captioned ‘Pepsi goes 100 pc foreign’
appearing in the Tribune dated April, 4
1994;

(b) if so, the details thereof?

(c) the reaction of the Government
theretc;

(d) whether the Government have
reached an agreement with Pepsico over
the interpretation of terms of export
commitments;

(e) if so, the details thereof?

(f) whether the Government pro-
pose to take action against the Pepsico
for not meeting the commitments, made
by the companies; and

(g) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCES-
SING INDUSTRIES (SHRI TARUN
GOGOI): (a) Yes, Sir.

(b) and (c). M/s. Pepsico Inc.
requested the Government that they may
be allowed to purchase the shares held
by Punjab Agro Industries Corporation
raising their equity participation in Pepsi
Foods Ltd. to Rs. 104.99 crores (99.97%)
in the paid up capital of Rs. 105 crores.
This request has since been approved by
the Govermnment.

(d) to (g). The Government has not
entered into any agreement with Pepsico
Inc. regarding terms of export commit-

-#hent. However, M/s. Pepsico Foods Ltd.
had requesed for amendment in some
of the conditions of the approval granted
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to them. The request has been approved
by the Government keeping in view its
liberalised industrial policy and in tune
with the permission granted to other
companies engaged in similar industrial
activity. The company has projected to
export products worth at least Rs. 400
crores over a ten year period and the
export to import ratio shall all along be
maintained at 3:1.

[Translation]

Akashwani Coverage in Border
Areas

*616. DR. RAMKRISHNA
KUSMARIA:

SHRI DATTATRAYA
BANDARU:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Government have
formulated any schemes to improve
Akashwani coverage in border areas in
view of propaganda by the neighbouring
countries in these areas;

(b) if so, the details thereof,

(c) the number of schemes com-
pleted so far; and

(d) the time by which the remaining
schemes are likely to be completed?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). Yes.&ir. The details
of the schemes are givemin enclosed
Statement-1. .
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(c) 50 schemes have since been (d) As indicated in the enclosed
completed so far. : Statement-|l.
)} STATEMENT-I

List of Radio Stations included in the 6th plan (1980-85) 7th Plan (1985-90),
Annual Plan 1990-91, 1991-92 and 8th Plan (1992-97) which will provide
coverage in the border areas of the country

Sl State Place Schemes
No.
1 2 3 4

A New Radio Stations

1. Assam Dhubri 2x3 KW FM Tr., MP Studio etc.
(Local)
2. Himachal Pradesh Kinnaur 1 KW MW Tr. (without studio
facilities)
3. Jammu & Kashmir Kargil 1 KW MW Tr. MP Studio
4. Jammu & Kashmir Poonch 2x3 KW FM Tr. MP Studio (Local)
5. Jammu & Kashmir Kathua 2x3 KW FM Tr. MP Studio (Local)
6. Manipur Churachandpur 2x3 KW FM Tr. RAP Studio (Local)
7. Meghalaya Tura 20 KW MW Tr. Type I(R) NRS
8. Mizoram Lungleh 2x3 KW FM Tr. MP Studio
9. Sikkim Gangtok 20 KW MW Tr. Type I(R) NRS
10. Punjab Bhatinda 2x3 KW FM Tr. MP Studio (Local)
Patiala 2x3 KW MW Tr. MP Studio
11. Rajasthan Barmer 2x10 KW MW Tr. MP Studio
12. Rajasthan Jaisalmer 2x5 KW FM Tr. Type I(R) Studio
13. Tamil Nadu Tuticorin 2x100 KW MW Tr. Type |(R) Studio

14. Tripura Kailashahar 2x3 KW FM Tr. MP Studio (Local)
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1 2 3 4
15. Tripura Belonia 2x3 KW FM Tr. MP Studio (Local)
16. Uttar Pradesh Chamoli 1 KW MW Tr. MP Studio (Local)
17. Uttar Pradesh Pauri/Srinagar 1 KW MW Tr. MP Studio (Local)
18. Uttar Pradesh Pithoragarh 1, KW MW Tr. (without studio
facilities)
19. Uttar Pradesh Uttarkashi 1 KW MW Tr. (without studio
facilities)
20. West Bengal Murshidabad 2x3 KW FM Tr. MP Studio (Local)
21. West Bengal Maldah 2x3 KW MW Tr. Relay Centre
B : Other Schemes
. Assam Dibrugarh 300 KW MW Tr. in place of
100 KW MW
Guwahati Replacement of 10 KW SW Tr. by
50 KW SW Tr.
Guwahati Upgradation of 50 KW MW Tr.
to 100 KW MW Tr.
2. Bihar Patna 100 KW MW Tr. in place of
20 KW MW
3. Gujarat Ahmedabad Replacement of 50 KW MW Tr.
by 200 KW MW Tr.
Rajkot 300 KW MW Tr. in place of
20 KW MW
4. Himachal Pradesh Simla Replacement of 2.5 KW SW Tr.
by 50 KW SW Tr.
5. Jammu & Kashmir Srinagar Replacement of 2.5 KW SW Tr.
by 50 KW SW Tr.
Jammu Upgradation of power of S0
KW MW Tr. to 300 KW MW Tr.
Leh Provision of 10 KW SW Tr.
6.  Manipur imphal Provision of 50 KW SW Tr.
7.  Meghalaya Shillong 50 KW MW Tr. for INES
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1 2 3 4
8. Nagaland Kohima Upgradation of power of
2 KW MW Tr. to 50 KW SW Tr.
9. Punjab Jalandhar Upgradation of power of 50 KW Tr.
to 300 KW MW Tr.
Jalandhar Upgradation of 100 KW MW Tr.
_ to 200 KW MW Tr.
10. Rajasthan Jaipur - Provision of 50 KW SW Tr.
Bikaner Replacement of 10 KW MW Tr.
by 20 KW MW Tr.
Suratgarh Upgradation of 20 KW MW Tr.
to 300 KW MW Tr.
Jodhpur Upgradation of 1 KW MW Tr.
to 2x3 KW FM Tr.
Ajmer 200 KW MW Tr. in place of
20 KW MW
11.  Sikkim Gangtok Provision of 10 KW SW Tr.
12. Tamilnadu Madras 200 KW MW Tr. in place of
20 KW MW
13. Uttar Pradesh Lucknow 300 KW MW Tr. in place of
50 KW MW
Lucknow Replacement of 10 KW SW Tr.
by 50 KW SW Tr.
Gorakhpur Provision of 50 KW SW Tr.
Gorakhpur Replacement of 100 KW MW Tr.
by new 100 KW MW Tr.
14. West Bengal Siliguni 200 KW MW Tr. in place of
20 KW MW
‘Calcutta (i) Replacement of existing

10 KW SW Tr. by a 50 KW SW Tr.

(i) Replacement of 50 KW MW Tr.
by 100 KW MW Tr.

Kurseong Replacement of existing
20 KW MW Tr. 50 KW SW Tr.
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1 2 3 4
Calcutta 200 KW MW Tr. upgradation
Calcutta Provision of 2 nos. of
10 KW FM Trs.
15. Arunachal Pradesh Passighat Upgradation of LP Tr.
by 10 KW MW Tr.
Tezu Upgradation of LP Tr. by
10 KW MW Tr.
Tawang Upgradation of LP Tr.

by 10 KW MW Tr.
Itanagar Provision of 50 KW SW Tr.

Upgradation of 1 KW MW Tr.
by 100 KW MW Tr.

16. Meghalaya Shillong Provision of 50 KW SW Tr.
for INES

STATEMENT-l

Schemes under implsmentation for expansion/improvement of All India Radio
network in border areas

List of remaining new Radio Stations included in the 6th Plan (1980-85), 7th
Plan (1985-90), Annual Plan 1990-91 and 8th Plan (1992-97) which will provide
coverage in the border areas of the country

S.  State Place Schemes Target
Ng.
A New Radio Stations
1. Assam Dhubri 2x3 KW MW Tr., March, 1997
MP Studio etc. (Local)
t Himachal Pradesh  Kinnaur 1 KW MW Tr. (without Oct. 1994
‘ studio facilities)
2> Jammu & Kashmir  Kargil 1 KW MW Tr. MP Studio  Oct., 95
4, Jammu & Kashmir Poonch 2x3 KW FM Tr. MP Oct., 1994

Studio (Local)
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Sl. State Place Schemes Target
No.
5. Manipur Churachand- 2x3 KW FM Tr. 1994-95
pur MP Studio (Local)
6. Mizoram Lungleh - 2x3 KW FM Tr. Oct., 1994
MP Studio
7. Sikkim Gangtok 20 KW MW Tr. Type. March, 1995
(R) NRS
8. Tamil Nadu Tuticorin 2x100 KW MW Tr. Tech. Ready
Type |(R) Studio
9. Uttar Pradesh Chamoli 1 KW MW Tr. MP 1995-96
Studio {Local)
10. Uttar Pradesh Pauri/ 1 KW MW Tr. MP Oci., 1994
Srinagar Studio (Local)
11. Uttar Pradesh Pithoragarh 1 KW MW Tr. 1994-95
(without studio
facilities)
12. Uttar Pradesh Uttarkashi 1 KW MW Tr. (without Tech. Ready
studio facilities)
13. West Bengal Maldah 2x3 KW FM Tr. Relay 1996-97
Centre
B. Other Schemes
1. Assam Guwahati Upgradation of 50 1995-96
KW MW Tr. to
100 KW MW Tr.
2. Himachal Pradesh Simla Replacement of 2.5 KW Oct., 95
SW Tr. by 50 KW SW Tr.
3. Manipur Imphal Provision of 50 KW SW Tr. 1994-95
4. Nagaland Kohima Upgradation of 20 KW 1994-95
SW Tr. to 50 KW SW Tr.
5. Punjab Jalandhar Upgradation of 1995-96
100 KW MW Tr. to
200 KW MW Tr.
6. Rajasthan Jaipur Provision of 50 KW SW Tr. Tech. Ready
Jodhpur Upgradation of 1 KW MW March, 95

Tr. to 2x3 KW MW Tr.
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S. No. State Place Schemes Target
7. Sikkim Gangtok Provision of 10 KW SW Tr. Tech. Ready
8. Uttar Pradesh Gorakhpur Replacement of 1995-96
100 KW MW Tr. by new
100 KW MW Tr.
9. West Bengal Kurseong Replacement of existing March, 1995
20 KW SW Tr. by
50 KW SW Tr.
Calcutta 200 KW MW Tr. 1995-96
upgradation
Calcutta Provision of 2 nos. of 1994-95
10 KW FM Trs.
10. Arunachal Pradesh Passighat Upgradation of LP Tr. June, 94
by 10 KW MW Tr.
Tezu Upgradation of LP Tr. June, 94
by 10 KW MW Tr.
Tawang Upgradation of LP Tr. 1994-95
by 10 KW MW Tr.
Itanagar Provision of 50 KW SW Tr. 1994-95
[English] (c) the fare as claimed by the
shipping line and the fare as actually paid
Haj Pilgrims by the pilgrims for the first and the bunk
class separately during the last three
*617. SHRI SYED SHAHA- years, year-wise;

BUDDIN: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the Government have
been subsidising the transport of Haj
pilgrims by sea;

(b) if so, whether the subsidy is
calculated on the basis of no-profit-no-
loss by the shipping line or on the basis
of an operational profit;

(d) the total number of pilgrims and
the amount paid or proposed to be paid
to the shipping line, year-wise; and

(e) the reasons for the subsidy and
particularly for maintaining the fare at a
constant level despite rise in operational
cost?
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THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Yes, Sir.

(b) The Shipping Corporation of
India Ltd., is operating the Haj service
on “no profit-no loss” basis and the
subsidy is calculated on this basis.
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(c) The Shipping Corporation of
India Ltd. does not claim any specific
fares from the pilgrims. The fares for the
Haj pilgrims travelling by ship are fixed
by the Central Govemment. The fares
are collected by the State/Central Haj
Committees and are credited to the SCI.
The fares actually paid by the pilgrims
for first class and bunk class during the
last three years are as follows:—

Fare per pilgrim per round trip

1991 1992 & 1993
(M.V. Akbar) (M.V. Nicobar)
(Rs.) (Rs.)
Cabin Class
(a) 2-berth Cabin 8000 8750
(b) 4-berth Cabin Not available 8500
on the ship
(c) 6-berth Cabin 8000 8250
Bunk Class 3000 3750

(d) The total number of pilgrims and the amount of subsidy paid/payable to
Shipping Corporation of India Ltd. for the -last three years are as follows:

Year No. of pilgrims Subsidy paid/payable to SCI
outward Inward (Rs. in lakhs)

1991 4552 4496 385.12

1992 4751 4707 469.60

1993 4592 4565 549.09 (estimated)

The number of pilgrims in the
inward direction is less since some

times a few pilgrims choose to ratum by
alr.

(e) The Cabin class fares were
revised in 1991 and again in 1992. The
bank class tare was also revised in 1992.
Although bulk of the pilgrims travel by air,
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yet the shipping service has been main-
tained for some of the pilgrims who hail
from the economically weaker sections of
the community. In deference to the
sentiments of the poorer and less affluent
pilgrims, Govemment have been making
endeavours to ensure concessional fare
for pilgrims travelling by ship despite the
increase in operational cost. As the Haj
service is operated by the Shipping
Corporation of India Ltd. as per directions
of the Central Government, the losses
incurred by the SCI in the operation of
the service due to fixation of fares below
break-even level are reimbursed by the
Central Govemment in full to the SCI.

Acquaculture and Deep See Fishing
Sector

*618. PROF. UMAREDDY VENKA-
TESWARLU: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased
to state:

(a) whether the Government pro-
pose to create common infrastructural
facilities for the acquaculture and deep
sea fishing sector?

(b) the areas where such linkage
is possible; and

(c) whether State Governments will
be involved in such linkage plans?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESS-
ING INDUSTRIES (SHR!I TARUN
GOGOIl): (a) and (b). Government
encourages the setting up of infrastruc-
tural facilities for procurement, preserva-
tion, processing, transportation and mar-
keting of fish through various schemes.
Some of these infrastructural facilities
like processing plants, cold storages, ice
plants refrigerated transport etc. are used
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both by the acquaculture and deep sea
fishing sectors.

(¢) Under some of these schemes
assistance is provided to the State Gov-
emments for creation of infrastructural
facilities.

Hydel Power Generation

*619. DR. K.V.R. CHOWDARY: Will
the Minister of POWER be pleased to
state:

(a) the potential of hydel power
generation, State-wise;

(b) the number of hydel power
projects under control of Union
Government and the State Govermments
with their capacity and present power
generation;

(c) whether the Government pro-
pose to set up more hydel power projects;

(d) it so, the details thereof, and
(e) if not, the reasons therefor?

THE MINISTER OF POWER (SHRI
N.K.P. SALVE): (a) Central Electricity
Authority has assessed the hydro-electric
potential in India as 84044 MW at 60%
load factor. The details, State-wise, of

- the potential are at Statement-I.

(b) As on 30.4.1994, there are
17 hydel stations with an installed capacity
of 4518.50 MW in the Central Sector,
and 165 hydel stations with total installed
capacity of 15445 MW in the State
Sector. The total power generation from
all hydel stations during 1993-94 was
70311 million units.
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(c) to (e). Yes, Sir, 93 schemes MW are sanctioned and ongoing. The
with an installed capacity of 18155.55 details are at Statement-/I.

STATEMENT-

Region/State Potential assessed at 60%

load factor (MW)
NORTHERN
Jammu & Kashmir 7487.00
Himachal Pradesh 11647.00
Punjab 922.00
Haryana 64.00
Rajasthan 291.00
Uttar Pradesh 9744.00
Sub Total (NR): 30155.00
WESTERN
Madhya Pradesh 2774.00
Gujarat 403.00
Maharashtra 2460.00
Goa 36.00
Sub Tatal (WR): 5679.00
SOUTHERN
Andhra Pradesh 2909.00
Kamataka 4347.00

Kerala 2301.00
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Region/State Potential assessed at 60%
load factor (MW)
Tamil Nadu 1206.00
Sub Total (SR): 10763.00
EASTERN
Bihar 538.00
Orissa 1983.00
West Bengal 1786.00
Sikkim 1283.00
Sub Total (ER): 5590.00
NORTH EASTERN
Meghalaya 1070.00
Tripura 9.00
Manipur 1176.00
Assam 351.00
Nagaland 1040.00
Arunachal Pradesh 26756.00
Mizoram 1455.00
Sub Total (NE): 31857.00
ALL INDIA 84044.00
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STATEMENT-II

Sanctioned/Ongoing H.E. Schemes (Installed Capacity above 3 MW)

As on 1.5 1994
Sl. No. Name of Project Installed Latest Commissioning
Capacity (MW) Schedule
CENTRAL SECTOR
1. Nathpa Jhakri 6x250 1998-99
(NJPC) H.P.
2. Dulhasti 3x130 1996-97
(NHPC) J&K (Unit 1)
3. Salal 1l 3x115 * 1994-95
(NHPC) J&K
4. Uri 4x120 1996-97
(NHPC) J&K
5. Tehri St. | 4x250 9th Plan
(THDC) U.P.
6. Dauliganga St. | 4x70 2000-01
(NHPC) U.P.
7. Koal Karo 4x172.5 + 1998-2001
(NHPC) Bihar 1x20
8. Rangit il 3x20 1996-97
(NHPC) Sikkim
9. Doyang 3x25 199698
(NEEPCU) Nagaland
10. Ranganadi 3x135 1996-98

(NEEPCO) Arunachal Pradesh

11. Kopili Extn. 2x50 1996-97
(NEEPCO) Assam

Sub Total 5115 MW

*2 Units since rolled.
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Sl. No. Name of Project Installed Latest Commissioning
Capacity (MW) Scheduile

STATE SECTOR
Northern' Region

1. Dadupur 4x1.5 1996-97
Haryana
2. Baner 3x4 1995-96
Himachal Pradesh
3. Gagj 3x3.5 1995-96
Himachal Pradesh
4. Thirot 3x1.5 1995-96
Himachal Pradesh
S. Larji 3x42 1998-99
Himachal Pradesh
6. Upper Sindh I 2x35 1995-96
: J&K
7. Upper Sindh Extn. 1x35 1996-97
J&K
8.  Kargil 3x1.25 1994-95
J&K
9. Kishanganga 3x110 Beyond Sth Plan
J&K
10. Shahpurkandi 2x40 + gth Plan
Punjab 2x40 +
1x8
11. Ranijit Sagar 4x150 1996-98
Punjab
12. Jakham 2x2.5 gth Plan
Rajasthan
13. Srinagar 6x55 1997-98
u.p.
14. Sobla 2x3 1995-96
U.P.
15. Lakhwar Vyasi 3x100 + 1998-99
(VRS 2x60
16. Manari Bhali i 4x76 1997-98

Sub Total 2430.75 MW
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Sl. No. Name of Project Installed Latest Commissioning
Capacity (MW) Schedule
Western Region
1. Kadana PSS Extn. 2x60 1995-96
Gujarat
2. Sardar Sarovar 6x200 + 1995-98
Guj./M.P./Mah. 5x50
3. Bansagar Tons 2x15 + 1996-97
PH Il & Il (M.P.) 3x20
4. Hasdeo Bango (M.P.) 3x40* 1994-95
5. Narmada Sagar 8x125 1999-2000
(Indira Sagar), M.P.
6. Bansagar PH IV, M.P. 2x10 1996-97
7. Bodhghat 4x125 Beyond 9th Plan
M.P.
8. Rajghat 3x15 1995-96
UP/MP
9. Bhandardara St. || 1x34 1995-96
Maharashtra
10. Manikdoh 1x6 1994-95
Maharashtra
11. Surya 1x6 1994-95
Maharashtra
12. Wama 2x8 1995-96
Mabharashtra
13. Koyana St. IV 4x250 1996-98
Maharashtra
14. Dudhganga 2x12 1995-96
Maharashtra
15. Dimbhe 1x5 1994-95
Maharashtra
16. Ghatghar PSS 2x125 1999-2000
Maharashtra
Sub Total 4646 MW

.

1 unit already commissioned in 1993-94.
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SI. No. Name of Project Installed Latest Commissioning
Capacity (MW) Schedule
Southern Region
1. Srisailam LBPH 6x150 1996-99
AP.
2. Upper Sileru I 2x60* 1994-95
AP.
3. Guntur Canal | 2x2 1995-96
A.P.
4. Guntur Canal |l 2x2.25 1995-96
AP.
5. Singur 2x7.5 1995-96
AP.
6. Somasila 2x5 9th Plan
AP.
7. Balimela 2x30 1997-98
AP.
8. Dandeli 2x30 9th Plan
Kamataka :
9. Kalinadi !l 3x40 + 1995-97
Kamataka 3x50
10. Brindavan 2x6 1996-97
Kamataka
11. Bhadra RBC 1x6 1996-97
Kamataka
12. Sharawathi R 4x60 1995-97
Kamataka
13. Gangawali 2x105 1999-2000
Kamataka

* 1 unit already commissioned in 1993-84.



105 Whitten Answers VAISAKHA 19, 1916 (SAKA) Written Answers 106

Sl. No. Name of Project Installed Latest Commissioning
Capacity (MW) Schedule
14. Lower Periyar 3x60 1995-96
Kerala
15. Muvattupuzha 2x3.5 1995-96
Kerala
16. Kakkad 2x25 1995-96
Kerala
17. Kallada 2x7.5* 1994-95
Kerala
18. Poringalkuthu Extn. 1x16 1996-97
(Unit-4) Kerala
19. Kuttiyadi Extn. 1x50 1996-97
Kerala
20. Pooyankutty 2x120 9th Plan
Kerala
21. Lower Bhavani RBC 2x4 o9th Plan
Tamil Nadu
22.  Sathanur Dam 1x7.5 1995-96
Tamil Nadu
23. Kundah V Extn. 1x30 9th Plan
Tamil Nadu
24, Pykara Ultimate St. 3x50 1997-98
Tamil Nadu
Sub Total 2597.5 MW
Eastern Region
1. Eastern Gandak 3x5 1994-95
Bihar

* 1 Unit already commissioned in 1993-84.



107 Written Answers MAY 9, 1994 Written Answers 108
Sl. No. Name of Project Installd Latest Commissioning
Capacity (MW) Schedule
2. Sona Eastem Canal 2x1.65 1994-95
Bihar
Chandil 2x4 1995-96
Bihar
North Koal 2x12 1995-96
Bihar
Upper Indravati 4x150 1994-97
Orissa
Pottaru 2x3 1995-96
Orissa
Balimala I 2x60 o9th Plan
Orissa
Bargarh Canal 3x3 9th Plan
Orissa
Rammam St. |i 4x12.5 1994-96
West Bengal
10. Teesta Falls 3x3x7.5 1994-96
West Bengal
11. Rammam St. | 3x12 9th Plan
West Bengal
12. Purulia PSS 4x225 9th Plan
West Bengal
Sub Total : 1838.8 MW
North-Eastern Region
1. Nuranang 3x2 1996-97
Andhra Pradesh
Dhansiri 15x1.33 1995-96
Assam
Dalaima 3x2 1997-98

Assam
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SI. No. Name of Project Installed Latest Commissioning
Capacity (MW) Schedule
4. Serlui-B 2x4.5 1998-99
Mizoram
5. Likim-Ro 3x8 1995-96
Nagaland
Sub Total : 65 MW
Total State Sector 11578.05 MW
PRIVATE SECTOR
1. Ghanvi 3x7.5 9th Plan
H.P.
2. Uhl 4x17.5 9th Plan
H.P.
3. Baspa H.E.P. 3x100 9th Plan
H.P.
4. Vishnuprayag 4x100 9th Plan
U.P.
5. Tawa LBC 2x6 1996-97
M.P.
6. Mahashwar 10x40 1998-2000
M.P.
7.  Bhira PSS (TATA) 1x150 1994-95
Maharashtra
8. Anakkayam 2x4 1997-98
Kerala
9. Karbi Langpi 2x50 1995-96
Assam
Sub Total : 1462.50 MW
SUMMARY
TOTAL (CENTRAL SECTOR) : 5115.00 MW
TOTAL (STATE SECTOR) 11578.05 MW
TOTAL (PRIVATE SECTOR) 1462.50 MW
ALL INDIA TOTAL 18155.55 MW
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[Translation]
Cemented Roads

*620. DR. LAXMINARAYAN
PANDEYA: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the Government pro-
pose to use cement instead of coal tar
in the construction of roads;

(b) whether durability of cemented
roads is more than the roads constructed
with coal tar;

(c) if so, whether any special study
has been conducted in this regard; and

(d) if so, the details thereof and the
names of the national highways which
are proposed to be converted into
cemented roads on trial basis?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER):(a) No,
Sir.

(b) Yes, Sir.

(c) No, Sir.

(d) Does not arise.
[English]

Farakka Thermal Project-IV

6647. SHRI ZAINAL ABEDIN: Wil
the Minister of POWER be pleased to
state:

(a) the total estimated loss suffered
due to the recently collapsed Electro-
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static Precipitator of Farakka Themmal
Power Project Unit-1V;

(b) the time by which the generation
of power on commercial basis in the
concemed unit of the Farakka Thermal
Power Project is likely to be started;

(c) whether it is also a fact that a
team of experts of the Union Govemment
and NTPC had found some defects in
the Project before its collapse; and

(d) if so, the steps taken by the
Govemnment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRi P.V.
RANGAYYA NAIDU): (a) The National
Thermal Power Corporation (NTPC) has
constituted an inquiry committee including
a representative of the Central Electricity
Authority (CEA) to investigate the cause
of failure, extent of damage etc. The
estimate of loss would be known after
the report is submitted by the inquiry
committee.

(b) The power generation from
Farakka Unit IV is expected to commence
after October 1994, after carrying out
necessary restoration works in 3 out of
4 passes of the Electrostatic Precipitator.
The exact schedule for commercial ope-
ration of the unit at full load can be fixed
up only after the rectification measures
for the foundations and the time penod
for the supply and erection of the fourth
pass of the Electrostatic Precipitator are
firmed up.

(c) No, Sir.

(d) Does not arise.
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Bunglings in Doordarshan

6648. SHRI MOHAN SINGH
(Ferozepur): Will the Minister of
INFORMATION & BROADCASTING be
pleased to state:

(a) whether attention of the Gov-
ernment has been drawn to the news-
item captioned “Doordarshan Msin Hone
Wale ghotalon ki janch karane ki mang”
appearing in Jansatta dated March 6,
1994;

(b) if so, whether any enquiry has
been conducted in this regard;

(c) if so, the-details thereof;

(d) the action taken or proposed to
be taken against the persons found
guilty; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) Yes, Sir.

(c) to (e). No violation of copyright
by the producer was detected by Door-
darshan in this case.

National Working Group on Power
Section

6649. SHRI RAM NAIK: Will the
Minister of POWER be pleased to state:

(a) whether the Govemment are
aware of the recent letter to M.Ps. issued
by the national working group on the
power section;
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(b) whether the cost projections
provided by the Central Electricity Autho-
rity and Power Ministry for new private
plants differ significantly; and

(c) the demand projections made
by the Power Ministry and Central
Electricity ‘Authority;

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) Yes, Sir.

(b) No, Sir.

(c) Electrical Energy Demand pro-
jections are based on the 14th Electric
Power Survey Report brought out by the
Central Electricity Authority. The demand
projections made in this Report put the
energy requirement by 2000 AD to be
517005 MKWH and peak demand at
91191 MW.

Production of Optic Fibres

6650. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) the production of optic fibres in
the country and the estimated require-
ment thereof by the end of the current
century,;

(b) the details of the plans to meet
the growing requirement of optic fibres
and the present level of its import;

(c) whether any investors from
abroad have shown interest in setting up
new optic fibre plants in the country; and

(d) if so, the details thereof?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Production of
optical fibre cable during 93-94 has been
approximately 6000 route Kms. The total
estimated requirerent till the end of the
current century is 40,000 route Kms.

(b) Adequate indigenous capacity
for the manufacture of optical fibre cable
is expected to be available in the country
to meet the growing demand. There is
no import of this cable by the D.O.T. at
present.

(c) No proposal from investors from
abroad for setting up new Optic Fibre
Plant in India has been received by the
D.O.T.

(d) Does not arise.
[Translation]
Certification of Films

6651. SHRI SURENDRA PAL
PATHAK: Will the Minister of INFORMA-
TION & BROADCASTING be pleased to
state:

(a) the names of the Indian and
foreign feature films which were refused
by the Central Board of Film Certification
for certificate and the details of guidelines
violated by each film that was refused
to be certified;

(b) the names of the films out of
them which were issued certificate on the
modified editions; and

(c) the films out of them which
were certified by the Film Certification
Appeal Tribunal?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (c). The information is being
collected and will be laid on the Table
of the House as early as possible.

[English]

Complaints against Indian
Companies

6652. SHRI TARA SINGH: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether some German Compa-
nies have made serious complaints
against some Indian Companies/PSUs
for giving them false and fabricated
information on certain issues;

(b) whether the German companies
have been lodging complaints with Indian
Embassy there in Germany;

(c) whether the Government in the
larger interest of bilateral relations
between the two countries would direct
the concemed indian companies to
resolve the issues or to compensate the
foreign companies appropriately; and

(d) if so, the facts and details
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Gov-
emment are aware of some commercial
complaints raised by German Companies
against Indian Companies/PSUs.

(b) Yes, Sir.
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(c) No Sir. Complaints of a com-
mercial nature are basically for the parties
concemed to resolve between them-
selves. Wherever necessary, Govemment
uses what good offices are possible to
facilitate a resolution of such differences.

(d) Does not arise.
Bombay-Pune Highway

6653. SHRI GOVINDRAO NIKAM:
Will the Minister of SURFACE TRANS-
PORT be pleased to state:

(a) whether there is any proposal
to implement a build operate-transfer
(B.O.T.) basis for Bombay-Pune six lane
highway;

(b) if so, the details thereof;

(c) the steps taken by the Govern-
ment of Maharashtra in this regard; and

(d) the guidelines issued by the
Union Government on the project?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
No, Sir.
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(b) Does not arise.

(c) No such intimation has been
received from the Govemment of Maha-
rashtra as yet.

(d) Does not arise.
AIR Stations in Andhra Pradesh

6654. SHRI DHARMABHIKSHAM:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government pro-
pose to upgrade ‘AIR’ stations in Andhra
Pradesh.

(b) if so, the details thereof; and

(c) by when a new AIR station is
likely to be set up at Nalgonda in Andhra
Pradesh?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) The details of upgradatiorn
schemes of All India Radio in the State
of Andhra Pradesh are given below:

Station Existing project Upgraded project

Hyderabad 10 KW SW transmitter 50 KW SW transmitter
-do- 50 KW MW transmitter 2x100 KW MW transmitter
-do- Studio Type IV permanent studio

(c) At present, there is no proposal
to set up a new All India Radio station
at Nalgonda. Setting up of a new All India

Radio station at Nalgonda will depend
upon availability of resources and interse
priorities.
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[Translation]

T.V. Serial on Guru Granth
Ratnavali

6655. SHRI PRABHU LAL RAWAT:
Will the Minister of INFORMATION AND
BROADCASTING be pieased to state:

(a) whether ‘Guru Granth Ratnavali’
T.V. Sernial has been selected under the
new sponsorship programme; and

(b) if so, by when it is likely to be
telecast?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) The telecast of the serial would
depend upon approval of the pilot, by
Doordarshan and completion of other
formalities.

[English}]
Payment of Telephone Bills

6656. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of
COMMUNICATIONS be pleased to refer
to the reply given to Unstarred Question
No. 1573 on December, 13, 1993 and
state:

(a) the reasons that the Chief
General Manager, MTNL, New Delhi
despite repeated representations made
to him for the grant of discount in
telephone rental for the periods last year
during which the telephones remained
out-of-order in the South Zone, owing to
seepage of rain water in the underground
cables, has not taken any action in the
matter;
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(b) whether representations were
also made to the General Manager(S)
MTNL, Nehru Place, New Delhi and no
action has been taken thereon, if so, the
reasons therefor; and

(c) the number of claims submitted
to the Area Manager, (S) which are still
pending in his office and how long it will
take to settle them?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) to (c). The
information is being collected and will be
laid on the Table of the House.

Setting up power plants by British
Company

6657. SHRI GOPI NATH GAJA-
PATHI: Will the Minister of POWER be
pleased to state:

(a) whether any British Company
has been given contract to set up power
plants in the country;

(b) if so, the details thereof?

(c) the places where these power
plants are proposed to be set up; and

(d) the steps being taken to imple-
ment these proposals?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.v.
RANGAYYA NAIDU): (a) to (c). Three
expressions of interest for -setting up
power plants have been received from
U.K. based companies. The detalls are
as follows:

1. Visakhapatnam TPS (1000 MW)
in Andhra Pradesh of M/s Ashok
Leyland and National Power, UK.
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2. Roze TPS (750 MW) in Uttar
Pradesh of Indo-Gulf Fertilisers
and Chemicals and Power Gen.
UK.

3. Mangalore TPS (1000 MW) in
Kamataka of Jaiprakash Indus-
tries and National Power, UK.

(d) The private promoters are being
assisted in getting all clearances for
speedy implementation of these projects.

Doordarshan tie with E.S.T.V.

6658. SHRI GURUDAS KAMAT:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Doordarshan has signed
an agreement with E.S.T.V. a U.K. based
Cable T.V. firm;

(b) if so, the details thereof, and

(c) the terms and conditions of the
agreement?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (c). Doordarshan has entered
into an agreement with M/s. G.S.T.V.,,
London to provide it a daily three hour
programme capsule containing pro-
grammes and news bulletins (to be taken
live) for being shown on the company’s
satellite channel throughout UK and
Europe. The programmes, carmying the
Doordarshan logo, under the agreement,
which is valid for an initial period of three
years, would be supplied free of cost for
the first three months whereafter G.S.T.V.
would make an hourly payment to Door-
darshan. in addition, Doordarshan would
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also get 10% of the gross revenue
earned through these programmes
(subscripior/ advertisement/sponsorship).
The agreement can be discontinued by
either party through a notice of 12
months.

Result of CBI Ivestigations

6659. SHRI SIMON MARANDI: Will
the Minister of STEEL be pleased to refer
to the reply given to Unstarred Question
No. 3467 on December 12, 1992 and
state:

(a) whether the investigation report
of the CBI has been received;

(b) it so, the details thereof;
(c) if not, the reasons therefor; and

(d) the time by when the report is
likely to be received?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) No, Sir.

(b) Does not arise.

(c) and (d). CBI has intimated that
the investigation in the case has been
completed and they would submit the

report shortly.

AIR Stations in North-Eastern
Region

6660. SHRI NURUL ISLAM: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of All India
Radio stations functioning in the North-
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Eastemn Region of the country and the
location thereof;

(b) whether any demand has been
made to set up new All India Radio
stations in the region; and

(c) if so, the details thereof?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) A Statement is attached.

(b) and (c). Yes, Sir. Representa-
tions are received from time to time with
various demands. These are examined
thoroughly keeping in view the available
resources, need, feasibility etc., and ap-
propriate action taken thereon.

STATEMENT

Locations of All India Radio Stations in the North Eastern Region

Sl.  Location State
No.
1. Passighat Arunachal Pradesh
2. Tawang -do-
3. Tezu -do-
4. Itanagar -do-
5. Guwahati Assam
6. Siikchar -do-
7. Dibrugarh -do-
8. Jorhat -do-
9. Haflong -do-
10. Nowgong -do-
11. Imphal Manipur
12. Shillong Meghalaya
13. Tura -do-
14. Aizawal Mizoram
15. Kohima Nagaland
16. Agartala Tripura
17. Belonia -do-
18. Kailashahar -do-
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Telephone Exchanges in West
Bengal

6661. SHRI AMAR ROYPRADHAN:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) the names of such telephone
exchanges in West Bengal which have
not yet been converted into electronic
exchanges so far; and

(b) the time by which these ex-
changes are likely to be converted into
electronic exchanges?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The names of
such telephone exchanges in West
Bengal are given in the attached
Statement.

(b) 73 numbers of telephone ex-
changes during 1994-95 and 40 numbers
during 1995-96 are planned to be
converted into electronic exchanges and
remaining 26 exchanges will be con-
verted into electronic exchanges progres-
sively on the expiry of their prescribed
life.

STATEMENT

Names of Telephone Exchanges in
West Bengal which have not yet
been converted into Electronic
Exchanges so far

Sl.  Name of Exchange

No.
1. Bankura
2. Durgapur-industries
3. Burdwan
4. Durgapur-Steel
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Sl.  Name of Exchange
No.

5. Darjeeling

6. Bahula

7. Bumpur

8. Suri

9. Coochbehar

10. Kalinpong

11. Kurshiang

12. Bagdogra

13. Tarakeswar

14. Malda-Unit |

15. Malda-Unit Il
16. Kharagpur

17. Diamond Harbour
18. Haldia-Industries
19. Midnapur

20. Durgachak

21. Kandi

22. Krishnanagar
23. Purulia

24. Balurghat

25. Raiganj

26. Basirhat

27. Memari
28. Berhampur
29. Siligur

30. Raniganj

31. Dhatrigram

32. Kandra

33. Mondalgram
34. Nandanghat —
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Sl.  Name of Exchange Sl.  Name of Exchange
No. No.
Panchanantala 55. Sagardighi
Patuli 56. Sagarpara
37. Samudragarh 57. Salar
Andi 58. Satui
Basapara .
59. Tantipara
Bishnupore
60. Tarapith
41. Domkal
61. Ajodhya
42. Jalangi
62. Basanti
Khairasol

63. Chitrasenpur
44. Mayureswar

64. Dasghare
45. Murarai

65. Dhaniakhali
46. Nabagram (2)

66. Gangadharpur

47. Nagar
) 67. Garopota
48. Nasipurbalagach
49. Panchgram 68. Gourhati
50. Panchthupi 69. Guptipara
51. Patikabaru 70. Helan
52. Purandarpur 71.  Helencha
53. Rajnagar 72. Jagatballavpur

54. Raninagar 73. Jangipara




129 Written Answers

VAISAKHA 19, 1916 (SAKA)

Sl. Name of Exchange Sl.  Name of Exchange

No. No.

74. Kanpurpuras 94. Danton

75. Khatul 95. Kalindi

76. Kuliapora 96. Marhtala

77. Moloypur 97. Nachinda

78. Muthadanga Paramanandapur

79. Naisarai Badkulla

80. Panchla 100. Bethuadahari

81. Patharpratima 101. Bimagar

82. Rajbalhat 102. Chakdah

83. Udaynarayanpur 103. Dayerbazar
Baxirhat 104. Fulia
Bhotpatti 105. Joaniabhaluka
Brajapur 106. Madanpur

87. Dhupguri 107. Matiary

88. Jaigaon 108. Muragachha

89. Jateswar 109. Nazirpur

90. Kamakshyeguri 110. Gopalganj

91. Kumargramduar 111. Hemtabad

92. Nishigunj 112. Kushmandi

93. Shitalkuchi 113. Rampur
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Sl.  Name of Exchange Sl. Name of Exchange Level
No. " No.
114. Sonapurhat 133. Alipore (49)
115. Jhalong 134. Kalighat (48)
116. Parulia 135. Bagh Bazar (54)
136. Dum Dum (59)
117. Chandpara Bazar
137. Uttarapara (64)
118. Buniadpur
138. Amtola (615)
119. Bara-audulia
139. Uluberia (613)
120. Jalpaiguri
Calcutt Level Visas for indian/Pakistani Diplomats
6662. SHRI R. SURENDER
121 Teretta Bazar (@5 REDDY: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
122. Teretta Bazar-Il 27
(a) whether India and Pakistan
123. Saht Lake (31) have recently lifted ban on assignment
visas for their diplomats;
124. Jadavpur (72)
(b) the details of the background
125. Bahela 77 of imposing ban on assignment visas by
both the countries;
126. Maniktala (36)
(c) the number of applications for
Coshi assignment visas for Indian diplomats
127. (52) pending since May, 1993 when Pakistan
started the ban;
128. Serampore (62)
(d) the reasons for the change in
129. Howrah (68) policy and lifting of the ban;
130. Teretta Bazar-lll (26) (e) whether lifting of ban on as-
signment visas is likely to lead to the
131. Entally (29) improvement in Indo-Pak relations; and
132. Rusha (42) (f) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) to (f).
In terms of the Code of Conduct for
treatment of Diplomatic/Consular
Personnel in India and Pakistan signed
between the two countries on 19 August,
1992, replacement visas would be given
to officials posted to diplomatic missions
in each other's country within 30 days
of application. Regrettably, Pakistan had
inordinately delayed the issue of
assignment visas to Indian officials posted
to our Missions. This resulted in an
accumulation of 37 Indian requests for
assignment visas. Following sustained
and vigorous efforts through the diplomatic
channels, this problem was resolved
when Pakistan issued in end-March, 1994,
all the pending assignment visas.

Govemment eamestly hope that
Govemment of Pakistan will in future
adhere to its commitments and obligations
under the Code of Conduct in order to
facilitate the smooth functioning of Indian
Missions in Pakistan.

Dibrugarh Doordarshan Kendra

6663. SHRIMATI  GEETA
MUKHERJEE: Will the Minister of
INFORMATION AND BROADCASTING
‘be pleased to state:

(a) whether the performance of the
Dibrugarh Doordarshan Kendra is not
upto the mark;

(b) it so, the remedial steps the
Government propose to take in this
regard;

(c) whether the Government
propose to increase the telecast time for
the ‘programmes produced by the
Dibrugarh Doordarshan Kendra;
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(d) if so, by when the second
channel at Dibrugarh is likely to be
introduced; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir.

(b) Does not arise.
(c) Yes, Sir.

(d) There is no such proposal at
present.

(e) Due to constraints of resources
and other infrastructural facilities for the

purpose.

Linking Roads of Maharashtra with
National Highways

6664. SHRIMATI SURYAKANTA
PATIL: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the Govemment of
Maharashtra has submitted any scheme
to link some State roads with National
Highways; and

(b) if so, the details thereof and the
action taken thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
and (b). Presumably, the Hon'ble Member
has in view the Centrally sponsored
Scheme of State roads of Inter-State or
Economic Importance. The 'State
Government of Maharashtra has
submitted inter-alia one proposal for the
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construction of Bypass road between
Veer-Tol bridge and Khed costing Rs.
400.00 lakhs to link NH 17 ‘under the
aforesaid scheme in the 8th Five Year
Plan. This work stands approved in May,
1993.

F.M. Radio Station at Cannanore,
Kerala

6665. SHRI MULLAPPALLY
RAMCHANDRAN: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether the Government have
any plan for the development/expansion
of the F.M. Radio Station at Cannanore
in Kerala; and

(b) if so, the details thereof with
allocation made therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). The Radio Station at
Cannanore with 2x3 KW FM Transmitter,
Multi-purpose Studios etc. was commis-
sioned on 4.5.1991. This was envisaged
to be a full fledged radio station with
programme production facilities. There is,
at present, no proposal for development/
expansion of this Station.

[Translation]
Telephone to Panchayats in U.P.

6666. SHRI RAMPAL SINGH: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the total number of Village
Panchayats in Uttar Pradesh provided
with telephone facility during 1993-94;
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(b) whether all telephones are
working satisfactorily;

(c) if not, the details and the
reasons therefore and the steps taken or
proposed to be taken by the Government
in this regard; and

{d) the time by which this facility
is likely to be provided in the remaining
villages?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) 3,524 Panchayat
Villages in Uttar Pradesh have been
covered with telephone facility during the
year 1993-94.

(b) and (c). No, Sir. Some of the
telephones provided on MARR systems
of older generation are not working satis-
factorily. Department is getting these
systems repaired by the manufacturers.
In addition, newer generation equipment,
which are more reliable are being
inducted.

(d) Though earlier it was proposed
to cover all Panchayat Villages in U.P.
by. 31.3.1995, due to initial delays in
getting indigenous equipments in sufficient
quantities and other infrastructural
problems, the programme for panchayat
villages is likely to be over by 31.3.1996
and all other villages are likely to be
covered by 2000 A.D.

[English]

Expenditure on Good-will
Delegations

6667. MAJ. GEN. (RETD.)
BHUWAN CHANDRA KHANDURI: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:
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(a) whether the Govemment are
sending Goodwill Delegations to Saudi
Arabia;

(b) if so, the expenditure incurred
on this account during the last three
financial years and the amount proposed
for 1994-95;

(c) list of people who went on these
Delegations during 1993-94; and

(d) the purpose of such Goodwill
Delegations?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir. Govemment of India has traditionally
been sending a Goodwill Delegation to
Saudi Arabia on the occasion of Haj
every year.
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(b) Expenditure on this account
during the last three financial years is
given below:

1991-92 - Rs. 30.64 lakhs
1992-93 - Rs. 54.06 lakhs
1993-94 - Rs. 92.26 lakhs

Composition of the Goodwill Dele-
gation for 1994 has not been finalised so
far.

(c) A list of members of the Delega-
tion for Haj 1993 is given in the attached
Statement.

(d) India sends a large contigent of
Haj pilgrims to Saudi Arabia every year.
The purpose of sending Haj Goodwill
Delegation is to promote goodwill between
the two countries, to interact with similar
delegations from other countries, tointeract
with the Saudi authorities for arrangements
for Haj and to look into the arrangements for
our pilgrims with a view to furtherimproving
them.

STATEMENT

Composition of the Govemment of India Goodwill Delegation to Haj 1993

1. Shri P.M. Sayeed,
Minister of State for
Home Affairs

2. Shri Salamatuliah
3. Shri Mohd. Akbar Pasha,
Member of Parliament,

(Tamil Nadu)

4. Mufti Manzoor Sahib of Kanpur
(UP)

5. Shri Ghulam Rasool Matto,
Member of Parliament, Kashmir

Leader

Deputy Leader
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6.

10.

11.

12.

13.

14.

15.

16.

17.

18.

Shri Sayeed Ahmed,
MLA and ex-Minister,
Maharashtra

. Maulana Junaid Saheb of

Benaras, UP

. Qari Hiffzur Rehman of Bihar

. Shri T.H. Musthaffa,

Minister of Food,
Government of Kerala,
Thiruvananthapuram

Captain Ayub Khan,
Member of Parhament (Lok Sabha)

Maulana Jameel Ahmed llyasi
(All India Immams’ Council)

Shri Shafaat Hussain,

Member, ZRUCC (NR)
57, Nag Cinema Road,
Lucknow

Dr. Mohd. Fazal Rehman,
Assistant Director,

Indian Institute of Chemical
Technology, Hyderabad

Shri Motlur Rehman,
General Secretary, Bihar, (PCC)

Shri Ghulam Rasool Kar,
President,
PCC Kashmir

Mohammad liyas
C/o Mohd. Yunus Saleem, MP

Shri E.T. Mohammad Bashir,
Minister of Education,
Government of the State of Kerala

Dr. Qazi Ghazanfar Ali,

Joint Secretary,

Union Public Service Commission,
New Delhi
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Member Secretary
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[Translation]
Doordarshan Studios

6668. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
_ to state:

(a) the locations where the Gov-
ermnment propose to set up Doordarshan
studios during the Eighth Five Year Plan
in the country and the details of the
scheme in this regard;

(b) whether any scheme is under
the consideration of the Government to
set up a Doordarshan studio at Agra;
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(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) The requisite information is
given in the attached Statement.

(b) No, Sir.
(c) Does not arise.

(d) It has been envisaged to set
up a Programme Generation Facility
(PGF) Centre at Mathura which would
meet the cultural requirement of the area
including Agra.

STATEMENT

Programme Production Facility Projects under Implementation/Envisaged

to be set up
State/U.T. Locations
Andhra Pradesh(3) 1. Vijayawada
2. Visakhapatnam
3. Warangal
Arunachal Pradesh(1) 4, Itanagar
Bihar(4) 5. Ranchi (Augmn.)
6. Patna (Augmn.)
7. Muzaffarpur
8. Daltonganj
Gujarat(1) 9. Rajkot (Augmn.)
Haryana(1) 10. Hissar
Himachal Pradesh(1) 11. Shimla
Jammu and Kashmir(1) 12. Srinagar (Expansion)
Kamataka(1) 13. Gulbarga
Kerala(1) 14. Trichur
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State/U.T. Locations
Madhya Pradesh(3) 15. Raipur
16. Gwalior

17. Jagdalpur

Maharashtra(3) 18. Bombay (Expansion)
19. Nagpur (Augmn.)
20. Pune
Mizoram(1) 21. Aizawl
Orissa(2) 22, Sambalpur
23. Bhawanipatna
Punjab(1) 24. Patiala
Rajasthan(1) 25. Udaipur
Sikkim(1) 26. Gangtok
Tamil Nadu(2) 27. Madras (2nd Ch.) (Expn.)
28. Salem
Uttar Pradesh(5) 29. Bareilly
30. Mau
31. Allahabad
32.
Mathura
33. Varanasi
West Bengal(3) 34, Calcutta (2nd Ch.) (Expn.)
35. Siliguri
36. Shantiniketan
Andaman & Nicobar 37. Port Blair
Islands(1)
Chandigarh(1) 38. Chandigarh
Delhi(1) 39. Delhi (Doordarshan Bhavan)
(Expn.)
Total:

30-New Programme Production Centres
9-Augmentation/Expansion of Existing PPCs.
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Second Channel in North Eastern
Region

6669. SHRI LAETA UMBREY: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government pro-
pose to set up second channel of Door-
darshan in other parts of the country,
particularly in the North Eastemn region;

(b) if so, the details thereof;

(c) if not, the reasons therefor; and

(d) the plans to expand Doordar-
shan network in the North Eastemn region
particularly in Arunachal Pradesh?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (c). Yes, Sir. It is proposed
to extend relay of Metro Channel pro-
grammes to the capital cities of the
State/UTs of the country including North
Eastern region, in phases, depending
upon availability of resources, equipment
and other infrastructural facilities for the
purpose.

(d) 28 TV transmitters of various
powers and 2 Programme Production
Centre (PPCs) are under implementation/
envisaged to be set up in the North
Eastem region for extension of terrestrial
transmission. 6 TV transmitters and 1
PPC, out of the above, are under imple-
mentation/envisaged to be set up in
Arunachal Pradesh.
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Gold Commission

6670. SHRI P. KUMARASAMY:
Will the Minister of MINES be pleased
to state:

(a) whether the Geological Survey
of India has recommended the setting up
of a Gold Commission to promote gold
mining activities in the country; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) No, Sir.

(b) Does not arise.
ED stamp vendors in Haryana

6671. SHRI RAJESH KUMAR: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of ED stamp ven-
dors relieved from services from various
General Post Offices in Haryana and
particuladly from Gurgaon in 1986;

(b) the number of such ED stamp
vendors who have since been re-ap-
pointed;

(c) the number of such ED stamp
vendors from GPO, Gurgaon who have
not so far been re-appointed and the
reasons therefor; and

(d) the time by which these are
likely to be re-appointed?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
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(SHRI SUKH RAM): (a) to (d). The
information is being collected and will be
placed on the Table of the House.

[Translation]
Pak propaganda in US

6672. SHRI RAM PRASAD SINGH:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether attention of the
Govemment has been drawn to the
news-item captioned “America Mein
Bharat virodhi prachar ki Jawabi muhim
chalayi Jaiye® appearing in Jansatta dated
January 14, 1994;

(b) if so, whether Pakistan is carry-
ing out indiscriminate propaganda on
Kashmir in the US and the Indian Em-
bassy and consulates in that country are
facing resource crunch in regard to
countering this propaganda;

(c) whether Indian delegates re-
tumed after participating in the UNGA
session have also expressed similar views;

(d) if so, the reasons for such
drastic curtailment by the Govermnment
and the steps taken/being taken in this

regard; and

(e) the steps being taken by the
Govemment to present and propagate
the issue is the proper perspective?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir.

(b) Pakistan is carrying out an
intensive propaganda campaign on Kash-
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mir in the US with the help of anti-India
elements. Adequate resources are pro-
vided to the Indian Embassy and Con-
sulates to counter such propaganda.

(c) Pakistan launched an intensive
propaganda campaign against India,
focusing on the Kashmir issue, during the
18th UNGA. This was forcefully countered
by India by bringing the ground reality
regarding the situation in Kashmir particu-
larly Pakistan's abetment to terrorism in
Kashmir, to the attention of the Intema-
tional Community. India’s position was
understood by an overwhelming majority
of UN members. The need for greater
publicity efforts in USA has been recog-
nised by Government.

(d) and (e). Government have en-
gaged the services of a lobbying firm in
the US to supplement the efforts by our
Missions and Consulates to counter moti-
vated anti-India propaganda. Government
are apprising other foreign Governments
of Pakistan's sponsorship of terrorism in

- Kashmir. All efforts are being made to

counter motivated anti-india propaganda
and put matters into proper perspective.

[Translation]
Afghan elements in Kashmir

6674. SHRI CHETAN P.S.
CHAUHAN:
PROF. PREM DHUMAL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether attention of the Gov-
emment has been drawn to a news-item
appearing in the Hindustan dated
February 23, 1994 captioned “Aab Afghani
Ugarvadi Sakriya®™ (Now Afgan terrorists
active); and



149 Written Answers

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR! SALMAN KHURSHEED): (a) Yes,
Sir.

(b) Government have seen reports
about sizeable number of highly trained
and well-armed foreign mercenaries
including Afghan nationals, having
infiltrated into J&K with the covert support
of Pakistan and who are indulging in acts
of subversion and terrorism. According to
reports, a few thousand such mercenaries
are still in Pakistan.

Govemment maintain constant vigil
and take all measures to combat terrorism
and to safeguard, at all costs, the unity
and territorial integrity of the nation.

[English]
SC/ST employees in Doordarshan

6675. SHRI RAM VILAS PASWAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) a total number of SC/ST
employees in Class-l posts in
Doordarshan all over the country and the
number of SC/ST women out of them;

(b) whether the Govemment are
aware of some forged appointments in
Class-l posts made in the Doordarshan
through UPSC in the year 1981-82 on
false caste certificate;

(c) if so, the action Govermnment
have taken so far in this regard; and

(d) if not, the reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) There are 64 SC/ST officers,
including 7 women, holding Class-I post
in the Doordarshan.

(b) A case has been brought to the
notice of the Directorate General, Door-
darshan wherein a Class-l officer is
alleged to have taken advantage of a
Scheduled Caste centificate, to which she
was not entitled, to secure appointment
as an Assistant Station Director in Door-
darshan through the Union Public Service
Commission.

(c) and (d). Action will be taken
against the person if found guilty under
the relevant Government orders/
instructions.

[Transiation]

SC/ST posts in Akashwani and
Doordarshan Kendras in Gujarat

6676. SHRI N.J. RATHVA: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the total number of employees
of different categories working in Akash-
vani and Doordarshan Centres in Gujarat;
and

(b) the number of posts lying vacant
in these centres and the time by which
these are likely to be filled up?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b).

All India Radio: There are 728
employees of different categories working
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in Akashvani establishments in Gujarat
and 128 posts are lying vacant. The
occurrence of vacancies is a continuous
process on account of retirement on
superannuation, resignation, deputation,
etc. Similarly, the action for recruitment
and/or promotion for filling-up these
vacancies through Union Public Service
Commission/Staff Selection Commission
or Employment Exchange is also initiated
as and when the vacancy in a post
arises. Therefore, it is nol possible to
specify a particular time limit for
recruitment against the existing vacancies.

Doordarshan: The information is
being collected and will be laid on the
Table of the House.

[English]

Reservation Policy

6677. SHRI LALIT ORAON: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) whether D/O Pers & Trg. order
No. AB/14017/22 89-Est. (RR) dated
15.5.89 is applicable to SC/ST or Agenda
item 119/16 of Indian Road Construction
Corporation’s Board;

(b) the number of general
employees promoted just after completion
of eligibility period and the number of
SCs/STs employees debarred from 1991
to 1993 and the reasons therefor;

(c) the details of SC/ST employees
in BODs/Gratuity Trust, PF & Post-wise
DPC/outside backlog vacancies and since
when these are not filled and the reasons
therefor;
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(d) the post-wise details of sanc-
tioned post and number of promotion
given without created/sanctioned vacan-
cies from 1991 to 1993; and

(e) the grievances solved out of the
total grievances raised in USQ No. 2800
dated 20.12.1993?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a) to
(e). The details are being collected and
will be laid on the Table of the House.

Uniform Granite Mining Policy

6678. SHRI HARISH NARAYAN
PRABHU ZANTYE:
SHRI GEORGE
FERNANDES:

Will the Minister of MINES be
pleased to state:

(a) whether the Government have
formulated a uniform policy for granite
mining;

(b) if so, the details and salient
features thereof;

(c) the total stock of granite in the
country and the annual production thereof
both in terms of quantity and value for
the last three years, State-wise; and

(d) the targets set for granite mining
during the Eighth Plan?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) No, Sir.

(b) Does not arise.
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(c) Stocks of Granite would be with
the producers, processors and traders
and Government does not monitor the
same. The annual production of granite
for 1990-91, 1991-92 and 1992-93 is
given in the attached Statement.

(d) The report of the Working
_Group of Mineral Development (other
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than Coal & Lignite) (1989) for Eighth
Five Year Plan has projected production
of granite in the Country at 61.29 lakh
tonnes blocks (59.41 lakh tonnes for
export and 1.88 lakh tonnes for domestic
market) and total value of granite exports
has been projected at Rs. 501 crore by
1994-95.

STATEMENT

State-wise Production of Granite During 1990-91 to 1992-93

(Quantity in thousand tonnes)

State 1990-91 1991-92 1992-93

1. Dimension Stone Granite
Kamataka 560 250 280
Tamil Nadu 175 (e) 175 (e) 175 (e)
Andhra Pradesh 72 87 138
Rajasthan 28 32 45
Kerala - - 9
Madhya Pradesh 1 0.6 N.A.
Total 836 544.6 647
(Dimension Stone)

2. Other than dimension stone
Kerala 273 273 (e) N.A.
Goa 171 (e) 171 (e) N.A.
Gujarat 5 7 N.A.
Haryana ++ 16 N.A.
Total 449 467 N.A.
(others)

Source: (i) Dimension Stone— Data available with IBM and data supplied by State Gowts.

(i) Data supplied by State Govts. without indicating the type of granite.

(e) Estimated.
++  Negligible
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Fishing in the Palk Strait

6679. SHRI M.V.V.S. MURTHY:
SHRI D. VENKATESWARA
RAO:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether a national seminar was
held to solve the probilem of Indian
fishermen, fishing in Palk Strait;

(b) if so, the issues discussed and
the decisions taken thereon;

(c) whether a fishing pact has been
entered into with the Sri Lankan Govem-
ment; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir. A National Seminar on “Problems of
Indian Fishermen in the Palk Straits” was
organised by the Centre for South and
South East Asian Studies, University of
Madras, in collaboration with the Madras
Chapter of the Society Indian Ocean
Studies, at the University of Madras on
February 25, 1994.

(b) The discussions at the Seminar
focussed on the problems faced by
Indian fishermen in the Palk Straits,
particularly their harassment by Sri Lankan
Navy. The Seminar expressed serious
concern at the incidents of violence
against Indian fishermen in the Palk
Straits, and discussed ways and means
to avoid such incidents.

(c) No, Sir.
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(d) Does not arise.
Foreign Collaborations

6680. PROF. P.J. KURIEN: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government are
planning to have foreign collaborations in
various areas of communications in the
near future;

(b) if so, the details thereof, and

(c) the details of foreign collabora-
tions entered into during the last three
years?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The Government
(Deptt. of Telecom.) is not planning to
have any foreign coliaboration in the area
of communications in the near future.

(b) Does not arise in view of (a)
above.

(c) The information pertaining to
the foreign collaboration entered into by
the Public/Private Sector Companies
during the last three years is being
collected and will be laid on the Table
of the House.

US Request on Prithvi

6681. SHRI SRIKANTA JENA:
SHRI MOHAN SINGH
(DEORIA):

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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(a) whether the US has requested
the Govemment to stop the deployment
of Prithvi missile and offered in lieu of
that transfer of defence technology in
certain selected areas and stopping of
supply of F-16s to Pakistan; and

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) No,
Sir.

(b) Does not arise.

New Organisation of Western
Countries

6682. SHRI UDAYSINGRAO
GAIKWAD: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether the Government are
aware of the recent reports regarding
moves of the US and its allies to consti-
tute a new organisation in order to deny
the supply of dangerous and modern
weapons and technology useful for
peaceful purpose to the third world coun-
tries; and

(b) if so, the details thereof and the
reaction of the Government thereto;

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) and
(b). Government are aware that the
Coordinating Committee on Multilateral
Export Controls (COCOM), which aimed
at preventing the erstwhile communist
countries and their allies from acquiring
militarily significant technologies, ceased
to exist with effect from 31 March, 1994,
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Western nations, including the US, are
now seeking to establish a successor-
regime to COCOM with the cooperation
of Russia aimed at preventing the transfer
of dual-use technologies and related
equipments to non-member states in
order to prevent proliferation. It is reported
that the new export control regime would
be established by October, 1994.
Government continue to monitor
developments in this regard and remain
committed to the indigenous development
of such technologies which are not
available from foreign sources.

Mineral Based Units in Rajasthan

6683. SHRIMATI VASUNDHARA
RAJE: Will the Minister of MINES be
pleased to state:

(a) whether the Government pro-
pose to set up any Public Sector Under-
takings in Rajasthan in Eighth Plan for
the exploitation and utilisation of mineral
resources; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI BAL-
RAM SINGH YADAV): (a) No, Sir.

(b) Does not arise.
Feature Film on Dr. Ambedkar

6684. PROF. SAVITHRI LAKSH-
MANAN: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state:

(a) whether any production of full
length feature film on Dr. B.R. Ambedkar
is under progress;
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(b) if so, the funds allocated for this
production;

(c) the time by which it is likely to
be completed; and

(d) the details of the production
unit?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRi K.P. SINGH
DEO): (a) Yes Sir.

(b) The total budget of the film is
Rs. 6.60 crores out of which Rs. 1.00
crore is to be provided by the Government
of Maharashtra and Rs. 5.60 crores by
the Ministry of Welfare, Government of
India.

(c) January, 1996.

(d) The National Film Development
Corporation Limited (NFDC) is the Execu-
tive Producer of the film. Ms. Sooni
Taraporevala has been engaged as the
Script Writer. The film will be directed by
Dr. Jabbar Patel. Shri Shyam Benegal
has been appointed as the Advisor of the
project.

Rise in Sail Exports
6685. SHRI C.P. MUDALA

GIRIYAPPA: Will the Minister of STEEL
be pleased to state:

(a) whether there has been an
increase in steel exports by Steel Authority
of India Limited (SAIL) in 1993-94; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
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SONTOSH MOHAN DEV): (a) and (b).
Yes, Sir. Steel Authority of India Limited
improved its exports of steel in 1993-94.
Details are as follows:

Year Quantity
(lakh tonnes)

% Growth over
Previous year

1992-93 2.68 51%

1993-94 6.30 135%

Study on Mineral Export

6686. SHRI K. PRADHANI: Will the
Minister of MINES be pleased to state:

(a) whether the Federation of Indian
Mineral Industries (FIMI) has conducted
a study on the export potential of minerals
in the context of the New Liberalisation
Policy of the Government, particularly
following the signing of GATT agreement;

(b) if so, the details thereof; and

(c) the steps taken by the Govern-
ment to increase mineral exports in view
of the FIMI study?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and (b).
The Federation of Indian Mineral
Industries (FIMI) in the study on the
export potentials of minerals has
evaluated the export potentialities of 26
minerals. The study inter-alia, seeks
upgradation of infrastructural facilities,
avoidance of frequent hikes in royalty
rates, calls on producers to explore and
invest in upgrading technology and
management techniques and suggests
the setting up of beneficiation and
processing industries for every mineral.
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(c) The steps already taken by
Government to boost export include
reduction in tariff level on import of
machinery, rendering of marketing
assistance by Indian mission increase
availability of credit by banks to export
sectors and reduction in interest rate on
Rupee credit.

Limestone Reserves

6687. SHRI KABINDRA PURKA-
YASTHA: Will the Minister of MINES be
pleased to state:

(a) the estimated limestone reserves
in the Assam hills;

(b) the quantity of limestone
exploited annually from the hills of Assam;

(c) whether this limestone is
marketed and utilised; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) The total
recoverable reserves of limestone as on
1.4.1990 was 703 million tonnes.

(b) Annual production of limestone
from Assam State for the last three years
was:

1990-91 - 2.64 lakh tonnes
1991-92 - 2.36 -do-
1992-93 - 1.90 -do-

(c) and (d). Total limestone pro-
duced in the State is being consumed
by the Cement Corporation of India's
Bokajan Cement Factory and Vinay
Cement Plant.
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[Translation]
Telegraph Offices in U.P.

6688. DR. P.R. GANGWAR: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the total number of telegraph
offices functioning in Uttar Pradesh;

(b) the number of such telegraph
offices wherein the facility of sending
telegrams in Hindi has been provided;

(c) whether the Government
propose to open more such offices in
near future; and

(d) if so, the time by which these
are likely to be opened?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) There are 101
Telegraph Offices and 6074 Combined
Post and Telegraph offices functioning in
Uttar Pradesh as on 31.3.1994.

(b) The facility of sending telegrams
in Hindi has been provided in all the
Telegraph Offices and Combined P&T
Offices.

(c) As and when new demand is
generated, offices will be opened subject
to feasibility.

(d) Does not arise.

[English]
Visit of Ambassadots to Kashmir

6689. SHRI MOHAN RAWALE: Witl

the Minister of EXTERNAL AFFAIRS be
pleased to state:
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(a) whether the Government have
agreed to allow a delegation of
Ambassadors from Islamic countries to
visit Kashmir; and

(b) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) and
(b). Government had made an offer to
several Heads of Missions accredited to
India to facilitate a visit to Jammu &
Kashmir. These included Ambassadors
from Islamic and other countries. In
pursuance of this, since February, 1994
three groups of Envoys, including Heads
of Missions from some Islamic countries,
have visited Jammu & Kashmir.
Govemment arranged the logistics. A
programme of briefings and visits was
arranged in consultation with the State
authorities. The Heads of Missions utilised
the visit to meet a wise cross section of
people in the State.

Branch Post Office

6690. SHRI ANADI CHARAN
DAS:
SHRI TEJ NARAYAN
SINGH:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the emphasis on
expansion of rural postal network and
improvement of postal operations in rural
areas is confined to the opening of
‘Branch Post Offices’ only; and

(b) if so, the reasons therefor and
the total number of branch post offices
and departmental Sub-post offices
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separately opened in rural areas, during
1991-927

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The emphasis on
expansion of rural postal network and
improvement of postal operations in rural
areas is not merely confined to the
opening of ‘Branch Post Offices’ only; but
also include many other vital areas like
upgradation of Branch Post Offices to
Departmental Sub Offices, installation of
letter boxes, extension of Savings Bank
facility to all post offices, Saving certificate
work in justified cases and daily delivery
of mails to all villages.

(b) During 1991-92; 1348 extra
Departmental Branch Offices and
36 Departmental Sub Offices were opened
in the rural areas of the country.

[Translation]
Power Projects

6691. SHRI RAMESHWAR
PATIDAR: Will the Minister of POWER
be pleased to state:

(a) whether the Government
propose to complete Narmada Sagar,
Onkareshwar, Maheshwar and Bodhgat
power projects during the Ninth Five Year
Plan; and

(b) if so, the details thereof and the
position regarding sanctioning of
Onkareshwar and Bodhghat power
projects?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
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RANGAYYA NAIDU): (a) and (b). The
targets for completion of Narmada Sagar,

VAISAKHA 19, 1916 (SAKA)

Written Answers 166

Onkareshwar, Maheshwar and Bodhghat
Power Projects are given below:

Name of the Project

Cgr{\n;issioning Schedule (MW)

1. Narmada Sagar (8x125 MW)

2. Maheshwar (10x40 MW)

3. Onkareshwar (8x65 MW)

4, Bodhghat (4x125 MW)

6x125 MW in 9th Plan
2x125 MW beyond 9th Plan

9th Plan

6x65 MW in 9th Plan
2x65 MW beyond 9th Plan

Beyond 9th Plan

Onkareshwar (8x65 MW) Hydro-
electric Project was techno-economically
cleared by Central Electricity Authority on
14.12.1993 and received Environment
and Forest clearances on 13.10.1993
and 22.10.1993 respectively. The State
Govemment has to obtain investment
approval from the Planning Commission.

Bodhghat (4x125 MW) Hydro-
electric Project was techno-economically
cleared by Central Electricity Authority in
November, 1978 and received investment
approval from the Planning Commission
on 24.2.1979. Environmental clearance
was obtained on 20.2.1985. However,
the State Government has not obtained
Forest clearance for the project.

[Translation]
Electrical Equipment
6692. SHRI PRABHU DAYAL
KATHERIA:
DR. MAHADEEPAK SINGH
SHAKYA:

Will the Minister of POWER be
pleased to state:

(a) whether there is short supply
of electrical equipments in the rural areas
resulting in delay in the execution of rural
electrification programme;

(b) if so, the total requirement of
electrical equipment for rural electrification,
State-wise;

(c) the electrical equipment supplied
by the Government for rural electrification
during 1991-92, 1992-93 and 1993-94,
State-wise;

(d) the percentage of equipment
stolen out of it during the above period,
State-wise; and

(e) the corrective measures/steps
being taken by the Govemment in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) No, Sir.

(b) Does not arise.
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(c) to (e). Electrical equipment for
rural electrification are not supplied by
the Government of India but are procured
by the State Govemments/State Electricity
Boards. The implementation of the rural
electrification programme and the
replacement of equipments due to
damage or theft is the responsibility of
the State Govemments/State Electricity
Boards.

[English]
Seat Belts

6693. SHRI K.H. MUNIYAPPA:
SHRI V. KRISHNA RAO:
SHRI K.G. SHIVAPPA:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether there is any proposal
to use seat belts in passenger cars; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) and (b). Yes, Sir. As per Rule 125
of the Central Motor Vehicles Rules, with
effect from 27th March, 1994, the
manufacturer of every motor vehicle other
than motor cycles and three wheelers of
engine capacity not exceeding 500 cc,
shall equip every such vehicle with a seat
belt for the driver and for the person
occupying the front seat.

M.T.N.L. Limits

6694. SHRI RAM KAPSE: Will the
Minister of COMMUNICATIONS be
pleased to state:
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(a) whether the Government have
received communication from the
residents of Thane district regarding
extension of the MTNL limits to the whole
of Bombay Metropolitan area for extension
of three minutes call service;

(b) if so, the details thereof; and
(c) the action being taken thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). Yes, Sir.
Government have received
representations from various quarters
including Members of Parliament for
provision of three minutes call facility to
the whole of Bombay Metropolitan area.

(c) The representations have been
duly considered. It is not possible to
provide inter-dialling with Bombay on
three minutes pulse rate to the whole of
Bombay Metropolitan Region. As per the
existing policy guidelines only the following
telephone local areas adjacent to Bombay
local area are eligible for 3 minute call
facility:

(1) Kalyan

(2) Bassein (Vasai)
(3) Mankoli

(4) Kharbao

(5) Juchandra

(6) Sasuna vghar
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(7) New Bombay

Among these 3 minute call facility
has already been give to the following:

(1) Kalyan

(2) Bssein (Vasai)

(3) New Bombay

Processed Food

6695. SHRI ANKUSHRAO RAO
SAHEB TOPE: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased
to state the employment generation
capacity and export potential of food
proccessing projects cleared for
Maharashtra in 1993-94?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI TARUN GOGOI):
As per the New Industrial Policy of July,
1991, most of the food processing
industries have been delicensed except
the brewing and distillation of alcoholic
drinks and those reserved for Small
Scale Industries. However, from August,
1991 till February, 1994, 346 Industrial
Memoranda have been filed for
establishment of food processing
industries in Maharashtra envisaging direct
employment of about 59,252 persons.
Besides the above, various proposals
requiring approval for setting up food
processing units have been cleared for
the State of Maharashtra during 1993-
94 which envisages direct employment
generation of about 2734 persons.
Projected export earnings in respect of
those approved projects would be about
Rs. 1,21,547 lakhs in a five year period.
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Investment Approval in Private
Sector by Foreign and Domestic
Agencies

6696. SHRI ARJUN CHARAN
SETHI:
DR. SUDHIR RAY:
SHRI RAM NAIK:

Will the Minister of POWER be
pleased to state:

(a) whether foreign investors have
been induced in invest in the power
sector as they have been guranted a
handsome profit on their investment;

(b) the details of the investment
decisions taken in private sector (foreign
and domestic) after duly approved and
cleared by the Government in terms of
rupee value in each of such projects for

_augmenting power supply in the country;

(c) whether any target and time
frame have been fixed for generating
power to meet the immediate
requirements of the different sectors of
the economy; and

(d) if so, the details thegeof?

THE MINISTER OF STATE N THE
MINISTRY OF POWER (SHR P.V.
RANGAYYA NAIDU): (a) No, Sir

(b) A list of projects which have
been techno-economically, examine, aind
cleared by the Central Electricity A. s ority
is given in the attached Statement tinhese
project promoters have to now e up
financing for these projects.

(¢) No, Sir.

(d) Do not arise.
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Schemes cleared/appraised by CEA in respect of private sector

Sl Name of the Project Estimated cost as
No. Capacity, Distt. & per PR
Name of the Promoter (Rs. in crs.)
WESTERN REGION
MAHARASHTRA
1. Dabhol GTOC TPS 9051.27
-2015 MW (not at site) (Incl. IDC 1988 level)
-Distt. Ratnagiri US § 2828. 52 M
-M/s Dabhol Power Co.
(M/s Enron Development
Corpn.)
GUJARAT
2. Gandhar (Paguthan) CCGT 2298.14
-655 MW (Incl. IDC 1996 level)
-Distt. Bharuch As appraised by CEA
-M/s Gujarat Torrent
Energy Corpn. Ltd.
MADHYA PRADESH
3. Pench TPS 1272.23
-2x210 MW (Excl. IDC)
-Distt. Chindwara As appraised by CEA
-M/s Century Power
4. Maheshwar Hydro 1073.00
Electric Project (Incl. IDC. 1993 level)
-10x40 MW as appraised by CEA
-Distt.
M/s S. Kumar & Co.
SOUTHERN REGION
ANDHRA PRADESH
5. Jegurupadu GTCC TPS 827.00

-216 MW (Site)

-Distt. East Godawari

-M/s Spectrum Power
Ganeration Ltd.

Godawari GTCC TPS
-200 MW (Site)
-Distt. East Godawari
-M/s Spectrum Power
Generation Ltd.

(incl. IDC 1996 level)
As appraised by CEA

748.43
(Incl. IDC, 1996 level)
As appraised by CEA
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Passport Office Campus

6697. PROF. K.V. THOMAS: Wiill
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether there is any proposal
to implement the concept of passport
Office Campus, which includes passport
office and residential accommodation,
since passport offices handle a sensitive
nature of work;

(b) if so, the time by which such
complexes are proposed to be
constructed and the passport offices
selected for the purpose; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR! R.L. BHATIA): (a) to (c). The
Government is making efforts to provide
better office accommodation to all
passport offices as also to acquire
residential accommodation. In some
places there would be office-cum-
residential complexes.

[Translation]

Allocation to Uttar Pradesh from
Central Road Fund

6698. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) the amount sought for by
Government of Uttar Pradesh from the
Central Road Fund during each of the
last three years;
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(b) the funds granted so far to the
State during this period; and

(c) the time by which the remaining
funds are likely to be granted?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). The amount demanded and
allocated to the Uttar Pradesh
Government under Central Road Fund
during the last three years is as follows:

(Rs. in lakhs)
Year Demanded Allocated
1991-92 745.83 Nil
1992-93 103.44 79.50
1993-94 120.00 100.00

It is too early to indicate the time
by which the remaining funds are likely
to be made available.

[Translation]

Post Office Building in Mah-rastra
6699. SHRI VILASRAO NAG-

NATHRAO GUNDEWAR: Will the Minister

of COMMUNICATIONS be pleased to
state:

(a) whether the Government
propose to construct new post office
building in Maharashtra;

(b) if so, the location thereof; and

(c) the time by which these are
likely to be completed?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) The list of Post Office buildings
proposed to be constructed in
Maharashtra is given in the attached
Statement.

(c) Construction of buildings for the
post offices is dependant on availability
of suitable land, completion of pre-
construction formalities like approval of
the competent authority and availability
of funds. It is therefcre difficult to indicate
the time by which they are likely to be
completed.

-~

STATEMENT

The List of Post Offices for which
departmental buildings are proposed
to be constructed is as follows:

1. Kinwat Post Office, District Nanded
2. CIDCO Post Office, Aurangabad

3. Bhoom Post Office, Osmanabad
District

4. |gatpuri, Nasik District
5. Tagore Nagar, Bombay City

6. Oshiwara, Lokhandwala Complex,
Bombay City

7. Kandivali Industrial Estate, Bombay
City

8. Charkoc, Kandivali (West) Bombay

9. Ulhasnagar, Camp-5, Thane District

10. 'Vanaknagar, Thane West

11. Bndra West, Bombay City

12. Bandra East, Bombay City
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14.
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19.

20.

21.

22.

23.
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26.

27.
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31.

32.

33.
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. HPO Building, EDC Complex, Panaji,
Goa

HPO Building, Margaon, Goa
Panhala, Kolhapur District
Gadhinglaj, Kolhapur District

HPO Building, Sawantwadi, Distt.
Sindhudurg

Divisional Office Building at Kankavli,
District Sindhudurg

Head Post Office Building, Khamgacn

Head Post Office Building, Yavatmal,
Yavatmal District

Head Post Office Building, at
Partwada, Amravati District

Head Post Office Building, Kamthi,
Nagpur District

Post Office Building, Babhulgaon
Post Office Building, Barsitakli
Post Office Building Mowad
Post Office PCNTD, Pune City
Sahakar Ngar, Pune City

Sant Tukaram Nagar, Pune City
Kopargaon, Ahmednagar District
. Vijayanagar, Pune City
Gurunanak Nagar, Sholapur City
Yerwada, Pune City

Lonand, Pune District

. Ranjangaon Ganpati, Pune District

. Mangalwedha, Sholapur District
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[English]

Financial Corporation

6700. SHRI BRAHMANAND
MANDAL:
SHRI TEJ NARAYAN
SINGH:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the Government
propose to set up a financial corporation
for the telecom system in the country;

(b) if so, the details thereof; and

(c) the time by which it is likely to
be set up?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The proposal of
Department of Telecom to set up a
Telecom. financial corporation has been
dropped.

(b) and (c). Does not arise in view
of (a) above.

[Translation]
Telephones out of order in Delhi
6701. DR. AMRIT LAL KALIDAS

PATEL: Will the Minister of
COMMUNICATIONS be pleased to state:
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(a) the gumber of complaints
received by Delhi Mahanagar Telephone
Nigam Limited in Delhi from January to
March, 1994 regarding the telephones
remaining out of order;

(b) the Zone-wise details thereof;
and

(c) the time taken for redressal of
each complaint?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Sir, the number
of complaints received by Delhi
Mahanagar Telephone Nigam Ltd. from
January to March '94 regarding the
telephones remaining out of order is
686929 which works out to 7633
complaints on an average per day, for
a system of over 8 lakh working lines.

(b) Area wise details are given in
the attached Statement.

(c) Around 75% of the faults booked
were cleared on the same day and
almost all by the following day. Telephone
faults on account of underground cable
breakdowns arising due to damage by
other utility services or cable theft take
a little longer to rectify. Most of these
faults however got cleared within three
days.
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STATEMENT

No. of complaints received in Delhi from January ‘94 to March '94
details Area-wise

Area Jan. 1994 Feb. 1994 March 1994
Central 20023 17496 19269
East 63754 57044 61483
North 50861 43443 45088
South 57666 48385 44860
West 52002 49883 55672
Total 244306 216251 226372
[English] (e) if so, the details thereof?

Investment by Canada in Power
Sector

6702. SHRI BOLLA BULLI
RAMAIAH:
SHRI M.V.V.S. MURTHY:
SHRI SULTAN SALAHUD-
DIN OWAISI:

Will the Minister of POWER be
pleased to state:

(a) whether the Govemment of
~Canada has shown keen interest to
" invest in power sector of India;

(b) whether any trade delegation
from Canada have visited India;
‘o

(c) if so, the details thereof;

(d) whether any agreement have
been singed between the two countries;
- and

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). Yes, Sir.
A six member Power Mission from Canada
sponsored by Canada’s Department of
Foreign Affairs & Intemational Trade had
visited India from 22nd November to 3rd
December, 1993.

(d) and (e). No Govemment to
Govemment agreement has been signed.

[Translation]

Construction of New Ports

6703. SHRI KASHIRAM RANA: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) whether the Government have
received any proposal from Gujarat
regarding construction of new ports;
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(b) if so, the proposed locations
and the date on which these proposals
were received; and

(c) the action taken by the
Govermnment thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
No, Sir.

(b) and (c). Do not arise.
[English]
New Doordarshan Satellite Channels

6704. SHRI ANNA JOSHI: Will the
Minister of INFORMATION AND
'BROADCASTING be pleased to state:

(a) whether there are several
complaints and litigation against the
proposed New Doordarshan Satellite
Channels;

(b) if so, the details thereof; and

(c) the steps taken to improve the
procedure and systems in allotting the
time slots?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). Yes, Sir. The
complaints and litigation in the courts at
Delhi, Bombay and Madras were mainly
against the adoption of the ‘first come
first served’ method of allotment of time
slots on these channels under the scheme
drawn up for this purpose.

(c) After the striking down of the
said scheme by the Delhi High Court in
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September, 1993, the programming on
these channels is being done, from
November, 1993, on sponsorship,
commissioned and royalty basis as was
being done in the past for the primary
channel.

[Translation]
Supply of F-16s to Pakistan

6705. SHRI RAJENDRA

AGNIHOTRI:

DR. LAXMINARAYAN
PANDEYA:

SHRI RAM SINGH
KASHWAN:

SHRI V. SREENIVASA
PRASAD:

SHRI BAPU HARI
CHAURE:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the issue of US supply
of F-16 fighter aircrafts to Pakistan was
raised with the US Deputy Secretary of
State during his recent visit to India; and

(b) if so, the details thereof and the
reaction of the US Official thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir.

(b) Government conveyed that the
US proposal to transfer F-16 aircraft to
Pakistan was a matter of deep concem
for India. The F-16 aircraft would augment
Pakistan's strike capabilities by providing
extra delivery systems. Pakistan's
acquisitions of sophisticated military
equipment have been traditionally directed
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against India. Government would have to
reappraise India’s defence requirements
and take adequate steps to safeguard
India’s security.

US Deputy Secretary of State
conveyed that the US proposal to seek
a one-time waiver of the Pressler
Amendment to aliow supply 38 F-16
aircraft and other military equipment to
Pakistan in return for a virifiable cap on
Pakistan’s production of fissile matenial
was a bilateral proposal with Pakistan.
Capping of Pakistan's fillle material
production capability in the US perception
would enhance Indid’s security.

[English]
Ring Road in Delhi

6706. DR. KARTIKESWAR PATRA:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether attention of the
Government has been drawn to the
news-item appearing in the Indian Express
dated January 11, 1994 regarding the
Ring Road in Delhi; and

(d) if so, the facts thereof and the
action being taken thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) Yes, Sir.

(b) The condition of the ring road
including its geometrics and riding quality
does not justify its being described as
“highway to hell”. However, an
improvement scheme for making Ring
Road as free way has been drawn up
which provides for construction of flyovers/
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under-passes, development of inter-
sections as well as widening of roads in
some stretches etc. at an estimated cost
of Rs. 475 crore at 1992 price level.

Publishing of India’s map by US
Company

6707. SHRI CHITTA BASU: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) Whether it is a fact that M/s
P.C. Giobe, and US Computéer company
has published a map of India which does
not include Jammu and Kashmir; and

(b) if so, whether the matter was
taken up with the US Administration; and

(c) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) to
(c). Information is being collected and
answer will be laid on the Table of the
House.

Allotment of timeslots in
Doordarshan

6708. SHRIMATI MALINI BHATTA-
CHARYA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether any guidelines exist
regarding allotment of time-slots on Delhi
Doordarshan;

(b) if so, the details thereof;

(c) if not, whether the Government
propose to formulate such guidelines;
and
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(d) if so, the details thereof;

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). Time slots are allotted
for sponsored programmes of different
kinds viz serials, sports events etc. based

~on Doordarshan’s prograrnme require-
ments from time to time. The guidelines
laid down by Doordarshan in this regard
require the submission of pilots by the
applicants other than those for the live
coverage of events, or their highlights,
and their subsequent evaluation by a
Committee consisting of Doordarshan
officials.

(c) and (d). Do not arise.
[Translation]
Advertisements on Doordarshan

6709. SHRIMATI SAROJ
DUBEY:
SHRI AMAR
ROYPRADHAN:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Govemment e .
aware that the advertisements shown on
Doordarshan are extremely vulgar;

(b) the steps proposed to be taken
by the Government to check the telecast
of such advertisements;

(c) whether the Government
propose to amend its present Censorship

Policy to make it more effective; and

(d) if so, the details thereof?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir. It is Doordarshan’s
constant endeavour to telecast only such
advertisements which conform to the
laws of the country and do not, inter-alia,
offend the morality, decency and the
religious susceptibilities of the people.

(b) Does not arise.

(¢c) The present Code for
Commercial Advertising on Doordarshan,
which is reviewed from time to time, is
considered adequate.

(d) Does not arise.
[English]
Crane service on National Highways

3710. SHRI HARIN PATHAK: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) whether there is any proposal
to introduce crane service on National
Highways to remove vehicles which break
down on such highways; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) Yes, Sir.

(b) Under National Highway
Patrolling Scheme the Government have
been providing financia! assistance to the
selected States keeping in view the
intensity of accidents, for procurement of
Cranes and Ambulances. During the last



187 Written Answers

financial year six States namely Rajasthan,
U.P., Haryana, Himachal Pradesh, Punjab
and West Bengal-were provided such
assistance.

Night service of DTC Buses

6711. SHRI SHIVLAL NAGJIBHAI
VEKARIA: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether only one night service
DTC bus 011 operates between New
Delhi Railway Station and Rohini;

(b) if so, whether the night service
buses are plied to cover both the New
Delhi and Old Delhi railway stations,
1.S.B.T. and all the newspaper offices
and cinema houses en-route;

(c) if so, whether the Govemment
propose to change the route of 011 night
service bus covering Old Delhi Railway
Station or divert the route of the bus 093
from Old Delhi Station-to Sultanpuri to
cover Naharpur;

(d) if so, by what time; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) Yes, Sir.

(b) No, Sir.

(c) No, Sir.
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(d) Does not arise in view of (c)
above.

(e) Routes No. 011 and 093 are
well established routes. Moreover, route
No. 094 is already serving the commuters
of Naharpur en-route Old Delhi Railway
Station to Sultanpuri.

[Translation]

Target for Post-Offices in Uttar
Pradesh

6713. SHRI HARI KEWAL PRASAD:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) whether any target was fixed by
the Government for the opening of Post-
Offices in Uttar Pradesh during 1993-94;

(b) if so, the details thereof; and

(c) the number of post-offices
opened in the State, during the above
period, district-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). A target
for opening of 93 Extra Departmental
Branch Post-offices and 12 Departmental
Sub-offices was fixed.

(c) The number of Post-offices
opened during 1993-94, district-wise is
given in the attached Statement.
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STATEMENT
Post offices opened during 1993-94 in Uttar Pradesh, district-wise

Sl.  Name of District No. of Post offices opened
No.
; Extra Departmental Departmental
branch post offices Sub-post offices
1. Allahabad 4 -~
2. Agra 1 -
3. Aligarh 1 -
4. Almora 2 -
5. Azamgarh 1 =
6. Badaun 2 _
7. Bareilly 1 -
8. Bijnor 2 _
9. Basti 2 _
10. Ballia 2 -
11. Bahraich 2 -
12. Barabanki 9 -
13.  Chamoli 1 -
14. Deoria 1 -
15. Fatehpur 2 -
16. Farrukhabad 1 -
17. Faizabad 4 -
18. Ghazipur 2 -
19. Ghaziabad 3 4
20. Gonda 4 =
21. Gorakhpur 5 -
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Sl. Name of District No. of Post offices opened
No- Extra Departmental Departmental
branch post offices Sub-post offices
22. Jaunpur 3 -
23. Kheri 4 -
24. Kanpur City 2 -
25. Kanpur (M) 2 -
26. Lucknow 4 6
27. Mirzapur 3 -
28. Mainpuri 1 -
29. Moradabad 2 —_
30. Muzaffamagar 1 -
31. Pratapgarh 1 -
32. Pithoragarh 4 -
33. Pauri Garhwal 1 -
34. Rai Bareily 3 -
35. Siapur 2 2
36. Sultanpur 2 -
37. Tehr 4 -
38. Unnao 1 1
39. Varanasi 1 -
Total 93 13
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[Translation]
Iron Ore Availability

6714. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of STEEL
be pleased to state:

(a) the estimated annual demand
~ and supply of iron ore in Uttar Pradesh
and Madhya Pradesh during the last
three years;

(b) whether these States are facing
a demand-supply gap problem in the
availability of iron ore;
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(c) if so, the details thereof; and

(d) the steps taken by Govemment
to increase the production of iron-ore and

sponge-iron in the country?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) The
demand for iron ore in the State of
Madhya Pradesh as estimated by the
Indian Bureau of Mines (IBM), Nagpur,
based on consumption data reported by
the organised sector and its production
during the last 3 years is given below:

Year Demand Production

1990-91 5.76 million tonnes 12.3 million tonnes
1991-92 6.24 million tonnes 13.8 million tonnes
1992-93 6.44 million tonnes 14.2 million tonnes

No production of iron ore has so
far been reported from Uttar Pradesh.
Demand for iron ore in the State is also
currently reported to be negligible.

(b) and (c). No specific problems
relating to demand-supply gap in respect
of iron ore in these two States have
come to the notice of Government.

(d) Among the steps taken by
Government to help increase the
production of iron ore and sponge iron
in the country are:

lron Ore

“() Mining of iron ore (as also of
some other minerals earlier
reserved for exclusive expioitation

by the public sector) has been
opened to the private sector.

(i) The mining law, which hitherto
restricted foreign investment in
the mining sector upto a maximum
limit of 40%, has been amended
so as to permit foreign investment
without any upper Hmit.

Sponge iron

(i) Sponge iron has been included in
the list of high priority industries
for purposes of foreign investment.

() Customs duty on non coking coal
has been reduced from 85% to
35%.
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(i) Customs duty on iron ore pellets
has been recently reduced from
10% to 5%.

[English]

Impact of Cable T.V.

6715. SHRI ANANTRAO
DESHMUKH: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether there is urgent need to
take suitable measures to check the
undesirable impact of Cable T.V. on the
society;

(b) if so, whether the Govemment
propose to curb the proliferation of
unauthorised video parlours and circulation
of pirated or interpolated video cassettes;
and N

(c) if so, the steps being taken in
this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) and (c). Public exhibition of
films (including video cassettes) is covered
by the Cinematograph Act, 1952. The
responsibility for enforcement of the penal
provisions of this Act rests with the State
Govemments/Union Territory Administra-
tions, who have been requested time and
again to strictly enforce the provisions of
the Act.

MAY 9, 1994

Written Answers 196

Doordarshan facilities in
Sundargarh District of Orissa

6716. KUMARI FRIDA TOPNO:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the people residing in
Lephripara and Hemgir Block of
Sundargarh district of Orissa are still
denied of Doordarshan facilities;

(b) if so, whether the Government
propose to install a low power T.V.
transmitter at Hemgir during the current
financial year; and

(c) if not, the reasons thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) and (c). Whereas, there is no
scheme for setting up of TV Transmitter
either at Hemgir or at Lephripara blocks
in Sundargarh district of Orissa, the
places are expected to receive TV service
oa augmentation of the power of the
existing High Power (1 KW) Transmitter
at Sambalpur to 10 KW, subject to terrain
conditions.

[Translation]

Damages to National Highways in
Gujarat

6717. SHRI DILEEP BHAI
SANGHANI: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the length of the National
Highways in Gujarat;
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(b) the areas of National Highways
in the State damaged due to natural
calamities and having heavy density of
traffic; and

(c) the steps taken/proposed to be
taken to protect the National Highways
from natural calamities?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) 1631 km inlcuding 93 km long
Ahmedabad Vadodara Express-way which
is under construction.

(b) and (c). Some heavy trafficked
stretches of National Highway No. 8 and
8A get damaged occasionally due to
floods and other natural calamities. These
are, however, repaired and maintained in
traffic worthy condition within the available
funds.

[Translation]

Damage to Information and Broad-
casting Network in Msaharashtra

6718. SHRI DATTA MEGHE: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the details of the damage caused
to Information and Broadcasting network
during the devastating tremors of
earthquake occurred in Maharashtra
recently; and

(b) the details of the steps taken
by the Government to restart the
damaged network in the State?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH

VAISAKHA 19, 1916 (SAKA)

Written Answers 198

DEO): (a) and (b). There has not been
any damage to the AIR and Doordarshan
broadcasting systems due to the recent
earthquake in Maharashtra. However,
minor cracks were observed in the walls
of the building at AIR Satara. This has
not affected the working of the Station.

[Translation]

Telephones to Paﬁchayats in
Gujarat

6719. SHRI MAHESH KANODIA:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) the number of Gram Panchayats
having telephone facility in Gujarat,
district-wise;

(b) the number of Gram Panchayats
still without such facility, district-wise;

(c) whether any concrete steps
have been taken to provide this facility
to the remaining Panchayats; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHR! SUKH RAM): (a) As on 1.4.1994,
9075 Panchayat villages in Gujarat were
having telephone facility. District-wise
details are given in the attached
Statement.

(b) As on 1.4.1994, 4435 Panchayat
villages were without telephone facility.
District-wise details are given in the
attatched Statement.

(c) and (d). Yes, Sir. Govemment
have adopted a policy of covering ali the
Panchayat villages with Public Telephone



199 Written Answers MAY 9, 1994 Written Answers 200

facility by March 31, 19925 and, all the Radio System working on wireless to
villages by 2000 A.D. subject to availability ensure maximum coverage on optimum
of resources. These public telephones techno-economical basis.

are being provided mainly on Shared

STATEMENT

District-wise details of Panchayat Villages in Gujarat provided with and without
telephone facility as on 1.4.94

SI.  Name of District Total Panchayat Panchayat
No. Panchayat Villages with Villages
Villages telephone without

facility telephone

facility

1. Ahmedabad 640 470 170
2. Gandhinagar 70 41 29
3. Baroda 906 519 387
4. Surat 857 433 424
5. Rajkot 840 512 328
6. Bhavnagar 853 408 445
7. Jamnagar 657 363 294
8. Nadiad 8939 899 -
9. Junagadh 921 500 421
10. Bhuj 604 448 156
11. Mehsana 1045 877 168
12. Vaisad 688 420 268
13. Dangs 70 9 61
14. Himatnagar 673 640 33

15. Palanpur 825 590 235
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Sl.  Name of District Total Panchayat Panchayat
No. Panchayat Villages with Villages
Villages telephone without

facility telephone

facility

16. Surendranagar 620 544 76
17. Bharuch 712 526 186
18. Godhra 1052 489 563
19. Amreli 556 370 186
20 Union Territory 22 17 \ 5
Total 13510 9075 4425
[English] already functioning in the country, 30

Doordarshan Coverage

6720. SHRI BAPU HARI CHAURE:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) Whether several State
Government have urged the Union
Govemment for the wider Doordarshan
coverage in their respective States and
also for more time for regional language
programmes; and

(b) if so, the steps the Union
Government have taken in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) In addition to Programme
Production Centres and T.V. Transmitters

new Programme Production Centres and
370 Transmitters of varying powers are
under implementation envisaged to be
set-up in various States/Union Territories
for extension of National/Regional services
in the country.

Bridge on Trivandrum—Kanyakumari
National Highway

6721. SHRI N. DENNIS: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether there is any proposal
to renew or replace the old bridge across
Kuzhithurai river on the Trivandrum
Kanyakumari National Highway; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
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TRANSPORT (SHRI JAGDISH TYTLER):
(a) and (b). Reconstruction of bridge
across Kuzhithurai is provided in the
Eighth Five Year Plan. Estimate for
acquisition of land required for approaches
to the bridge has been sanctioned in first
instance.

Achievements of Lobbysts

6722. SHRI SANT RAM SINGLA:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the lobbysts firm
appointed by the Government in the US
has made any achievements;

(b) if so, the details thereof;

(c) whether the Centre for Strategic
and international Studies of Washington
has requested for any grant to set up
an Indian Chair; and

(d) if so, the response of the
Govemment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) and
(b). The law Firm, M/s McAuliffe, Kelly
and Raffaelli appointed by the Govemment
in the US is supplementing the efforts of
our Mission and Posts to counter
motivated anti-India propaganda and
thereby strengthen our publicity efforts in
the US.

(c) The Centre for Strategic and
International Studies of Washington has
launched an effort to raise funds from
private business organisations in the
USA and India to establish an Indian
Chair at the CSIS.

) Govemment of India have
encouraged this effort.
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Ice-Cream

6723. SHRI B. DEVARAJAN: Will
the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether the Government
propose to produce and market ice-
cream at subsidised rates; and

(b) it so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCE-
SSING INDUSTRIES (SHRI TARUN
GOGOI): (a) No, Sir.

(b) Does not arise.
[Translation]
Power Project in M.P.

6724. SHRI KHELAN RAM
JANGDE: Will the Minister of POWER be
pleased to state:

(a) the names of ongoing power
projects in Madhya Pradesh and their
estimated power generation capacity;

(b) the target fixed for the
completion of these projects and the
amount allocated to each power projects
separately;

(c) the progress made towards the

completion of these projects so far project-
wise; and

(d) the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (d). Details
of sanctioned/ongoing power generation
projects are given in the attached
Statement.



VAISAKHA 19, 1916 (SAKA) Written Answers 206

205 Written Answers

9 % S WN
-op- - - oiexe ‘ueixy Jsepm BQIOXM €
‘uonedioued 10j08S 8jeALd 10j pPesod - - olexe 2 ® | Wun youed K4
66-8661 v % € Wun
‘PBUElS Sey eele islioq ul uoneABdX3 v0'8Y 86-2661 oiexe ‘uix3 ypuen Aefues Y
jsuneylL
'10)08S ejeAud Jspun uolnoex3y - ueld yis gxz  (lojoeg ejeAud) D@1 emey. ‘6
‘Aequiog ‘sjewny 'S sy O} uealb useq sey josloid ey} Jo
uonnoex3 'g3dn Aq pels|dwod wep JBlod S/G JO SHOM [IAID - ueld Uie opxolL (e1eAnd) Jemyseyey 8
‘pPuey U spUn H4HO Jo uondes3 “ssesboisd (eseys "'d'W) 0SxS ‘yew/ d'wino
Ul 8Je SHIOM JIAID JBYIO B WEeP SA WEP UBW JO SHIOM [IAID 000 0002-2661 + 002x9 (81eys %0S) JeAcses sepies 'L
) ‘ssaiboid uy sped peppeque jo Addng (ereys "d'w) dWdn
sseiboid u) Hd Jo pue ebejs PEJUBADE Ul WEP JO SHIOM JIAID 0062 165661 SIXE (eseys %05) teybfey ‘9
"430W wol) eoueses|d ui Aejep ejeulpiou; o} enp
P8liedued Wy 00E $SN JO 8OUB)SISSE Nueg PUOA "8JUBIE8|D ueld (1encses eipuy)
1S8104 JO JueMm 1O} panujuodsip 108foid By} U0 SHIOM 040 uie puofeg SZixy 1eybypog ‘S
“Auruos Jepun ase Sjiun ‘usYH 10} siepus] ‘pepreme Hd pue
Wep uew 10} SHIOM JIAD pue ssesboid ul ase DY PuB OUH (rebeg eupuj)
‘Hd weq jo uopnoex3 "sseiboid sepun syJOm 8injoNISEHU) $8° IS £0-0002 GZiIXE sefeg epeuuen v
'ssesboid sepun € B Z-WUN JO UOHDBIT PBUOISSIWWOD L-Wun 002k G6-v661 (0245 ofueg oepseH €
Al'ud
‘ssaiboisd sepun s) Aouebe Bupnoexe jo uonesieuld - 16-9661 oLxe suo) Jebesueg K
‘sseiboid Jepun 18usED JOJEM UOWWOD PUB {ij-Hd 02xg i ® I-Hd
JO s>uom 1A1D "uonesijeuy Japun |j-Hd jo Aousbe Buynoex3 0029 16-9661 + GiX2 suo} sebesueg ‘1
0JpAH
('s40 uj ‘sy)
Aeuno 8INpuYdS (M) wn  oN
snjeis panosddy Buoissiwwod Ayoede) nosloid eyl jo sweN IS

INIWNILVLS



207 Written Answers
[English]

Immigration Rules

6725. SHRI DHARMANNA
MONDAYYA SADUL: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether the Government
propose to make immigration rule more
strict and comprehensjve as a result of
labour standard being raised at the GATT
agreement; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) No, Sir.

(b) Does not arise.
Sale of Post Cards

~ 6726. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the attention of the
Government has been drawn to the
news-item captioned “Dakghar ke bajai
karmiyaon ke ghar se bikte hai postcard”
appearing in the '‘Dainik Jagran' dated
April 13, 1994;

(b) if so, the facts thereof; and

(c) the reaction of the Govemment
thereto?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) and (c). No instances of
postcards being sold at the residences
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of employees has come to notice. There
was shortage of postcards in Fatehgarh
Head Post Office during the first week
of April, 1994. The shortage has been
met by arranging adequate supplies from
Circle Stamps Depot, Kanpur, while large
quantities of postcards are used in various
quiz contests on Doordarshan, the
shortage cannot be ascribed to this
alone. However, wherever shortages of
postcards have come to notice on
occasions, adequate replenishments have
been made.

Attacks on Indian Fishermen by
Sri Lankan Navy

6727. DR. Y.S. RAJASEKHAR
REDDY: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether India and Sri Lanka are
implementing Kachatheevu Accord in
order to solve the problems of Indian
fishermen; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) and
(b). Within the legal framework of the
Maritime Boundary Agreements of 1974
and 1976 between India and Sri Lanka,
the two countries- have been discussing
ways and means to solve the problems
of fishermen in the Palk Straits. The last
round of discussions at the level of senior
officials was held in Colombo on
8-9 March, 1994. During these
discussions, the two sides agreed to
implement effectively the measures
devised during Foreign Secretary level
talks in October, 1993 to prevent incidents
affecting Indian fishermen. These
measures relate to (i) precautions to be
observed by fishermen; and (ji) steps to



209 Written Answers

be taken by Sri Lankan Navy to avoid
harassment of innocent fishermen. The
issue was also discussed during the visit
of the Foreign Minister of Sri Lanka to
New Delhi from 21-22 April, 1994. The
two Governments are agreed on
continuing the process of bilateral
discussions on this subject.

Marine Communication Centre

6728. SHRI SULTAN
SALAHUDDIN OWAISI:
SHRI BOLLA BULLI
RAMAIAH:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether a marine
communication centre with facilities for
shore to sea wireless communication
with fishing boats proposed to be set up
in Tuticorin fishing harbour; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) No, Sir. There
is no such proposal with the Ministry of
Communications.

(b) Question does not arise in view
of (a) above.

Electronic Exchanges in Kerala

6729. SHRI THAYIL JOHN
ANJALOSE:

SHRI MULLAPALLY

RAMCHANDRAN:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

VAISAKHA 19, 1916 (SAKA)

Written Answers 210

(a) the number of electronic
exchanges commissioned in Kerala during
1992-93 and 1993-94;

(b) whether there is any proposal
to set-up new electronic exchanges in
the State during 1994-95;

(c) if so, the details thereof, district-
wise;

(d) whether the Government
propose to develop/modernise the
telephone exchanges in Kerala during
rest of the Eighth Plan period; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The number of
electronic exchanges commissioned in
Kerala during 1992-93 and 1993-94 are
218 and 57 respectively.

(b) Yes, Sir.

(c) District-wise details of new
electronic exchanges proposed to be
commissioned during 1994-95 are given
in the attached Statement.

(d) 8th Plan objective of D.O.T. is
to replace small and medium sized electro-
mechanical exchanges (Line finder type)
subject to availability of funds and
equipment.

(e) All the small electro-mechanical
exchanges have already been replaced
by electronic exchanges. 27 medium
sized electro-mechanical exchanges (Line
finder type) have also been recognised
for replacement in the Eighth Five Year
Plan.
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STATEMENT

District-wise details of new Electronic
Telephone Exchanges proposed to be
commissioned during 1994-95

-
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10. Palghat

11. Pathanamthitta
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13.  Trichur
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14. Trivandrum

Regional Language Films on
Doordarshan

6730. SHR!I PROBIN DEKA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the norms for telecast of regional
language films on Doordarshan;

(b) whether some regional language
films are given preferential treatment for
telecast on Doordarshan;

(c) whether the Government
propose to increase the number of
Assamese films for telecast; and

(d) if so, the details thereof?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Doordarshan telecasts regional
language films offered to it in its national
network by rotation in alphabetical order.

(b) No, Sir.

(c) and (d). Yes, Sir. Since
February, 1994, in addition to the primary
channel, Assamese films are also now
being telecast on one (DD-5) of the three
satellite channels earmarked exclusively
for regional language programmes.

Purchase of Port RAX

6731. SHRI SOBHANADREES-
WARA RAO VADDE: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the basic objective of the
procurement policy for purchase of 128
Port RAX, and other C-DOT switching
equipments meant for providing
communication facilities in rural areas;

(b) whether DOT had indicated
purchase of 1500 Nos. of 128 Port RAX
when the procurement policy was
announced;

(c) if so, the reasons for placing
order for 500 Nos. only;

(d) whether the above-mentioned
order of 500 Nos. which was placed from
DOT Headquarters is not being honoured
by the Chief General Managers of various
regions;

(e) if so, the reasons therefor; and

(f) the details -of the plans of DOT
to procure RAX during the current year?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Basic objective
of procurement policy, for purchase of 12
Port RAX and other C-DOT switching
equipments is to induct reliable switching
equipments in telecom. network; while
RAX is normally used in rural areas,
higher capacity C-DOT exchanges are
usually used in towns.

(b) Yes, Sir. A tender was floated
for 1500 Nos. of RAXs for commissioning
1,32,000 lines during 1993-94.

(c) Only 500 Nos. were actually
ordered to be procured since at the time
of ordering, after processing of the tender
the requirement of the Circles was again
reviewed and it was found that in view
of the availability of switch of 256 Port
capacity having additional facility of digital
trunking, the requirement of 128 Port had
come down. The ordered quantity was,
therefore, distributed as 500 Nos. of 128
Port C-DOT RAX and 500 Nos. of 256
Port C-DOT RAX, keeping the total
number of lines more or less at 1,32,000.

(d) and (e). A few of the Circles
had not initially placed purchase orders
on the firms aliotted to them. This was
mainly due to paucity of funds. However,
after instruction from the Headquarters
most of the Chief General Managers
have placed Purchase Orders.

(f) Tentative plan for procurement
of RAXs (128 Port and 256 Port RAX)
during 1994-95 is about 1380 Nos. as
shown below:

128 P — 216 Nos.

256 P — 1164 Nos.
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[Translation]
Allocation for Strategic Roads

6732. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) whether the Union Government
allocate special funds to those States for
the maintenance of the roads where
Defence work is undertaken by Army;

(b) if so, the details of the funds
allocated for his purpose, State-wise;

(c) the year-wise funds allocated to
Rajasthan for the maintenance of roads
falling in the Western Areas of the State
from 1989-90 till date;

(d) whether an amount of Rupees
1.25 lakhs has been provided to Rajasthan
State so far this purpose;

(e) the time by which the remaining
amount is likely to be provided; and

(f) whether the Union Government
propose to enhance this amount?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (f). The Ministry of Defence projects
its development requirements for strategic
roads to Ministry of Surface Transport
which gets the work executed through
concemed States or B.R.D.B.

No funds are provided by the
Central Govemment to the concermned
States for the maintenance of such
roads.
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[Translation]
Processing of Fish in Bihar

6733. SHRI PREM CHAND RAM:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state the
quantum of processed fish produced in
Bihar during the financial year 1992-93
and its rupee value thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI TARUN GOGOI):
Fish production in Bihar in 1992-93 was
164070 MTs. Being an inland State,
about 97% of the fish catch is marketed
in fresh/iced condition. The remaining 3%
of the catch is disposed of for
miscellaneous purposes. There is no
significant processing of fish in Bihar by
canning, freezing, curring and reduction
to fish meal etc.

[English]
National Highways

6734. SHRI K. MURALEE DHARAN:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the measures taken for the
development and maintenance of National
Highways passing through Kerala during
the last three years; and

(b) the details of steps taken to
check accidents on National Highways in
the State?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) and (b). The development and
maintenance of National Highways in the
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country including the State of Kerala is
a continuous process and National
Highways are kept in traffic worthy
condition within the available funds. During
the last three years (1991-92 to 1993-
94) a total allocation of Rs. 75.09 crore
has been made for development and
maintenance of National Highways. The
improvements on National Highways help
in reducing accidents.

[Translation]
Cost of Gold Extraction

6735. SHRI HARCHAND SINGH:
Will the Minister of MINES be pleased
to state:

(a) the details of gold mines where
gold extraction is not cost-effective; and

(b) the action taken or proposed to
be taken by the Government in this
regard?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) The only
public sector undertaking under the
administrative control of Ministry of Mines,
which is engaged in gold mining
operations is Bharat Gold Mines Ltd.
(BGML). The gold mines operated by
B.G.M.L. viz Mysore-Champion
Amalgamated Mine and Nundydroog mine
located in Kolar District, Karnataka;
Yeppamana Mine located in Anantpur
District, Andhra Pradesh and Chigargunta
and Old Bisanatham Mines located in
Chitoor District, Andhra Pradesh are
resulting in losses.

(b) B.G.M.L. has now confined its
mining operations at Kolar Gold Fields to
shallow levels to cut down the costs. In
addition, the Company has taken
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measures to reduce the cost of production
by cutting other expenditure.

[English]
National Highways in Karnataka

6736. SHRI H.D. DEVEGOWDA:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether estimate for the four
laning of National Highways has been
submitted by the Kamataka Government;

(b) if so, when; and

(c) when the estimate was
sanctioned and the total cost thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) No, Sir.

(b) and (c). Do not arise.

Passenger and Goods Transport
between Paradip and Haldia

6737. DR. KRUPASINDHU BHOI:
Will the MINISTER OF SURFACE
TRANSPORT be pleased to state:

(a) whether the proposal to
introduce passenger and goods transport
in the waterways between Paradip and
Haldia has been pending with the
Government; and

(b) if so, the details thereof and the
steps taken to implement the above
proposal?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) The stretch between Paradip and
Haldia froms part of the country’s coastal
waters. Cargo ships are already operating
between Paradip and Haldia. The Ministry
has not received any proposal for the
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operation of passenger ships on this
stretch.

(b) Does not arise.

Maritime boundaries with Pakistan
and Bangladesh

6738. SHRI SYED SHAHABUDDIN:
Will the Minister of EXTERNAL AFFAIRS
be pleased to refer to the reply given to
Starred Question No. 257 on December
20, 1993 and state:

(a) the progress made in the
demarcation of maritime boundaries with
Pakistan in the Arabian Sea and
Bangladesh in the Bay of Bengal;

(b) the exact status of negotiations;
and

(c) the reasons for the delay in the
conclusion of an agreement?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) to
(c). A Statement is laid on the Table of
the House.

STATEMENT
Bangladesh

(a) Eight rounds of talks have been
held between the Govemment of India
and the Govemment of Bangladesh on
demarcation of maritime boundary in the
Bay of Bengal from November, 1974 to
January, 1982. Despite these talks, no
substantial progress has been achieved
so far.

(b) The issue is being pursued
through diplomatic and other channels in
order to seek resumption of the above-
mentioned talks.

(c) No Agreement has been
concluded because of differences of
approaches and viewpoints of the two
sides on substantive issues.
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Pakistan

(a) to (c). Five rounds of discussions
have been held with Pakistan to
demarcate the India-Pakistan maritime
boundary in the Sir Creek area. At the
last round of talks on the issue held at
New Delhi on November, 5-6, 1992, the
two sidess had a detailed exchange of
views. However, differences in the
interpretation of the boundary in the Sir
Creek area persist.

Since the Foreign Secretary level
talks between India and Pakistan held at
Islamabad from 1-3 January, 1994.
Govemment have conveyed to Pakistan
constructive and specific suggestions
which can form the basis of a
comprehensive and meaningful dialogue
on the issue.

Damodar Valley Corporation

6739. SHRI SANAT KUMAR
MANDAL.: Will the Minister of POWER be
pleased to stat:

(a) whether the Damodar Valley
Corporation is planning to seek foreign
funds for some of its new projects;

(b) if so, the details of these
projects and the estimated capital outlay
involved and whether any of them will be
located in West Bengal;, and

(c) the mode of its seeking
intemational funding?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). The
Maithon Right Bank Thermal Power
Project (4 x 210 MW) of the Damodar
Valley Corporation (DVC) to be set up
in District Dhanbad in Bihar has been
posed for Japanese financial assistance
to the Overseas Economic Cooperation
Fund (OECF) for the year 1994-95. The
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latest estimated cost of the project is
Rs. 2486.23 crores based on prices in
the fourth quarter of 1993.

[Translation]
Use of NTPC Ash

6740. SHRI SURENDRA PAL
PATHAK: Will the Minister of POWER
be pleased to state:

(a) the percentage of ash out of
the total ash emitted by the various
power houses of the National Thermal
Power Comporation used for different
purposes;

(b) the details thereof;

(c) whether the Government are
formulating any long-term scheme for the
maximum possible use of the N.T.P.C.
ash;

(d) if so, the time by which a final
decision is likely to be taken in this
regard;

(e) whether the Government have
any scheme for encouraging the private
entrepreneurs to take up the work; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) and (b). The
National Thermal Power Corporation
Limited (NTPC) has utilised approximately
7% of the ash produced from its various
thermal power stations during the year
1993-94. Out of approximately 15 million
tonnes of ash produced during 1993-94,
over one million tonne of ash was utilised
for various purposes like development of
low lying lands, raising of ash dykes,
development of waste land, supply of ash
to cement and asbestos industry,
manufacturers of building products, etc.
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(c) and (d). The NTPC has
submitted a long term plan to the
Government envisaging utilisation of 15%
of ash produced by its various thermal
powaer stations by the year 2000 AD. The
Plan is being examined by the
Government.

(e) and (f). The Government has
issued guidelines to power utilities which
envisage providing various infrastructural
facilities to those entrepreneurs desirous
of setting up ash based industries. In
tune with the Govemment guidelines, the
NTPC has also framed policy guidelines
which envisage providing various
infrastructural facilities like land on lease
to such entrepreneurs.

[English]

Disconnection of Telephones under
Calcutta Telephones

6741. SHRI V. SREENIVASA
PRASAD: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether a large number of
telephones under Calcutta Telephones
have been disconnected even after timely
payment of telephone bills;

(b) if so, the dstails thereof;

(c) whether representations from
such subscribers have been received;

(d) if so, the facts thereof; and

(e) the action taken by the
Govermnment in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) to (e). The
information has been called for and the
same will be placed on the Table of the
House.
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Post Office Act Review Committee

6742. SHRI RAM NAIK: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government have
received the report of the Post Office Act
Review Committee;

(b) if so, when;

(c) the recommendations of the
Committee regarding courier services;

(d) whether the Government have
accepted these recommendations without
any change; and

(e) if not, the nature and extent of
changes made by the Government and
the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) In February, 1993.

(c) The recommendation of the
Committee regarding courier services was
that while the Post should retain the
exclusive privilege for carmying letters, it
may introduce a system of licensing
private couriers for carying letters weighing
over 200 grams and upto 1000 grams,
on a fee and subject to terms that may
be. prescribed by rules.

(d) and (e). No decision has been
taken by the Government on the
recommendations of the Post Office Act
Review Committee.

[Translation]
F.M. station at Bhopal

6743. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of
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INFORMATION AND BROADCASTING
be pleased to state:

(a) whether F.M. station has been
installed in Bhopal;

(b) if not, the time by which it is
likely to be installed there;

(c) whether the Programme
Advisory Committee for Bhopal has been
constituted;

(d) the names of the members of
the Committee; and

(e) if not, the time by which it is
likely to be constituted?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) Does not arise.

(c) and (d). Yes, Sir. The names
of the members of Programme Advisory
Committee for Bhopal are given in the
attached Statement.

(e) Does not arise.
STATEMENT

Programme Advisory Committee,
All India Radio, Bhopal

1. Shri Jagdish Saini
967, Kamala Nehru Nagar,
Gate No.4, Jabalpur,
Madhya Pradesh.

2. Dr. Surendra Kumar Shukla
Beohari,
Distt. Shahdol,
Madhya Pradesh.
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Shri Hari Khedia
AT & Post Bijuri,
Dist. Shahdol,

Madhya Pradesh.

. Mrs. Pushpa Singh

Ramnagar Colliery Bijuri,
Distt. Shadol,
Madhya Pradesh.

. Ms. Mabel Rebello

L/7, Triveni Complex,
Roshanpur,
Bhopal-462 003.

. Dr. Lakhan Ahirwar

F9/9, Char Imli,
Bhopal-16.

. Shri Deep Chand Yadav

45, Buglow Bhopal
Ex-Chairman, MC,
Bhopal.

. Shri Kazim Ali Khan

Shyamla Kothi,
Shyamla Hills,
Bhopal.

Shri P.C.Sharma
S-1/7, 11 Qrs.
Bhopal.

Shri Amrik Singh
Ex-Chairman,

Standing Committee Bhopal
Municipal Corporation,
Ranijit Hotel,

Bhopal.

Smt. Indira lyengar
Arera Colony,
Bhopal.

Shri Khalid Alim Khan
Ex-Chairman,

Standing Committee
MC, Bhopal, Idgah Hills,
Bhopal.
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[English]

Privatisation of Granite Mines

6744. SHRI GOPlI NATH
GAJAPATHI: Will the Minister of MINES
be pleased to state:

(a) whether the Government
propose to privatise Granite mines in the
country;

(b) if so, the reasons therefor;

(c) whether some mines have
already been handed over to the private
sector; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) Mining of
Granite by Private Sector is already
permitted.

(b) to (d). Does not arise.
AIR / T.V. Kendras

6745. SHRI AMAR ROYPRADHAN:

Will the Minister of INFORMATION AND

BROADCASTING be pleased to state the

criteria adopted for selection of sites for

setting up of Radio Stations and
" Doordarshan Kendras?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): The criteria for selection of sites
for All India Radio and Doordarshan
include, inter alia, factors such as
transmitter mode and technical suitability;
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extent of resultant coverage to rural and
urban population; provision of service to
hilly, backward, tribal, remote sensitive
and border areas; availability of basic
infrastructural facilities. Locations with
historical and cultural importance are
also taken into consideration for selecting
sites.

Establishment of TV programme
production facilities at various places is
govemed by the following parameters:

(i) Establishment of programme
production facilities at the capital
of each State.

(i) At selected places of -cultural
importance.

(iiiy At selected relay centres to cater
to the local needs.

Proposal of U.S. investment in
India

6746. SHRI MULLAPPALLY
RAMCHANDRAN:

SHRI RAM KAPSE:

SHRI ANNA JOSHI:

Will the Minister of POWER be
pleased to state:

(a) whether he had visited United
States of America and United Kingdom
to discuss foreign investment in power
sector;

(b) if so, the response he got from
the investors and corporations in those
countries; and

_ (c) the names of power plants
proposed to be set up under the private
sector involving foreign investment?
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THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) Yes, Sir.
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(b) As on date proposals have
been received for setting up of 25 power

projects from private companies based
on WK and USA as detailed below:—

Sl.  Name of the No. of Installed Provisional
No.  country projects capacity cost (Rs. in
(MW) Crores)

1. USA. 22 11589 38122
2. UK 3 2050 6525

(¢) The details are given in the attached Statement.

STATEMENT

Details of expression of interest by private companies based in USA & UK

Si. Name of Project/ Foreign/ Capacity Prov. Name of the Company
No. State Indian (MW) Cost
Estimate
(Rs. Crs.)
1. Jegurupadu GBPP/  Forgn. 235.00 827.00 GVK Industnes, USA
(Godavari) (NRI) (Gas)
Andhra Pradesh
2. Kakinada GBPP/ Forgn. 208.00 748.43 Spectrum Power Generation
(Godavari) (NRI) (Gas) Ltd., USA
Andhra Pradesh
3. Visakhapatnam TPS/ Forgn. 1000.00 3000.00 Ashok Leyland &
Andhra Pradesh Indian (2x500) National Power (U.K.)
JV (Coal)
4. Amguri GBPP/ Forgn. 360.00 1280.00 Nerthem Engineering Inc
Assam (Gas) USA/Agra Industries
5. Hissar TPS/ Forgn. 500.00 1000.00 Cogentrix inc. USA
Haryana (2x250)
(Coal)
6. Hibra HEP/ Forgn. 231.00 708.50 Harza Engineering Co. USA

Himachal Pradesh

(Hydel)
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SL Name of Project/  Foreign/ Capacity Prov. Name of the Company

No. State ndian (MW) Cast
Estimate
(Rs. Crs.)
7. Dhamwari HEP/ Forgn. 70.00 245.00 Harza Engineering Co.
Himachal Pradesh (Hydel) USA.

8. Mangalore TPS/ Forgn. 1000.00 5088.00 Cogentrix Inc. USA.
Kamataka (Coal)

9. Mangalore TPS/ Indian/ 300:00 900.00 Jaiprakash Industries Ltd./
Kamataka Forgn. (Coal) National Power (U.K)

10. Almatti Dam HEP/ Forgn./ 600.00 1800.00 Asia Power Co. Ltd.

Kamataka Indian (Hydel) (TAPCO) USA, Kamataka
Jv ' Power Corporation
11. Hospet TPS/ Forgn. 500.00 1350.00 Hok Intercontinental
Kamataka (1x500) Ltd. USA
Cocal

12. Raichur St.-V TPS/ Forgn./ 500.00 1000.70 Public Power Int., Inc.

Kamataka Indian (2x250) (North East Energy) USA,
JV (Coal) Kamataka Power Corpon.

13. Thrikkaripur TPP/ Forgn. 420.00 1480.00 M.A. Al-Mazroui Gen

Kerala (2x210) Trading Est. UAE
(Coal) Scepture Power Co.,

USA.

14. Dabhol CCGT Forgn. 201500 9051.27 Enron Power Development
(LNGY/ (LNG) Corporation & General
Mabharashtra Electric Corpn., USA

15. Talcher TPS/ Forgn. 500.00 1500.00 Spectrum Technologies
Orissa (2x250) USA

(Coal)

16. Kamalanga Forgn. 500.00 1500.00 International Equity
(Dhankanal TPS) (2x250) Partners, L.P.,, USA
Orissa (Coal)

17. b Valley TPS/ Forgn. 420.00 2025.60 AES Corporation, USA
Orissa (2x210)

(Coal)
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Sl. Name of Projectt  Foreign/ Capacity Prov. Name of the Company
No. State Indian (MW) Cost
Estimate
(Rs. Crs.)
18. Duburi TPS/ ‘Forgn./ 500.00 1548.00 Kalinga Power Corp./North
Orissa Indian (2x250) East Energy Services Inc.,
(Coal) USA/Gowvt. of Orissa
19. Lapanga TPS/ Forgn. 500.00 1750.00 Pioneer Energy Inc. USA/
Orissa (2x250) Duke Engineering Services,
(Coal) USA
20. Cuddalore TPS/ Forgn. 1000.00 2000.00 International Contracting
Tamil Nadu (2x500) & Marketing Corpn., USA
(Coal)
21. Pillaiperumalnallur  Forgn. 300.00 429.49 P Vijaykumar Reddy,
CCGT/Tamil Nadu (2x100 MAKOWSKI Associates,
+1x100) USA
(Gas)
22. Zero Unit (NLC)/  Forgn. 210.00 750.00 ST Power Systems Inc.
Tamil Nadu (NRI) (1x210) USA
(Lig)
23. Rosa TPS/ Forgn./ 750.00 2625.00 Indo-Gulf Fertilizers &
Uttar Pradesh Indian (3x250) Chemicals/Power Genera-
(Coal) ton, U.K.
24. Sagardighi TPS/ Forgn./ 1000.00 2000.00 Development Consultant
W. Bengal Indian (2x500) Pvt. Ltd.,, CMS, USA
JV (Coal) Generation & WBSEB
25. Dankuni GBPP/ Forgn. 20.00 40.00 Spectrum Technologies
W. Bengal (NRI) (Gas) USA

13639.00 44646.99
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D.T.C. Bus service from Gurgaon
to Delhi

6747. SHRI SHASHI PRAKASH:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the number of DTC
Buses running from Gurgaon to Delhi
- and vice-versa is verv few;

(b) if so, the reasons therefor;

(c) whether the route of the DTC

Buses, which were passing through
Kendriya Terminal in recent past running
from Gurgaon to Shivaji Stadium and
vice-versa has been changed;

(d) if so, the reasons therefor;

(e) whether the Government
propose to restore the old route keeping
in view the problems of Central
Govemment employees who are mostly
working in nearby area of Kendriya
Terminal;

(f) if so, the details thereof; and
(g) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) No, Sir. DTC has provided adequate
services from various places in Delhi to
Gurgaon and vice-versa.

(b) Does not arise.
(c) and (d). Yes, Sir. The route has
been changed by DTC due to

uneconomical operation.

(e) No, Sir.
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(f) Does not arise in view of (e)
above.

(g) DTC can not afford to operate
its buses on uneconomical Inter-State
routes.

Films shown-on National Channel
by Doordarshan

6748.. SHRI R. SURENDER
REDDY: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether for sometime past the
general public have adversely commented
upon the quality of films shown by
Doordarshan on the National Channel;

(b) if so, whether with a view to
avoid public criticism, Doordarshan has
evolved a new policy in regard to showing
films on National Channel;

(c) if so, the main features of the
new policy;

(d) when the new policy is likely to
be implemented; and

(e) the details of other measures
taken to improve the other programmes
on the National Channel?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (d). No, Sir. The Scheme
of sponsored films introduced by
Doordarshan in the latter half of 1993
has received a favourable response from
the viewers. Now Doordarshan invites
offers for films and then makes a selection
instead of the earlier arrangement wherein
suo-moto offers were considered by it in
the order in which they were received.
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(e) The programme format of the
channels of Doordarshan including the
primary channel, was revised in February,
1994 in order to cater to the diverse
needs of the widest cross sectior of its
viewers.

Doordarshan announcement of
extension of Parliament Session

6749. MAJ. GEN. (RETD.)
BHUWAN CHANDRA KAHNDURI: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Doordarshan has
announced that the Parliament Session
had been extended upto 18 May, 1994;

(b) if so, whether an enquiry has
been conducted as to how this incarrect
and unauthorised announcement was
made;

{c) the details of the findings of
enquiry and action taken thereon; and

(d) if no enquiry was done, the
reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHR! K.P. SINGH
DEO): (a) Yes, Sir.

(b) and (c). Yes, Sir. The said news
item, which was subsequently corrected
by Doordarshan, was based on
newspaper reports. To avoid the
recurrence of a similar mistake in the
future, appropriate instructions have been
issued for prior verification of such news
from the authorised representatives
before their inclusion in the news bulletins.

(d) Does not arise.
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Mineral deposits survey in
Arunachal Pradesh

6750. SHRI LAETA UMBREY: Wl
the Minister of MINES be pleased to
state:

(a) whether the Geological Survey
of India has carried out any survey of
mineral deposits in Arunachal Pradesh
recently; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and - (b).
Yes, Sir. During the Field Season 1992-
93, Geological Survey of India carried out
detailed investigations for lead-zinc
mineralisation in Vasudhara-Amritganga,
Mukatang and Shergaon blocks, West
Kameng district, preliminary investigation
for gold and platinoids in Vijaynagar area
in Changlang district and for limestone
in East Siang district, Arunachal Pradesh.
Further work is in progress.

As a result of survey carried out
by GSI, a total reserve of 93 million
tonnes of good quality coal, with low ash
and phosphorus content in Namchik-
Namphuk area of Changlang district, 91
million tonnes of cement grade limestone
near the confluence of Tidding and Tellu
rivers of Lohit district and 185 million
tonnes of dolomite of Rupa which extends
further on either side towards Jamiri and
Cheliepam have been proved.

U.S. Assam State Electricity Board
agreement in Power Sector

6751. SHRI UDDHAB BARMAN:
Will the Minister of POWER be pleased
to state:
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(a) whether Assam State Electricity
Board has signed any MOU with an USA
based Company to set up a gas-based
power plant in Assam;

(b) if so, the details thereof, and

(c) the time frame fixed for the
completion of plant?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (c). A
Memorandum of Understanding (MOU)
was signed on 10.6.1993 between the
Assam State Electricity Board (ASEB)
and M/s N.E.. Agra Inc. (USA) for
installation of a 360 MW gas-based
combined cycle power ptant at Amguri in
Assam. As per, the MOU, the estimated
cost of the project is US Dollars 400
million. The NEI shall prepare a Detailed
Project Feasibility Report, arrange for
financing of the project, sell the output
of power under a mutually acceptable
power purchase agreement. The ASEB,
on the other hand, would arrange for
necessary clearance/permits from the
Government, gas supply pipeline of
adequate capacity to the plant site and
provide for power evacuation facilities.
The time for completion of the project
can be estimated after compietion of all
formalities and placement of order for
plant and equipment.

Appointment of Lobbyists

6752. SHRI SHRAVAN KUMAR
PATEL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the practice of lobbying
in prevalent in. any other country or
groups of countries as in the case of the
us;
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(b) if so, the details thereof:

(¢) whether the Government
propose to appoint lobbyists in these
countries; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) No,
Sir. While, in other countries, the role of
pressure groups and NGOs is increasing,
there is as yet no established culture of
professional lobbyists as it exists in the
USA.

(b) Does not arise.

(c) No, Sir.

(d) Does not arise.

Forces on Indo-Pak Border

6753. SHRI GUMAN MAL LODHA:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Indo-Pak
negotiations have resulted in any
withdrawal of the forces from the indo-
Pak border;

(b) if so, the details thereof;, and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) to
(c). At the seven rounds of Foreign
Secretary-level talks held between India
and Pakistan, in pursuance of the
Confidence Building Package proposed
by India in May 1990, there have been
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discussions on Confidence Building
Measures including those of a military
nature.

As a result of these talks, the
Director Generals Military Operations of
the two countries are in regular touch
with each other; two agreements have
been concluded on Advance Notice of
Military Exercises, Manoeuvres and Troop
Movements and on Prevention of Airspace
Violations by Military Aircraft; a joint
declaration on total prohibition of the use,
production, etc. of chemical weapons has
been issued and a bilateral agreement
on prohibition of attack against nuclear
installations and facilities has been ratified.

- There~have been no negotiations
with Pakistan on the withdrawal of forces
from the Indo-Pakistan border.

New trading bloc in South Asian
Region

6754. SHRIMATI DIL KUMARI
BHANDARI: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether India is not a member
of the Asia-Pacific Economic Cooperation,
European Economic Community and
North American Free Trade Agreement;

(b) if so, the details thereof;

(c) whether the Government
propose to take some initiative to form
a new trading bloc of the countries in
South Asian Region; and

(d) if so, the details thereof and if
not the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
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(SHRI SALMAN KHURSHEED): (a) and
(b). As a South-Asian country, India is
a member of its own regional group i.e.
South Asian Association for Regional
Cooperation (SAARC). India is not a
member of the European Economic
Community or the North American Free
Trade Agreement. India has expressed
its interest in joining the Asia Pacific
Economic Cooperation (APEC). The
membership of APEC has so far been
limited to certain littoral states of Pacific
Ocean. The APEC Summit at Seattle in
November 1993, has decided to freeze
the addmission of new members until
1997. However, India expects to be
associated with some of the work
programme of APEC.

(c) No, Sir.
(d) Does not arise.

Irregularities in selection of
Doordarshan Serials

6755. SHRI MANORANJAN
BHAKTA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether serious financial
irregularities have occurred in the -
commissioned and sponsored programme
produced for Doordarshan by private
producers;

(b) if so, whether selected
sponsored serials made by private
producers fall in this category;

(c) if so, the details thereof;

(d) whether Public Accounts
Committee had discovered such
imegularities; and
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(e) if so, the follow-up action taken
thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (d). While no financial
irregularities have been reported in
respect of Sponsored Programmes, the
following inadequacies/short-comings have
been mentioned in the Report of Public
Accounts Committee in respect of
commissioned programmes:

“Absence of planning regarding
programme requirements, absence of
procedure in the selection/empanelment
of producers, defects in the costing
techniques, delay in production, delay in
telecast of security deposits and deduction
of income tax at source, sharing of
copyrights with the producers, absence
of guidelines/instructions to regulate the
administration of the scheme and lack of
control of the Ministry over Doordarshan
in this regard and certain lapses in
maintenance of accounts of Doordarshan.”

(e) The recommendations are being
examined whereafter suitable remedial
action will be taken.

Non-Proliferation Treaty

6756. SHRI DATTATRAYA
BANDARU: Will the Minister - of
EXTERNAL AFFAIRS be pleased to state:

(a) whether the Govemment are
aware of the recent reports that the US
has passed a new Foreign Assistance Bill
which, in the name of repealing Pressler
Amendment, empowers that country to
impose sanctions against any country
that rejects US non-proliferation demands;
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(b) whether the Government has
been pressurised by any foreign economic
or -other bodies to sign the Nuclear Non-
Proliferation Treaty; and

(c) if-so, the details thereof and the
response of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir. Government have seen reports that
the US Administration had put forward
proposals to the US Congress aimed at
modifying clauses of the existing Foreign
Assistance Act relating to the Pressler
Amendment. Subsequent reports indicate
that US Administration efforts have been
unsuccessful.

(b) and (c). No, Sir. Government
has consistently maintained that it will not
sign the Nuclear Non-Proliferation Treaty
in its present form because of its
discriminatory characteristics.

Funds for Modernisation of IISCO

6757. SHRI TARA SINGH:
SHRI V. SREENIVASA
PRASAD:

Will the Minister of STEEL be
pleased to state:

(a) whether inadequate availability
of funds has brought the modemisation
of ISCO to a standstill; and

(b) if so, the steps the Government
propose to take to mobilise resources for
the same?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
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SONTOSH MOHAN DEV): (a) and (b).
It has not been possible for Government
to take an investment decision for
modemisation of Indian Iron and Steel
Company Limited ({ISCO) due to
constraint of resources in Govemment
and Steel Authority of India Limited (of
which IISCO is a subsidiary).

Govermment have, therefore, deci-
ded to allow private sector participation
in the equity and management of 1ISCO
for the purpose of ensuring expeditious
modemisation of its Bumpur Steelworks.
Govemment proposed to introduce a Bill
for empowering Govemment to allow
SAIL to transfer its shareholdings in
1ISCO to private persons for this purpose.
The Bill was under consideration of the
Department Related Parliamentary Stand-
ing Committee on Industry which pre-
sented its report to Pariament recently.

Telecast of a Film by CBS

6758. PROF. UMMAREDDY
VENKATESWARLU:
SHRI RAM SINGH
KASHWAN:
SHRI MAHESH KANODIA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether attention of the
Govermment has been drawn to the
news-item appearing in “the Business
India” March 14-27, 1994 in regard to
telecast of a film on the safety of Indian
Nuclear Power Stations, by the American
TV network CBS; and

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir.
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(b) CBS in its programme “Sixty
Minutes™ on 13 February, 1994 telecast
a film alleging that the Indian nuclear
programme was “ambitious, secret and
potentially dangerous”. It claimed there
is high “secrecy and security” surrounding
India’s nuclear plants. It stated that
India’s nuclear power programme is “a
dangerous failure”. It claimed that 146
nuclear accidents had occurred in India
last year and five of these had killed
people.

Government have stated that the
film telecast under the “Sixty Minutes”
programme was “a deliberate
misrepresentation of facts”. A press
release issued by the Atomic Energy
Regulatory Board (AERB) on February
15, 1994 said that the CBS team, during
their visit to India, had been given
detailed explanations on the working of
India’s nuclear regulatory system but
these views seem to have given very
little exposuare or weightage in the finally
aired version. The AERB reassured that
the regulatory system and procedures to
ensure safety of all nuclear activities in
the country, including power generation,
are well n place and implemented
effectively.

The Embassy of India in Washington
issued the above remarks through a
press release and also wrote a letter to
the Executive Producer of “Sixty Minutes”
detailing the high international standards
of public health and safety that India
maintains at all its nuclear facilities.

Meeting on Tibet

6759. SHRI GEORGE
FERNANDES:
SHRI CHITTA BASU:
SHRIMATI SAROJ DUBEY:
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SHRI SHRAVAN KUMAR
PATEL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Chinese Foreign
Ministry has expressed its concern to the
Government for not having prevented a
meeting on Tibet held in Delhi recently;

(b) if so, the reaction of the
Government thereto; and

(c) the impact thereof on the bilateral
relations between the two countries?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir.

(b) and (c). Government of India
was in no way associated with the
meeting on Tibet held in New Delhi by
some parliamentarians, March 18-20,
1994. Govemmenf’s position is that Tibet
is an autonomous region of China. Under
Indian laws, individuals have the right to
express their opinion freely. It is
Government's hope that non-official
activities of certain individuals will not
affect the ongoing process of improvement
of India-China relations. This position has
been conveyed to the Chinese
Government.

Mineral exploitation on forest land

6760. SHRI ANAND RATNA
MAURYA:
SHRI N.J. RATHVA:

Will the Minister of MINES be
pleased to state:
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(a) whether mining is carried out in
tribal areas;

(b) if so, the details of the number
of mining leases granted in the tribal
areas during the last three years, State-
wise;

(c) if not, whether the Government
have evolved any scheme to exploit-
mineral reserves in forest land;

(d) if so, the details thereof;

(e) whether under this scheme,
tribals would be given right to exploit
these mineral reserves;

(f) if so, the conditions laid down
therefor; and

(g) the time by which this
programme is likely to be implemented?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) to (g). The
information is being coliected from various
State Govemnments and will be placed on
the Table of the House.

Problems faced by Film industry

6761. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether the Govermment have
received a representation from the Film
Federation of India regarding various
problems faced by the film industry;

(b) if so, the details thereof and the
action taken by the Government to resolve
the problem;



247 Written Answers

(c) the details of action taken/
proposed in this regard to provide relief
to the film producers, distributors and
exhibitors;

(d) whether the Government
propose to set up a regular forum/Apex
body at the centre for concurrent review
of various problems of film industry to
evolve pragmatic policies and solutions
for problems faced by film industry; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Yes, Sir.

(b) and (c). Main demands raised
in the representation dated 3rd August,
1993 of theFilm Federation of India (FFI)
were (i) abolition of Entertainment Tax;
and (ii) concession in Electricity Tariff.
Both the items fall within the jurisdiction
of State Govemments, Union Territory
Administrations. The Minister of
Information and Broadcasting has
recommended the demands of the FFI
to the State Governments/ Union Territory
Administrations for sympathetic considera-
tion and favourable decision.

(d) No, Sir.
(e) Does not arise.

Setting up of 100% EOU’s in
Visakhapatnam

€762. SHRI M.V.V.S. MURTHY:
SHRI SULTAN SALAHUD-
DIN OWAISI:

Will the Minister of MINES be
pleased to state:
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(a) whether the Government
propose to involve private firms in the
setting up of a 100% Export Criented
Aluminium Unit in Visakhapatnam; and

(b) if so, the proposed installed
capacity, the expected time of commercial
production and the potential for
employment generation thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a)
Government has no proposal to set up
100% Export Oriented Aluminium Unit in
Visakhapatnam by itself but will consider
proposals for such 100% Export Oriented
Aluminium Units from Private Parties.

(b) Does not arise.
Damodar Valley Corporation

6763. SHRI D. VENKATES-
WARA RAO:
SHRI BOLLA BULLI
RAMAIAH:

Will the Minister of POWER be
pleased to state:

(a) whether the Damodar Valley
Corporation has undertaken a massive
programme for increasing power
generation;

(b) if so, the details thereof and the
present installed capacity of Damodar
Valley Corporation including Themmal,
Hydel and Gas Turbine generation; and

(c) the extent to which the
generation of power will be increased
under the programme?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) Yes, Sir.
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(b) The Damodar Valley Corporation
(DVC) is at present executing the Mejia
Thermal Power Project (3x210 MW) at
an estimated cost of Rs. 1703.04 crores.
Unit-l is scheduled to be commissioned
in February, 1995, to be followed by Unit-
2 in September, 1995 and Unit-3 in May,
1996. A proposal for setting up the
Maithon Right Bank TPS Stage-|
(4x210MW) is also under consideration.
Further, the following existing power
stations of the DVC are covered under
a Renovation, Modemisation and Uprating
programme:—

(1) Bokaro ‘A’ Thermal Power
Station (3x50 MW + 1x55 MW)

2) Chandrapura Thermal Power
Station (3x120 MW + 3x140
MwW)

(3) Durgapur Thermal Power
Station (2x55 MW + 1x140

MW)

(4) Maithon  Hydel Station
(3x20 MW)

(5) Panchet Hydel Station

(1x40 MW)

The present installed capacity of
the DVC is 2241.50 MW comprising
2007.50 MW Thermal, 144 MW Hydro
and 90 MW of Gas Turbine.

(c) Mejia TPP would give an
additional generation capacity of 630
MW. The capacity addition proposed in
Stage-| of the Maithon TPP is 840 MW.
After the implementation of the renovation,
modemisation and uprating schemes the
existing stations are also expected to
give higher generation.
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Tata Energy Research Institute

6764. SHRI KABINDRA PURKA-
YASTHA: Wiil the Minister of POWER be
pleased to state:

(a) whether the Union Government
have received any proposal from Tata
Energy Research Institute to set up a
branch of the Institute in the North-
Eastern Region;

(b) if so, whether the Government
propose to allow the setting up of the
branch for hamessing the energy potential
ot the region; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) No, Sir.

(b) and (c). Do not arise.
[Translation]
Mineral Excavation and Export

6765. DR. P.R. GANGWAR: Will
the Minister of MINES be pleased to
state:

(a) the details of minerals excavated
in Bihar during each of the last two years;

(b) whether minerals excavated from
the State are exported;

(c) if so, the mineral-wise details
thereof; and



251 Written Answers

(d) the share of Bihar in the income
earmned through these export?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) Position is
given in the Statement attached.
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(b) and (c). The important mineral
exported from Bihar are Mica and Iron
Ore.

(d) State-wise details of minerals
exported and income earned there from
are not being maintained by Govemment
and are therefore not available.

STATEMENT

Mineral Production during the years 1991-92 & 1992-93 in Bihar State

(Value in Rs. ‘000)

Mineral Unit 1991-92 1992-93
Qty. Value Qty. Value
Bauxite Tonne 1084268 91897 1109529 99667
Copper Ore " 1187960 756752 1328067 849709
Gold* Kg. 284 91267 291 105816
Iron Ore 000 t. 10049 1007414 9902 1095193
Manganese Ore Tonne 16821 3208 22960 5466
Silver** Kg. 17173 122914 15610 106395
Dolomite Tonne 149061 24935 184247 30687
Felspar " 3226 345 4975 361
Fireclay " 49506 3156 53089 3610
Graphite " 5651 1113 8020 1606
Kaolin ° 38843 14418 29554 13998
Kyanite g 10116 10707 5374 4946
Limestone 000 t. 1429 289051 1303 240481
Mica (Crude) Tonne 1887 15197 1176 7195
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Mineral Unit 1991-92 1992-93
Qty. Value Qty. Value
Mica (Waste Tonne 680 N.A. 550 N.A.
and Scrap)***
Ochre " 167 16 90 6
Pyrites 7 130650 56833 130325 56691
Quartz " 953 98 2633 212
Quartzite " 21225 1832 6150 406
Silica Sand " 79674 10389 73458 10824
Steatite ” 4812 296 3600 214
* Gold is recovered as by-product from copper slime.
- In Dhanbad district it is recovered at Tundoo Lead Smelter of HZL from lead concentrates

produced in Rajasthan. In Singhbhum district, it is recovered at Moubandar Smelter of HCL

from copper slime.

e Includes mine waste and waste obtained while dressing of crude mica at mine site.

[English]
Rental of Telephones

6766. SHRI S.M. LALJAN BASHA:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) whether the Government
propose to reduce the annual rentals of
telephones in rural area; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) No, Sir. The
existing annual rentals of phones in rural
areas are lower as compared to the
rentals of phones in urban areas. There
is also no proposal for reducing the

rentals of phones in rural areas at
present.

(b) Does not rise in view of (a)
above.

Joint Business Council Agreement

6767. SHRI MOHAN RAWALE: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the names of countries with

~ whom India has already signed Joint

Business Council Agreements;

(b) whether some more countries
have approached India for entering into
such agreements with them for promotion
of trade, technology and investment; and



255 Written Answers

(c) if so, the details thereof and the
response of the Government thereto?

THE MINISTER CF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Sir,
a list of the names of countries with
whom India has signed Joint Business
Council Agreements is given in the
attached Statement-I.

(b) A list of the countries that have
approached the JBC in India for entering
into such agreements is also given in the
attached Statement-Il.
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(c) The Joint Business Council
(JBC) is an independent and non-
Govemmental body that functions under
the overall supervision of a Steering
Group constituted jointly by Federation of
Indian Chambers of Commerce and
Industry (FICCI) and Associated
Chambers of Commerce and Industry
(ASSOCHAM). The JBC plays an
important role in promoting India’sttade.
The primary objective of the JBC is to
provide a forum for formal interaction
between Indian and foreign private trade
and industry organisations and individual
entrepreneurs on business related issues.
This Ministry and its Missions abroad
facilitate such interaction.

STATEMENT-|

Joint Business Council : New Delhi

Region-wise Break-up

Region | : America
Region |l : West Europe
Region I : East Europe

Indo-US
Indo-Canadian
India-Cuba
Indo-Argentina
Indo-Brazilian
Indo-Columbian
Indo-Mexican

Indo-Danish
Indo-French
Indo-Finnish
Indo-Italian
Indo-Netherlands
Indo-Portugese
Indo-Spanish
Indo-Swedish
Indo-Turkish
Indo-Cyprus
Indo-UK

Indo-Bulgarian
Indo-Polish
Indo-Hungarian
Indo-Romanian
Indo-Russian Federation

Indo-Yugoslav
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Region IV : West Asia &
Africa
Region V: South & South
East Asia
STATEMENT-!I

Proposed JBCS

1.

India-Morocco
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Indo-Arab
Indo-Ethiopian
Indo-Iranian
Indo-Kenyan
Indo-Nigerian
Indo-Mauritius
Indo-Bahrain

Indo-Japan
Indo-Korean
Indo-Australian
Indo-Afghanistan
Indo-Bangladesh
Indo-China
Indo-Indonesian
India-Malaysian
Indo-Singapore
Indo-Sri Lanka
Indo-Thailand
Indo-New Zealand
Indo-Taiwan

[Translation]

National Film Development
Corporation
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2. India-Uganda

3. India-Philippines

4. India-Slovenia

5. India-Mozambique

6. India-Czech

7. India-Oman

8. India-Gulf Cooperation Council
9. India-Kuwait

10. India-Slovak

6768. SHRI GAYA PRASAD KORI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the percentage of revenue which
the National Film Development Corporation
gets from the film industry each year; and

(b) the details of the revenue earned
by N.F.D.C. during the last three years?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): The National Film Development
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Corporation Limited (NFDC) does not get
any percentage of revenue from the film
industry.

(b) The revenues earned by the
Corporation on account of its business
activities for the last three years are as
under:—

1991-92 - Rs. 803.50 lakhs
1992-93 - Rs. 885.71 lakhs
1993-94 - Rs. 1475.00 lakhs

(Provisional)
[Translation]

Ship Repair Yards

6769. SHRI NITISH KUMAR:
DR. MAHADEEPAK SINGH
SHAKYA:

Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the Asian Development
Bank has presented any factual position
with regard to Ship Repair Yards recently;

(b) if so, the details thereof, and

(c) the foreign exchange earned by
the Ship Repair Yards during 1993-947?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) Yes, Sir.

(b) A Study was carried out by the
Asian Development Bank (ADB) in 1991-
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92 to ascertain the current status of the
Indian Shiprepair Industry. In their report
submitted to the Government in 1992,
they have given the factual position as
follows:—

(i) There are 4 large sized Public
Sector Shipbuilding/Repair Yards
viz. Cochin Shipyard Ltd., Cochin
(CSL), Hindustan Shipyard Ltd.,
Visakhapatnam (HSL), Garden
Reach Shipbuilders & Engineers
Ltd., Calcutta (GRSE) and
Mazagon Dock Ltd., Bombay
(MDL). Though the above
Shipbuilding/Repair Yards own
Graving Docks and Wet Repair
Berths, currently only two
Shipyards viz. CSL & HSL are
carrying out repairs to merchant
vessels as the facilities at MDL
and GRSE are mostly used for
building Defence vessels. Only
HSL and CSL offer comprehensive
Dry docking and repair facilities
for merchant ships. They have
modermn equipment which include
adequate workshop facilities,
cranage and infra-structure.

(i) Among the 3 medium sized Public
Sector Shipyards, Goa Shipyard
at Vasco-da-gama, engaged in
Defence shipbuilding, has no dry
dock but undertakes repairs to
the relatively smaller crafts at
their slipways. Similarly at Calcutta,
the Rajabagan Dockyard of
CIWTC and Hooghly Dock & Port
Engineers Ltd. (HDPE) carmy out
repairs to IWT vessels and other
small crafts.

(i)  An exclusive Shiprepair Yard with
two Floating Dry Docks, alongside
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Wet Berths and workshop facilities
has been created at Madras Port
by a private entrepreneur.

(iv) In addition, there are a number
of small ship-repairers with limited
facilities but without owning any
dry docks or wet repair berths.
They offer their services to ships
calling at the respective Ports.

(v) The Ports at Bombay and Calcutta
have dry docks which are very
old. The Bombay Port has two dry
docks and Calcutta Port has 5 dry
docks available for repair of
merchant vessels and port craft.

(c) The foreign exchange earned
by the Public Sector Shipyards during
1993-94 is approximately US$.6.82 lakhs.

[English]

Sale of F-16

6770. SHRI INDRAJIT GUPTA: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Goverment's attention
has been drawn to the news-item
captioned “F-16s .z.2 contrary to US
Goals: Ray” appearing in the Observer,
dated April 12, 1994;

(b) whether the Government have
received any reaction thereon from the
US; and

(c) if so, the facts thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes,
Sir.

(b) and (c). US Government have
conveyed that their proposal to transfer
38 F-16 aircraft and other military
equipment to Pakistan in retum for a
verifiable cap on Pakistan’s production of
fissile material is a bilateral proposal.
Following US Deputy Secretary of State
Mr. Strobe Talbott's visit to Islamabad,
the US and Pakistan agreed to proceed
with further consideration of the US
initiative, with a view to developing an
approach acceptable to both the US and
Pakistan.

Telecom. Equipment

6771. SHRI RAM KAPSE: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Government
propose to acquire modern telecom
equipment on lease basis from private
agencies to meet the requirements of
expansion programmes;

(b) if so, the details thereof;

(c) whether any final decision has
been taken in this regard; and

(d) the likely improvement in the
telecom scenario as a result thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) and (c). The Deptt. has finalised
arrangement for procurement of 5.7 lakh
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telephone lines of large Digital Switching
System on lease b&sis.

(d) The expangjon programme of
the telecom. services is likely to get a
big boost by acquiring equipment on
lease basis.

Acquisition of Vessels

6772. SHRIMATI BHAVNA
CHIKHLIA: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) the Govermmment policy with
regard to the acquisition of vessels;

(b) whether the Govemment are
allowing shipping companies to acquire
vessels; and

(c) if so, the details thereof including
the norms fixed therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). Acquisition of ships is open
to both private entrepreneurs and public
sector companies. Government approval
for the acquisition of all categories of
vessels except Crude OQil tanker and
OSV by private ship owning companies
is automatic. This approval would,
however, be given only for specific
acquisition cases which conform to the
age norms prescribed by the Government.
Such approval would be valid for a period
of 45 days.

In case of other prgposals, the
private entrepreneur would submit an
application for the consideration of Shin

MAY 9, 1994

Written Answers 264

Acquisition Licencing Committee (SALC)
which would convey the decision with
regard to the issue of licence within 45
days time.

[Translation]

Electronic Exchanges in Bihar

6773. SHRI LALL BABU RAI: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the number of the electronic
exchanges set up in Bihar during the last
two years and the number of villages to
which S.T.D. facility has been provided;
and

(b) the number of such new
exchanges proposed to be set up in the
near future?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) (i) Number of
electronic exchanges set up in Bihar
during:

1992-93 - 304

1993-94 - 120

(ii) Information regarding number of
villages to which STD has been provided
is being collected and will be laid on the
Table of the House.

(b) (i) Numbers of large capacity
new Electronic exchanges planned to be
set up during 1994-95 are 8.



265 Written Answers

(i) Proposal for setting up of small
capacity new Electronic telephone
exchanges in future depend upon the
availability of 10 minimum registered paid
demands for telephone connections ‘at a
place. Téntatively 72 numbers of small
and Medium capacity exchanges have
been allotted to Bihar for 1994-95.

[English]
Haj Goodwill Delegation

6774. SHRI RAJESH KUMAR:
DR. MUMTAZ ANSARI:
SHRI SYED
SHAHABUDDIN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the composition of the
Govemment Haj Goodwill Delegation for
Haj 1993 including the names,
designations, occupations and State of
domicile of each member;

(b) the humber of additional persons
who accompanied them on Haj;

(c) the duration of their stay in
Saudi Arabia;

(d) the total expenditure in Rupees
with break up for accommodation,
transport, telephone charges or DA, gifts
and hospitality;

(e) the brief particulars of the work
done by the delegation in Saudi Arabia
in terms of personalities called on, Press
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Conferences held, statements published
efc;

(f) whether the delegation has
submitted a report signed by all the
members; and

(g) the brief particulars of
suggestions and recommendations made
for the improvement of Haj Service and
whether they are being implemented for
Haj 1994?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) The
composition of the 18 member
Government of India Goodwill Delegation
for Haj 1993 including names,
designations, occupations and state of
domicile of each member is placed at
Statement-I.

(b) 22 additional
accompanied the Delegation.

persons

(c) The duration of delegation’s
stay in Saudi Arabia was 23 days.

(d) Expenditure incurred on the
Delegation for Haj 1993 was
Rs. 92,25,650/-. Break up of expenditure
is attached at Statement-Il.

(e) The Delegation called on the
Saudi Minister of Haj and Aukaf and
discussed arrangements made for the
pilgrims. Subsequently, the leader of the
delegation attended a dinner hosted by
the Saudi Minister in Makkah. The
Delegation also called on the Govermnors
of Makkah and Madinah. Invitations were
extended to the Governors of Makka &
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Madinah to pay an official visit to India.
Some of the members met the Rector
of Madinah Islamic University and visited
the Quran Printing Establishment in
Madinah. The leader of the Delegation
addressed a press conference at the
Consulate General of India, Jeddah at
which representatives of English and
Arabic newspapers were present. The
Leader of the Delegation subsequently
met individual reporters of some
newspapers. Some of the members met
eminent Saudi personalities like Imam of
the Harsha in Madinah and Chairman of
Moassasa.

(f) On return from Saudi Arabia,
the Delegation submitted to the
Government a report signed by the
leader.

(g) The delegation has made a
number of suggestions for the
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improvement of Haj services. These
include arrival of Goodwill Delegation in
Saudi Arabia sufficiently in advance to
interact with Saudi dignataries before the
Haj, greater cooperation between CHC
and CGl, Jeddah, option to pilgrims to
make their own arragements for
accommodation in Makkah/Madinah well
in advance, better adherence to deadlines
in the Haj Action Plan, increase in
number of flights in order to reduce
pilgrims’ stay in Saudi Arabia to 30 days,
provision of orientation courses to pilgrims
before departure and various
administrative  suggestions  for
strengthening the Haj Establishment of
the Government of India. These
suggestions have been examined in detail
and are being implemented on a
continuous basis, keeping in view
their practicality and necessity and
where necessary, the consent of the
Saudi side.

STATEMENT-|

Composition of the Government of India Goodwill
Delegation to HAJ 1993

1. Shri P.M. Sayeed,
Minister of State for
Home Affairs

2. Shri Salamtulla
3. Shri Mohd. Akbar Pasha,
Member of Parliament,

(Tamil Nadu)

4. Mufti Manzoor Sahib of Kanpur
(UP)

5. Shri Ghulam Rasool Matto,
Member of Parliament, Kashmir

Leader

Deputy Leader
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10.

11.

12.

13.

14.

15.

16.

17.

18.

6. Shri Sayeed Ahmed,

MLA and exMinister,
Maharashtra.

Maulana Junaid Saheb of Benaras,
upP

Qari Hifzur Rehman of Bihar

Shri T.H. Musthaffa,
Minister of Food,
Government of Kerala,
Thiruvananthapuram.

Captain Ayub Khan,
Member of Parliament (Lok Sabha)

Maulana Jameel Ahmed llyasi
(All India Immams’ Council)

Shri Shafaet Husain,
Member, ZRUCC (NR)
57, Nag Cinema Road,
Lucknow.

Dr. Mohd. Fazal Rehman,
Assistant Director,

Indian Institute of Chemical
Technology, Hyderabad.

Shri Motlur Rehman,
General Secretary, Bihar, (PCC).

Shri Ghulam Rasool Kar,
President,
PCC Kashmir.

Mohammad llyas
C/o Mohd. Yunus Saleem, MP

Shri E.T. Mohammad Bashir,
Minister of Education,

Government of the State of Kerala

Dr. Qazi Ghazanfar
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Ali Member Secretary

Joint Secretary,
Union Public Service Commission,
New Delhi.



271 Written Answers

MAY 9, 1994

Written Answers 272

STATEMENT-Il

Statement of expenditure incurred on Haj Goodwill Delegation for Haj-1993

In Foreign Exchange (Sris.)

Accommodation
Transport
Telephone charges
Daily Allowance
Total (a)
Equivalent to Rs.
Indian Currency
Airfare

Excessa Baggage
Contingencies
Entertainment
Foreign Travel Tax
Total (b)

Grand Total
(a) + (b)

707,325.50
192,245.00
28,299.97
101,579.00
1,029,449.47
87,50320.00

4,39,380.00
18,350.00
4,600.00
7,500.00
5,400.00
47533000
92,25,650.00

LPT at Bhadrak, Orissa

6775. SHRI ARJUN CHARAN
SETHI: Will the Minister of
INFORMATIOM AND BROADCASTING
be pleased to state:

(a) whether the Low Power T.V.
transmitter functioning at Bhadrak in
Orissa is not upto the mark;

(b) if so, whether the Government
propose to convert the said LPT into
HPT; and

(c) if so, by when and if not, the
reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEOQ): (a) The performance of the Low
Power TV Transmitter at Bhadrak was
not satisfactory some time back, because
of a fault developed in the antenna
system due to frequent interruptions in
power supply. The fault has since been
rectified and the Centre is reported to be
functioning normally. However, power
supply failures continue to affect the
normal transmission from the Centre.

(b) and (c). No, Sir. With a view
to strengthen TV service in Baleshwar
district, a High Power TV Transmitter is
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under implementation at Baleshwar. The
lead time involved in completion of the
project of this magnitude is about 3-4
years after the commencement of civil
works at site.

[Translation]

Revenue and Expenditure on P & T
Services in Maharashtra

6776. SHRI VILASRAO NAGNATH-
RAO GUNDEWAR: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the revenue eamed by the
Government from the telephone, posts
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and telegraph services in Maharashtra
during 1991-92, 1992-93 and 1993-94
separately; and

(b) the extent of amount spent on
these services during the aforesaid
period?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) The Revenue
eamed by the Government from the
Telephone, Posts and Telegraphs services
in Maharashtra during the years 1991-
92, 1992-93 and 1993-94 upto March
(Preliminary) Accounts are as under:—

(Rupees in Crores)

1991-92 1992-93 1993-94

(upto March

(pre.) ‘04

Telephones 317.75 401.38 44767
Posts 165.38 204.00 204.15
Telegraphs 22.53 18.89 13.80

(b) The amounts spent on these services during the above period are as under:

1991-92 1992-93 1993-94

(upto March

(pre.) ‘94

Telephones 107.88 ... 126.62 152.02
Posts 206.8 218.44 236.58
Telegraphs 18.22 20.25 20.83
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[Translation]

Expansion of A.L.R./Doordarshan
Network in Gujarat

6777. SHRI N.J. RATHVA: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the target fixed for setting up
and expansion of Akashvani and
Doordarshan Kendras in Guijarat during
the last two years and the target achieved
in this regard and the names of places
where the work has to be started; and

(b) the scheme formulated for the
expansion and setting up of Akashvani
and Docrdarshan Kendras in Gujarat for
the year 1993-94 and the arrangements
made for each Kendra under this
scheme?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). In the State of Gujarat,
AIR targeted to set up four schemes for
expansion of its network during the 8th
Plan, of which, duringthe lasttwo years, the
Radio Station at Ahwa has been
commissioned. The rest of the schemes at
Junagarh, Vadodara and Ahmedabad (VB)
areundervarious stages ofimplementation.
During the 8th Plan, Doordarshan’s
schemes forexpansion of its networkinclude
settingup of 4 HPTs, 16 LPTsand2 VLPTs.
During the last two years, 3 schemes at
Bhuj (HPT), Khambat (LPT), Ahmedabad
(LPT) have been set up.

[English]
Relations with Bangladesh
6778. SHRI CHITTA BASU: WIill

the Minister of EXTERNAL AFFAIRS be
pleased to state:
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(a) the major bilateral issues to ‘be
resolved with Bangladesh; and

(b) the steps taken to resolve those
issues and to improve relations between
India and Bangladesh?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) and
(b).The major bilateral issues- to be
resolved with Bangladesh include sharing
of waters of the common rivers, early
completion of the repatriation of Chakma
refugees, illegal immigration from
Bangladesh, insurgency-related develop-
ments and further expansion of cultural,
commercial and economic cooperation.

The Government remain committed
to maintenance of friendly and cooperative
relations with Bangladesh. For this
purpose, our dialogue with the
Government of Bangladesh to resolve all
outstanding issues as also our
endeavours to consolidate bilateral
cooperation in future will continue.

Construction of National Highways
and Bridges

6779. SHRI C.P. MUDALA GIRI-
YAPPA: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether several proposals are
pending for clearance with the Union
Govemment regarding construction of
National Highways and bridges;

(b) if so, the total number of such
proposals received by the Union
Gove:nment from the State of Kamataka;

(c) since when these proposals are
pending with the Union Government for
clearance;
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(d) whether a substantial amount
has been sanctioned by the Union
Govenrment for this purpose; and

(e) the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
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TRANSPORT (SHRI JAGDISH TYTLER):
(a) Yes, Sir.

(b) to (e). In all, 24 proposals were
received during 1993-94 in respect of
National Highway road and bridge works
in Kamataka. The position is as under:

Proposals Roads Bridges
No. Approx. No. Approx.
Amount Amount
(Rs. crore) (Rs. crore)
Received 21 22.00 3 54.00
Sanctioned 19 17.00 1 4.00
Retumned 2 5.00 - -
Under process - - 2 50.00

Transportation in Ganga

6780. SHRI HARIN PATHAK: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) the progress made in regard to
the scheme for running ships in Ganga;

(b) whether the Government
propose to introduce such transport
system in other stretches of national
waterway; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). IWT vessels are being operated
by CIWTC Ltd., Calcutta for transportation
of cargo in Haldia-Patna stretches of the
Ganga regularly. Instructions have been
issued to IWAI to maintain 2m depth in

the entire National Waterway-|, ie. the
Ganga (Haldia-Allahabad).

A scheme for introduction of
experimental-cum-promotional operation
1.W.T. vessels by private operators was
sanctioned at an estimated cost of
Rs. 84.00 lakhs. Under this scheme, 2
Nos. of 600 T capacity vessels to be
hired by the IWAI from CIWTC would be
given to the Goa Barge Owners’
Association free of hire charges, for
plying on National Waterway-l (The
Ganga), after having been repaired/
drydocked shortly, for a period of one
year.

Publication of Passport Application
Status in Newspapers

6781. PROF. SAVITHRI
LAKSHMANAN: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether Passport Offices
throughout the country release upto date
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information pertaining to Applications for
Passport to the Press for Publication in
the main local Newspapers for general
public information;

(b) if so, the details thereof, and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R.L. BHATIA): (a) and (b). The
passport offices issue a press release
every week giving the date upto which
the applications received by them have
been processed in the previous week.

(c) Does not arise.
By-products produced by Sail

6782. DR. K.V.R. CHOWDARY:
Will the Minister of STEEL be pleased
to state:

(a) the details of the by-products
being produced by the Steel Authority of
India Limited, its subsidiaries and the
Rashtriya Ispat Nigam Limited; and

(b) the norms/criteria laid down for
their marketing and distribution?

THE MINISTRY OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) and (b).
Steel Authority of India Limited produces
the following by-products:

(i) Fertilizers (Ammonium
Sulphate)

(ii) Coal Chemicals
(iii) Scrap

(iv) Slag
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Out of the above by-products, Scrap
and Slag are sold directly by the Steel
Plants of SAIL.

The distribution procedure being
followed for Fertilizers and Coal Chemicals
is as under:

Fertilizers (Ammonium Sulphate)

Pricing and Distribution of Fertilizers
is under the Government control. As per
the existing procedures laid down by the
Department of Fertilizer, Ministry of
Agriculture, Government of India, SAIL
supplies Fertilizers on the accounts of
different states on six monthly basis.
Fertilizers are also marketed through a
distribution net-work comprising
Institutional Agencies/Cooperative bodies
promoted by State Governments as also
Private Wholesale Dealers.

Coal Chemicals

Few items of coal chemicals like
liquid Ammonia and Anhydrous Ammonia,
Ammonium Nitrate etc. are directly sold
by the concemed Steel Plant. Balance
chemicals are sold by SAIL either through
the Long Term Contracts or through ad-
hoc sales based on the availability.

Rashtriya Ispat Nigam Ltd. (VSP)
Produces the following by-products:

(i) Fertilizers (Ammonium
Sulphate)

(ii) Coal Chemicals
(iii) Slag

(iv) Clacined Lime Fines
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(v)  Calcium Carbide Sludge

(v  Oxygen, Nitrogen and argon
in liquid/gaseous forms.

By-products of VSP are sold from
head quarters at Visakhapatnam to actual
users as well as through tenders. Demand
registration of products is also done.
Quarterly/half yearly/annual agreements
are entered into for supply of materiai.

Advertisements on Doordarshan

- 6783. SHRI ANANTRAO
DESHMUKH: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether the Government
propose to issue separate guidelines to
DAVP for regulating advertisements on
Doordarshan sponsored by Govemment;
and

(b) the extent of exploitation of this
highly potent media by DAVP in terms
of money spent during 1992-93 on
Government advertisements?

THE MINISTER OF STATE OF
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO):(a) No, Sir.

(b) An expenditure of Rs. 344.44
lakhs was incurred by DAVP during
1992-93 on the production and telecast
of programmes on Doordarshan.

T.V. Transmitters in Maharashtra

6784. SHRI BAPU HARI CHAURE:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:
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(a) the locations of low power and
high power TV transmitters that were to
be set up in Maharashtra during the
Seventh Plan period;

(b) to what extent targets have
been achieved;

(c) whether the Government have
also sanctioned new Radio Stations apart
from T.V. transmitters in the State; and

(d) if so, the details thereof and
how many have been completed and the
number of TV transmitters and Radio
Stations being set up in the State during
the Eighth Plan period?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) Statement | is attached.

(b) Projects mentioned in Statement-
Il have since been commissioned with
the exception of the transposer at Junnar.

(c) and (d). Yes, Sir. The details
of new radio stations which had been
included in Seventh Plan are given in
Statement-II.

During the Eighth Plan period,
Doordarshan has under implementation/
envisaged 3 High Power transmitters, 19
Low Power transmitters/Very Low Power
transmitters in the State of Maharashtra,
besides the 3 Low Power transmitters
already commissioned. All India Radio
has during the Eighth Plan period, two
schemes under implementation in the

" State of Maharashtra.
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STATEMENT-
Sl. Location
No.
Locations of High Power/Low Power
TV Transmitters 11.  Ichalkaranji
12. Karad
ng- Location 13. Yavatmal
14. Wardha
High Power Transmitter 15. Kinwat
Ambajogai 16. Manmad
2. Aurangabad 17.  Nandurbar
Low Power Transmitter 18. Osmanabad
3. Achalpur 19. Pandharpur
4. Amalner 20. Pusad
5. Barshi 21. Ratnagiri
6. Bir 22. Satara
7. Buldana 23. Shahad
8. Diglur Transposers
9. Gadhchiroli 24. Aurangabad
10. Hingoli
25. Junnar
STATEMENT-II

The details of Radio Stations sanctioned in the 7th Five Year Plan (1985-90)

Sl. Place Schemes

No.

1. Betul 2 x 3 KW FM Tr., MP Studio Since Commissioned
2. Ahmednagar 2 x 3 KW FM Tr.,, MP Studio Since Commissioned
3. Nanded 2 x 3 KW_FM Tr, MP Studio Since Commissioned
4. Kolhapur 2 x 3 KW FM Tr.,, MP Studio Since Commissioned
5. Akola 2 x 3 KW FM Tr, MP Studio Since Commissioned
6. Yavatmal 2 x 3 KW FM Tr,, MP Studio Since Commissioned
7. Satara 2 x 3 KW FM Tr., MP Studio Since Commissioned
8. Chanderpur 2 x 3 KW FM Tr.,, MP Studio Since Commissioned
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SlI. Place Schemes

No.

9. Dhule 2 x 3 KW FM Tr.,, MP Studio Since Commissioned

10. Nasik 2 x 3 KW FM Tr.,, MP Studio Yet to be Commissioned

11. Osmanabad

2 x 3 KW FM Tr., MP Studio

Yet to be Commissioned

Legend:MP Studio - Multi Purpose Studio.

T.V. Coverage in Tamil Nadu

6785. SHRI N. DENNIS: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the places in Tamil Nadu which
are not covered by Doordarshan Net-
work;

(b) whether the Government have
received representations from Tamil Nadu
for extending Doordarshan coverage; and

(c) if so, the steps taken by the
Govemment in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BRAODCASTING (SHRI K.P. SINGH
DEO): (a) Whereas the entire state of
Tamil Nadu is covered by satellite service,
all the districts are wholly or partially
covered by the terrestrial transmitters,
providing TV service to 91.3% population
and 91.2% area of the State.

(b) Yes, Sir. Representations have
been received from time to time from
various quarters for extending and
strengthening of TV service in the State.

(c) With a view to strengthen TV
service in Tamil Nadu, three high power

transmitters and fifteen low/very low power
transmitters are presently under
implementation/envisaged to be set up in
the State. On the completion of these
projects 96.1% of population and 96.2%
of area of the State will be covered by
terrestrial transmission.

[Translation]

Outstanding against P.C.O. holders
in M.P.

6786. DR. LAXMINARAYAN
PANDEYA: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) the number of ISD/STD/PCOs
in the Mandsaur and Ratlam districts of
Madhya Pradesh;

(b) the outstanding amount against
the said PCO operators for 1993-94 and
1994-95; and

(c) the action taken to recover the
outstanding amount?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) There are 80 and
130 ISD/STD/PCOs at Mandsaur and
Ratlam districts of Madhya Pradesh

respectively.
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(b) The outstanding amounts for
1993-94 and 1994-95 are as under:—

1993-94 1994-85
Mandsaur 3,60,000 46,000
District
Ratlam 47,890 Nil
District

(c) The defaulting 1ISD/STD/PCOs
in Mandsaur District have been
disconnected. Disconnection notices have
also been sent in respect of the PCOs
in Ratlam District. Further, suitable action
has been initiated to recover the
outstanding dues from these ISD/STD/
PCO franchisees.

[English]

D.T.C. Bus service to Central
Secretariat

6787. SHRI SANT RAM SINGLA:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether the Govermnment are
aware of the hardships being faced by
the Government Servants to come to
office (Central Secretariat) from Delhi
Cantt. Railway Station;

(b) if so, whether the Govemment
propose to run a D.T.C. Bus between
these two points during the rush hours
of Moming and Evening so as to mitigate
the hardships of these workers;

(c) if so, the details thereof and the
time by which this bus service is likely
to be started; and

(d) if not, the reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) The Government servants bound for
Central Secretariat from Delhi Cantt.
Railway Station are adequately being
served with regular and speical trips
provided by DTC during peak hours.

(b) No, Sir.
(c) Does not arise.

(d) Due to fleet constraint, it is not
possible for DTC to provide additional
bus service on Delhi Cantt. Railway
Station — Central Secretariat route.

Modernisation of Rourkela Airport

6788. KUMARI FRIDA TOPNO:
Will the Minister of STEEL be pleased
to state:

(a) whether the Govemment are
aware that there are no night landing and
take off facilities at Rourkela Airpon;

(b) if so, whether the Govemment
propose to modernise Rourkela Airport;
and

(c) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) Yes, Sir.
The Govemmment are aware that there
are no night landing and take off facilities
at Rourkela Airport.

(b) At present, SAIL (RSP) have no
plan to modemise the Rourkela Airport
owned by them as a private Aerodrome.

(c) Does not arise.
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Power Plant by ABB

6789. SHRI SULTAN SALAHUD-
DIN OWAISI: Will the Minister of POWER
be pleased to state:

(a) whether the Asea Brown Bovery
has decided to set up 235 MW combined
cycle power plant at Jegurupadu near
Rajamundary in Andhra Pradesh;

(b) whether any agreement in this
regard has been reached;

(c) if so, the details thereof and the
time by which the work on the project
is likely to be started; and

(d) the estimated total cost of the
proposed plant?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) No, Sir. ABB is
associated with GVK Industries, the
promoter of the Jegurupadu project only
as a contractor.

(b) to (d). Do not arise.

Exports by Aluminium producing
Countries

6790. SHRI K. PRADHANI: Will the
Minister of MINES be pleased to state:

(a) whether the major Aluminium
producing countries have decided to cut
exports to India;

(b) the impact of such a decision
on the country’s Aluinium Industry; and

(c) the precautionary measures
adopted by the Government to curtail
sharp increase in Aluminium prices?
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THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a)
Govemment have no such information.

(b) No adverse impact is expected
as India is an exporter of Alumina and
Aluminium.

(c) Government have reduced
Excise Duty on Aluminium in the financial
year 1993-94 and have proposed further
reduction in the budget proposals for
1994-95 to stimulate demand for
Aluminium in the Country.

AIR Stations in Kerala

6791. SHRI THAYIL JOHN
ANJALOSE: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) the number of full fledged
stations, relay centres and auxiliary
centres of All India Radio in Kerala;

(b) whether the Government have
a proposal for the upgradation of some
of these radio stations in Kerala;

(c) if so, the details thereof; and

(d) the proposals for expansion of
AIR services in the State during the
Eighth Plan Period?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) There are 6 full fledged radio
stations at Calicut, Trichur, Trivandrum,
Cochin, Cannanore and Iddukki and a
Relay Station at Alleppey working in the
State of Kerala.
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(b) and (c). Yes, Sir. The details
of upgradation schemes of All India
Radio Stations in Kerala is given below:

Place Scheme

(i) Trichur 100 KW MW
Transmitter in
place of 20 KW

MW Transmitter

100 KW MW
Transmitter in
place of 10 KW
MW Transmitter

2 x 100 KW MW
Transmitter in
place of 100 KW
MW Transmitter

(iv) Trivnadrum (VB) 2 x 5 KW FM
Transmitter in
place of 1 KW MW
Transmitter

(v) Trivandrum (VB) Studio IV in place
of old studio.

(ii) Calicut

(iii) Alleppey

(d) The scheme of All India Radio
for expansion of its services in the State
during the Eighth Plan period are given
below:—

Place Scheme

(i) Trivandrum 50 KW SW
Transmitter.

(i) Cochin 2 x 56 KW FM

Transmitter.

Telecast of Assamese Programmes

6792. SHRI PROBIN DEKA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:
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(a) whether Assemese programmes
telecast through Doordarshan Metro are
repeated several times within a fortnight;

(b) if so, the number of times the
same programmes were repeated during
January 1994 and March 1994 and the
reasons therefor; and

(c) the steps being taken to check
the repeatition of same programmes and
to telecast new programmes?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) The Metro Channel does not
carry prograinmes in Assamese language.

(b) and (c). Do not arise.
National Highways in Maharashtra

6793. SHRI DATTA MEGHE: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) the amount provided for
developing and widening of National
Highways in Maharashtra during 1992-93
and 1993-94;

(b) the number of National Highways
in the State taken up for development
and the progress made so far in this
regard; and

(c) the time by which this work is
likely to be completed?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLERY):
(a) The funds allocated to the State of
Maharashtra for the development
including widening of National Highways
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during 1992-93 and 1993-94 are given
below:—

(Rs. in lakhs)

Year Amount allocated
1992-93 3280.00
1993-94 3080.00

(b) and (c). The development of
National Highways is a continuous
process. The improvement works are
taken up keeping in view the traffic
intensity, condition of the road, soil and
climatic conditions, inter-se priority of
works and over-all availability of funds
etc.

[Translation]

Power generation by Thermal/
Natural Gas Power Plants

6794. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of POWER
be pleased to state:

(a) the quantum of electricity being
generated by each natural gas power
plant at present;

(b) the per unit cost of electricity
being generated by each of these plants;

(c) whether the cost of power
generated by thermal power plants is
comparatively less than the cost of power
generated by natural gas plants; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU): (a) to (d). The
information Iis being collected and will be
laid on the Table of the House.
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[English]

Pig iron manufacturing plant in
Andhra Pradesh

6595. SHRI BOLLA BULLI
RAMAIAH: Will the Minister of STEEL be
pleased to state:

(a) whether the Union Government
have approved a proposal for foreign
investment in setting up a Pig lron
Manufacturing Plant in Chittur district of
Andhra Pradesh;

(b) if so, details of the agreement
signed; and

(c) the likely time of completion of
the project?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) Yes, Sir.
The Union Government have approved
the foreign collaboration proposal of
M/s. Lanco Ferro Limited, for foreign
equity participation amounting to Rs.
232.00 lakhs (10.15%) in the paid up
capital of Rs. 2285.00 lakhs by Asian
Finance & Investment Corporation Limited,
Singapore for the setting up of a Pig lron
Plant in Chittur district of Andhra Pradesh.

(b) M/s. Lanco Ferro Limited, has
signed a Subscription Agreement with
Asian Finance and investment
Corporation Ltd. (AFIC), Singapore on
2nd March, 1994. As per the agreement,
AFIC agrees to subscribe at a price of
par for twenty three lakh and twenty
thousand shares and pay in full Rupees
two hundred and thirty two lakhs on the
remittance date, upon receipt of the
company’s request.
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(c) The Pig Iron Plant of M/s.
Lanco Ferro Ltd. is scheduled to
commence commercial production from
July, 1994 onwards.

[Translation]

High Power T.V. transmitter at Bhuj
in Bihar

6796. SHRI PREM CHAND RAM:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Govemment of
Bihar has submitted a proposal to the
Union Government for the conversion of
low power TV transmitter at Bhuj into
high power TV transmitter and change
of its location and also to set up a low
power TV transmitter at Sambhat; and

(b) if so, the action taken thereon?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir.

(b) Does not arise.
[English]

Research and Development in Steel
Industry

6797. SHRIMATI VASUNDHARA
RAJE: Will the Minister of STEEL be
pleased to state:

(a) whether Steel Authority of India
Limited has taken steps to improve its
research and development programmes,
and modemisation of its steel plants; and

(b) if so, the details of the research
and development and modemisation
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programme undertaken by SAIL during
the Eighth Plan and the funds earmarked
therefor in respect of different steel
plants, plant-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) and (b).
Yes, Sir. Steel Authority of India Limited
has taken up number of steps to improve
its research and development’
programmes. Details are given below:—

(1) Research and Development
Centre selects and pursues such
projects which would lead to
maximum benefits in terms of
improvement in productivity,
quality and yield, reduction in
rejection reduction in input cost
as well as reduction in specific
consumption of energy and
materials and development of new
products. To meet such require-
ments, projects taken up by
Research and Development
Centre have been classified in the
following categories:—

— Plant Performance Improve-
ment (PPIl) which accounts
for the bulk of Research and
Development efforts and are
directed towards improve-
ment in productivity, quality,
yield and energy conservation
and development of new
products in steel plants of
SAIL.

— Basic Research (BSR) and
Major Technology Develop-
ment (MTD) for developing
new steel technologies.

— Investigation and Consultancy
Assignments (ICA).
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(2) Annual Performance Plan (APP)
for Research and Development
Projects is prepared by RDCIS in
the beginning of each financial
year based on MICRO plans
drawn for each project.

(3) A Quarterly Review of Perfor-
mance (QRP) of RDCIS is carried
out with the objective of improving
competence, creativity, quality of
output, effectiveness and account-
ability.

(4) Research and Development Cen-
tre also signs its MOU with SAIL.

(5) Standing Committees have been
constituted in each Plant/Unit of
SAIL for evaluation and certifica-
tion of benefits produced by
Research and Development
projects.

(6) A Massive Quality Awareness
Programme has been launched.

Modemisation of SAIL steel plants
are currently under implementation in
Durgapur Steel Plant, Rourkela Steel
Plant and Bokaro Steel Plant. The details
are as follows:—

Durgapur Steel Plant

The project of Durgapur Steel Plant
modernisation was sanctioned in
February, 1989 at a cost of Rs. 2667.60
Crores. with a completion schedule of
March, 93.

6 Nos. of packages are already
completed out of total 16 turnkey
packages and part facilities have been
completed in 8 Nos. of packages.
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The total work of the project will be
completed by June, 95. The approved
outlay for DSP Modemisation in the 8th
Plan is Rs. 1810 crores.

Rourkela Steel Plant

In case of Rourkela Steel Plant,
Government have approved the
modemisatioin work at a total cost of
Rs. 2461 crores inclusive of foreign
exchange component of Rs. 396 crores
on 12th October, 1989. Govemment
have further sanctioned the revised cost
estimate on 12th May, 1992 at a total
cost of Rs. 3954 crores inclusive of
foreign exchange component of Rs. 714
crores. The modemisation work is being
implemented in 2 Phases i.e. Phase-l &
Phase-ll. The Phasa | work is being
implemented through 9 indigenous
packages and the Phase I work through
20 packages (15 indigenous and § global).
The modemisation work is under various
stages of implementation. The tctal
modemisation work is scheduled to be
completed by Dec’ 95.

The total fund allocated during 8th
Plan for RSP modemisation is of the
order of Rs. 3545 crores.

Bokaro Steel Plant (BSL)

Govenment has approved Stage-
Modemisation of Bokaro Steel Plant on
23.7.93. The project will be completed in
48 months from the date of sanction.

BSL Modernisation (Stage-Iil)
envisages the following:—

(i) Reconstruction of existing Steel
Melting Shop No. 2 to increase
its liquid steel capacity from
1.84 million tonnes per annum
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to 2.25 million tonnes per
annum.

(ii) Installation of 2 Nos. Double
Strand Slab Casters.

(i) Partial upgradation of 2000 mm
Hot Strip Mill.

(iv) Related service facilities.

The sanctioned cost of BSL
modemisations is Rs. 1625.79 crores
including FE of Rs. 283.50 crores, at a
base date of 1st Quarter, 1993. Eighth
Plan allocatioin for the project is Rs. 1446
crores.

[Translation]

AlR/Doordarshan Kendras in Uttar
Pradesh

6798. SHRI PRABHU DAYAL
KATHERIA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) the locations in Uttar Pradesh
where Akashwani and Doordarshan
Kendras have been set up during the last
six months;

(b) the percentage of area of the
State covered under transmission
programme of Akashwani and
Doordarshan;

(c) whether the Govemment have
received representation regarding
increase in the transmission range of
different transmitters; and

(d) if so, the details thereof and the
_steps taken or proposed to be taken by
the Government to increase the
transmission range ot tnese transmitters
in near future?
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THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) During the last six months, one
low power TV transmitter at Lucknow for
relay of Metro Channel was set up in
Uttar Pradesh. No All India Radio Station
has been set up in Uttar Pradesh during
this period.

(b) The area-wise coverage of the
State of Uttar Pradesh is 88% by All India
Radio and 79% by Doordarshan (inclusive
of fringe areas).

(c) and (d). Yes, Sir.
Representations from various quarters
are received from time to time for
increasing the range of transmitters. The
details of schemes for augmenting the
power of existing transmitters are given
in the attached Statement.

STATEMENT

Schemes of All India Radio/
Doordarshan for augmentation of
power of existing transmitters in

Uttar Pradesh

Sl Place Scheme for
No. Augmentation
All India Radio
1. Allahabad From 1 KW MW
to 20 KW MW.
Doordarshan
1. MAU From LTP to
HPT
2. Almora From VLPT to
LPT
3. Haldwani From VLPT to
LPT
4. New Tehri From Transposer

to LPT
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Besides, the power of the
transmitters at Balrampur, Banda,
Lakhimpur and Sitapur is also envisag'ed
to be augmented by High Power
Transmitter subject to availability of
resources.

Legend
HPT - High Power Transmitter
LPT  — Low Power Transmitter

VLPT - Very Low Power Transmitter
[English]

Telephone connections to
employees of Telecom

6799. SHRI BRAHMANAND
MANDAL:
SHRI TEJ NARAYAN
SINGH:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the Government have
taken a policy decision to install one
telephone connection any where in the
country on priority basis to telecom
employees during the entire service period
provided they are registered in the OYT
category;

(b) whether there is any proposal
under consideration to provide telephone
connection to the employees under Non-
OYT category;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?
THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS

(SHRI SUKH RAM): (a) Yes, Sir. A
serving telecom employee is entitled for
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provision of a telephone connection on
out of turn priority under OYT category
at his/her normal place of residence or
for the use of his/her family at some
other station if his/her family is staying
at that station.

(b) and (c). No, Sir. However the
staff representatives have represented in
the matter.

(d) Facility of out of turn sanction
under Non-OYT category has not been
extended to serving employees due to
their large number of due to the long
waiting list under Non-OYT category.

[Translation]
Tariff for STD in Bihar

6800. SHR! LALIT ORAON: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether there is a provision to
fix the rate considering twelve pulses
between the radial distance of fifty to
hundred kms. as one unit during ordinary
period;

(b) if so, the basis on which
subscribers in Gumla and Ranchi in Bihar
are charged considering eight pulses a
unit during ordinary period (from 8 a.m.
to 7 p.m.) for STD calls while the radial
distance between Gumla and Ranchi is
less than 100 Kms;

(c) whether the Government
propose to refix the rate in this regard;

(d) if so, by when; and

(e) if not, the reasons therefor?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Yes, Sir.

(b) to (e). The information is being
collected and will be laid on the Table
of the House as early as possible.

[English]

India-ASEAN Economic Cooperation
Committee

6801. SHR! ANKUSHRAO
RAOSAHEB TOPE: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether India-ASEAN Economic
Cooperation Committee is in rough
weather;

(b) if so, the details thereof;

(c) the objectives for setting up of
the Committee; and

(d) the steps taken to achieve the
objectives so far?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) No,
Sir.

(b) Does not arise.

(c) The objective is to have a
strong umbrella organisation of commerce
& industry which could serve as a
counterpart to the ASEAN Chamber of
Commerce & Industry and actively involve
our industry and business community in
expansion of India-ASEAN bilateral
cooperation in trade, investment, tourism
and science & technology.
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(d) The Committee has signed an
agreement with the ASEAN Chamber of
Commerce and Industry to set up an
India-ASEAN Business Council. It has
commenced its substantive work in
promoting India-ASEAN cooperation in
the four major areas identified by the two
sides so far.

Cable stayed bridged in Karnataka

6802. SHRI H.D. DEVEGOWDA:
Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether a cable stayed bridge
has been sanctioned on National
Highway 4; and

(b) if so, when it was sanctioned
and the total estimated cost thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHR! JAGDISH TYTLER):
(a) No, Sir.

(b) Does not arise.
News Revamp Plan

6803. DR. KRUPASINDHU BHOI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Doordarshan has
formulated News Revamp Plan;

(b) if so, the details thereof and the
idea behind this plan;

(c) the factors on the basis of
which the Govemment have decided to
start such a plan; and
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(d) the steps being taken for its
implementation?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (d). Changes in the
programme format of Doordarshan
including its news bulletins, is an ongoing
activity primarily aimed at bringing about
a qualitative improvement in them so as
to sustain the interest of its viewers.
Some of the recent changes made in
respect of the news bulletins are adoption
of a new montage, increase in quantum
of visuals used, segmentation into specific
chunks viz. main, business, cultural sports
and weather news and improvement in
technical quality through the introduction
of the latest state of art equipment.

[Translation]
Metal Scrap and Sponge Iron

6804. SHRI SURENDRA PAL
PATHAK: Will the Minister of STEEL be
pleased to state:

(a) whether metal scrap availability
in the country is low as compared to its
demand;

(b) if so, the reasons therefor;

(c) the steps taken by the
Government to meet the demand and
supply gap; and

(d) the incentives given by the
Govemnment to encourage sponge iron
production?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) Yes, Sir.
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There is a domestic demand-availability
gap of about 1.5 to 2 million tonnes per
annum in respect of steel melting scrap.

(b) Generation of steel melting
scrap in the steel industry and other
industrial units is less than the requirement
of the electric furnace units in the country.
Modemisation of steel plants reduces the
generation of scrap.

(c) Steel melting scrap can be
freely imported. The import duty on steel
melting scrap was reduced from 12.5%
to 10% in the Budget for 1994-95 and
has been recently further reduced to 5%.
Govemmment has also been facilitating
the establishment of new units for
manufacture of sponge iron which is a
partial substitute for steel melting scrap.
Production of sponge iron has increased
from 12.8 lakh tonnes in 1991-92 to
about 24 lakh fonnes in 1993-94.

(d) In order to increase production
of sponge iron, various steps have been
taken by Government. These includes:—

(i) The sponge iron industry was
exempted from the provisions
of compulsory licensing in the
year 1985.

(i) Sponge iron has been included
in the list of high priority
industries for purposes of
foreign investment.

(i)  Customs duty on inputs for the
sponge iron industry like non-
coking coal and iron ore pellets
has been reduced.

(iv) Govermmment has set up a
Linkage Committee to provide
linkages of various raw
materials to sponge iron units.
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Liner Shipping Services

6805. SHR! SANAT KUMAR
MANDAL: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether there is any proposal
to lift the licensing restrictions on liner
shipping services;

(b) if so, the reasons therefor: and

~ (c) its impact on the share of three
India liner companies in the liner trade?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). The Government decided in
May, 1992 to throw open, to all indian
Shipping Companies, those liner routes
where the three Indian Shipping
Companies (viz. Shipping Corporation of
India, India Steamship Company and
Scindia Steam Navigation Company Ltd.)
are not operating. In the light of the
Government’s pclicy of liberalisation, the
question of throwing open all liner routes
to other shipping companies is being
examined. This relaxation would subject
the Indian and foreign shipping lines,
operating- in liner services, to open
competition on commercial consider-
ations.

[Translation]

Song and Drama Division Unit in
Madhya Pradesh

6806. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:
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(a) the number of song and drama

. units set up in Madhya Pradesh and the

locations thereof;

(b) the number of shows presented
by these units during the year 1993-94;

(c) the annual expenditure being
incurred on these units, in Madhya
Pradesh;

(d) whether there is any utility of
these units; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINSTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (c). There is one Regional
Centre of Song and Drama Division in
Madhya Pradesh which is stationed at
Bhopal and the territorial jurisdiction of
this unit is Madhya Pradesh and
Rajasthan. The unit presented 2696 shows
in Madhya Pradesh during 1993-94. An
expenditure of Rs. 22,72,996.00 was
incurred by this Unit in Madhya Pradesh
during 1993-94.

(d) and (e). Yes, Sir. The folk and
traditional media are found to be very
useful for inter-personal communication
with the people, especially in the rural
areas.

[English]

Media Commission

6807. SHRI GOPI NATH
GAJAPATHI: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:
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(a) whether thgre has been a
growing demand to set up a Media
Commission;

(b) whether the proposal is also
under the consideration of the
Government; and

(c) if so, the steps being taken to
implement the above proposal?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No, Sir.

(b) No, Sir. .
(c) Does not arise.
Telephone to Gram Panchayats

6808. SHRI SYED SHAHABUDDIN:
Will the Minister of COMMUNICATIONS
be pleased to state:

(a) the total number of Gram
Panchayats and additional villages
separately connected with telephones as
on March 31, 1991;

(b) the number of Panchayats,
villages and additional villages connected
with telephones as on March 31, 1994;

(c) the number of Gram Panchayats
and other villages likely to be covered in
the next two years; and

(d) the level of fulfilment of the Plan
target by the end of the Eighth Five Year
Plan?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
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(SHRI SUKH RAM): (a) As on 31.3.1991,
the total number of Panchayat villages
and additional villages connected with
telephones were 46,420 and 8,079
respectively.

(b) As on 31.3.1994, the total
number of Panchayat villages and
additional villages connected with
telephones were 1,31,245 and 8,079
respectiveiy.

(c) It is proposed to cover remaining
1,01,102 Panchayat villages and
additionaly 56000 other villages during
next two years (1994-96).

(d) The plan is to cover 3,82,347
villages by end of Eighth Five Year Plan
and the Department is trying to fulfil the
same.

Secretariat Travel

6809. MAJ. GEN. (RETD.)
BHUWAN CHANDRA KHANDURI: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the expenditure incurred by his
Ministry under the Head “Secretanat
Travel” during the last three years;

(b) whether there has been an
abnormal rise in the expenditure on this
account; and

(c) if so, reasons and justifications
for the same?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) The
expenditure incurred by the Ministry of
External Affairs under Major Head “2052-
Secretariat Travel Expenses” during the
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last three years (1991-92, 1992-93 and
1993-94) are as follows:—

(Rs. in Thousands)

Sl.  Year Expenditure Incurred
No. on Secretariat Travel
(“Major Head 2052)

{i) 1991-92 5,00,11
(i) 1992-93 8,94,98
(i) 1993-94 11,68,77
(Provisional)*

* Information on the expenditure incurred by
the Missions on behalf of the Ministry during
March 1994 is still awaited by Controller of
Accounts (Ministry of Extemal Affairs), New
Dethi.

(b) and (c). The reasons for increase
in Travel Expenses (Secretariat) are as
follows:—

(i) Upward revision of air fares.

(i) Depreciation of Indian Rupee
in 1991.

(iii) Opening of new Missions.
Post Offices in Arunachal Pradesh
6810. SHRI LAETA UMBREY: Will

the Minister of COMMUNICATIONS be
pleased to state:
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(a) the number of post offices,
category-wise functioning at present in
each district of Arunachal Pradesh;

(b) whether the said post offices
are as per the requirement; and

(c) if not, the steps taken by the
government to set up new post offices
in the State, district-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) As on 31-3-94,
283 post offices are functioning in
Arunachal Pradesh, the category-wise
and district-wise details of which are
given in the attached Statement.

(b) and (c). At present, a post
office in Arunachal Pradesh serves an
average population of 3055 against the
all India average of 5553. However,
considering the fact that post offices are
situated at considerable distance frum
each other, new post offices in Arunachal
Pradesh are being opened in a phased
manner. During 1992-93 and 1993-94,
17 extra departmental branch post offices
and 2 departmental sub post offices were
opened in Arunachal Pradesh.

STATEMENT

Classified details of Post Offices in the districts of Arunachal Pradesh

as on 31-3-94
Si.  Name of District HOs DSOs EDSOs EDBOs Total
No.
1. Tawang - 1 - 11 12
2. West Kameng - 7 -~ 12 19
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Sl. Name of District HOs DSOs EDSOs EDBOs Total
No.
3. East Kameng - 2 - 12 14
4. Lower Subansin - 1 - 18 19
5. Upper Subansiri - 1 - 12 13
6. West Siang - 5 - 28 33
7. East Siang - 4 - 26 30
8. Dibang Valley - 2 - 20 22
9. Lohit - 5 - 38 43
10. Tirap - 3 - 27 30
11. Changlang - 6 - 20 26
12. Papumpara 1 7 - 14 22
Total 1 44 - 238 283

Quick Delivery of Telegrams by
SFT

6811. SHRI R. SURENDER
REDDY: Wili the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the Government
propose to commission shortly, and
indigenously devised equipment called
‘Store and Forward Telegraph’
(SFT) switching system for quick delivery
of telegrams in the four metropolitan
cities of Bombay, Delhi, Madras and
Calcutta;

(b) if so, the details thereof indicating
the mechanism, functioning, cost, time-
saving and the particulars of the
manufacturer, etc. of the equipment;

(c) whether the equipment is
proposed to be commissioned in other
big cities also; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) Store and Foward
Telegraph (SFT) Systems have already
been commissioned in four metropolitan
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cites of Bombay, Delni, Madras and
Calcutta during the years 1982-84. Large
capacity switching systems of 128 lines
with redundancy are also commissioned
in these metros during the years
1989-94.

(b) Microprocessor based Store
and Forward Telegraph Systems are
indigenously developed message
switiching systems for receiving, analysing
and automatically routing the telegrams
priority-wise to the intended destinations.
By the introduction of these systems
manual delays at intermediate stations
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are substantially reduced and the
telegrams reach the destination faster.
Additional functions like pincode routing,
town name routing, telex delivery,
decoding code words etc. are also
provided by these systems.

Cost of these systems vary on the
capacity, year of procurement and other
factors. Details are given in Statement |.

(c) and (d). Yes, Sir. These systems
are installed at other big cities also as
per details at Statement-Il.

STATEMENT-I

Systiems Cost in Name of
lakhs Supplier

SFT-141-16 Lines 7.54 M/s. ECIL

SFMS—-128 Lines 77.27 M/s. ECIL

SFMS—64 Lines 47.00 M/s. ECIL, Keltron and

TCIL.

SFMS-32 Lines 26.00 M/s. TCIL

STATEMENT-lI

Places where systems are working

SFT-141 systems

Hyderabad, Vijayawada, Gauhati, Silchar, Patna,

Ahmedabad, Ambala, Shimla, Jammu-Tawi, Bangalore,
Cochin-l, Cochin-il, Bhopal, Indore, Raipur, Jabalpur,
Shillong, Cuttack, Chandigarh, Jaipur, Tiruchi,
Coimbatore, Lucknow, Varanasi, Agra, Siliguri.

SFMS-32 Lines system

Chandigarh, Dehradun, New Delhi, Jaipur, Jodhpur,

Ranchi, Cuttack, Tiruchi.
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SFMS-64 Lines system
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Thiruvananthapuram, Madurai, Coimbatore, Hubli,

Vijayawada, Pune, Nagpur, Ahmedabad.

SFMS-128 Lines system

Lucknow, Emakulam, Bombay, Bangalore, Madras,

Hyderabad, Calcutta, New Delhi.

Places where systems are planned

Kanpur, Ambala, Tirunelveli, Jammu
Tawi, Shillong, Bombay, Solapur, Rajkot,
Allahabad, Agra, Patna, Gulbarga,
Jallandhar, Raipur, Shimla, Salom, Nasik,
Calicut, TTC Jabalpur.

Campaign by INCA, US

6812.. SHRI SHARVAN KUMAR
PATEL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Indian National
Congress of America (INCA) has lately
spearheaded a campaign named ‘Defend
Kashmir in the US in reply to recent
propaganda unleashed by Pakistan
attributable to deliberate instigation of
insurgency in Kashmir; and

(b) if so, the reaction of the
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) The
Indian National Congress of America
(INCA) has started a signature campaign
to oppose the sale of F-16 aircraft to
Pakistan and is also active in countering
anti-Indian propaganda on Kashmir.

(b) Govemmment are in regular
contact with Indian-American
organisations and provide information
regarding India’s position on various
issues to enable such organisations to
counter negative publicity on India.

Indian Families in South Africa

6813. SHRI GEORGE
FERNANDES: Will the Minister of
EXTERNAL AFFAIRS be pleased to state:

(a) whether Indian families have
lost all their possession and properties
when their homes were looted during the
uprising in the homeland of
Bophuthatswana in South Africa as
reported in the Statesman dated March
21, 1994;

(b) if so, whether any steps have
been taken by the Government to
investigate the plight of Indian nationals
there; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) In
the erstwhile “independent homeland™ of
Bophuthatswana, certain Indians were
affected following wide spread civil strife,
riots and breakdown in the law and order
situation leading to the toppling of the
regime of President Lucas Mangope.

Three houses of Indian teachers on
the compound of Tselelopele Government
High School in Itsoseng were among
several houses looted and bumt. The

houses were Govermment property and

the Indian families had insurance cover
for their belongings, which also covered

_ loss due to riots. A video-tape lending

shop, owned by the wife of an expatriate
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engineer, located in the Mega-City
shopping compelx in Mmabatho was
looted. None of these events were
targetted specifically at indians. Adjacent
houses and shops belonging to South
Africans were similarly affected. In fact,
South African neighbours came to the
assistance of the Indians in putting out
fires and in salvaging property. No Indian
was injured.

(b) and (c). Consulate General of

. India, Johannesburg, upon receiving a
few telephone calls from concemed Indian
expatriate workers in the area, despatched
an officer to Bophuthatswana for an on
the spot assessment of the situation. He
found that the area was retuming to
normai with South African Defence Force
(SADF) patrolling the streets in armoured
vehicles. Police and SADF personnel
were also deployed at the entrances to
all public buildings, banks and major
shopping complexes. A meeting was
organised with the Indian nationals which
was attended by about 140 persons who
apprised the officer of the situation
described above. The Indian nationals
who are estimated to number about 500
families in Bophuthatswana were urged
to register themselves with the Consulate

General of India in Johannesburg.

Delicensing of Beer Industry

6814. SHRI MANORANJAN
BHAKTA: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased
to state:

(a) whether the Government
propose delicensing the beer industry;

(b) if so, the reasons therefor;
(c) whether any foreign companies

have sought permission to enter the
Indian Beer Industries; and
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(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI TARUN GOGOI):
(a) No, Sir.

(b) Does not arise.

(c) and (d). The Fosters’ Brewing
Group, Australia has sought permission
to -enter the Indian Market.

The foreign company has been
granted permission by the Govemment
of India to form a Joint-venture company
with an existing licence holder for the
manufacture of beer.

The Fosters’ Brewing Group would
bring in foreign exchange worth Rs. 5.1
Cr. into the country.

National Highway Act, 1956

6815. SHRI D. VENKATESWARA
RAO: Will the Minister of SURFACE
TRANSPORT be pleased to state:

(a) whether there is any proposal
to amend the National Highway Act,
1956; and

(b) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) No, Sir.

(b) Does not arise.
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Media Advisory Councils

6816. SHRI S.M. LALJAN BASHA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government
propose to encourage the formation and
active participation of media advisory
councils and advertising bodies;

(b) if not, the reasons therefor;

(c) whether no inter-action has
taken place on the issue of corporate
sponsorship; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) and (b). No, Sir. The present
arrangement is considered adequate.

(c) No, Sir.

(d) Does not arise.
[Translation]

Food Processing Units
6817. SHRI GAYA PRASAD KORI:

Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:
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(a) the details of proposals to set
up food processing units in Uttar Pradesh
cleared in 1993-94 districtwise;

(b) the number of such proposals
pending with the Union Govermment; and

(c) the steps being taken for early
clearance of these proposals?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD
PROCESSING, INDUSTRIES (SHRI
TARUN GOGOI): (a) to (c). As per the
New Industrial Policy of July, 1991, most
of the food processing industries have
been delicensed except brewing and
distillation of alcoholic drinks and those
reserved for Small Scale Industries.
However, from July, 1991 till February,
1994, 523 Industrial Enterpreneurs
Memoranda involving an investment of
Rs. 7882 crores and employment of
1,01,356 persons have been filed in Uttar
Pradesh. Besides the above, seven
projects in Uttar Pradesh requiring
approval have been cleared during 1993-
94 details of which are given in the
attached Statement.

Action has been initiated in respect
of three proposals for manufacture of
beer and two for manufacture of potable
alcohol. Similarly, action has also been
initiated in respect of proposal for a
poultry processing project.
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STATEMENT

Details of approvals granted during 1993-94 for setting up food processing units
in Uttar Pradesh

Si.  Details of approvals given
No.

District

1. Setting up of 2 units for manufacture of Beer

2. One unit for manufacture of Indian Made

Foreign Liquor

One unit for manufacture of Mineral Water

4. 3 units for fruit and vegetable processing

Nainital, Dehradoon
Meerut

Nainital

Export Processing
Zone-Noida,
Mathura,

Nainital.

[English]
Family Pension

6818. SHRI INDRAJIT GUPTA:
SHRI TARA SINGH:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether a large number of
applications for family pension under the
liberalised pension rules from the widows
of erstwhile departmental employees have
been pending for decision and finalisation
in the Office of Chief Post Master General,
Orissa, West Bengal and Bihar;

(b) whether some of the widows
could not get the family pension during
their lifetime;

(c) if so, the details thereof;

(d) whether the Government would
direct the offices to expedite the process
of finalisation of payment; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) tg.(e). The
information is being collected and will be
laid on the Table of the House.

Commercial Exploitation of Land

6819. SHRI RAM KAPSE: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the Union Government
have cleared the proposal of Commercial
exploitation of land belonging to Surface
Transport Ministry;

(b) if so, the details thereof, and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). The matter is under
consideration of the Govemment.
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[Translation]
New talent for Akashvani

6820. SHRIMATI BHAVNA
CHIKHLIA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether there is any institutional
arrangement with the Akashvani to provide
opportunities to the new talent in order
to improve the standard of programme
and broadcasting; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHR! K.P. SINGH
DEO): (a) and (b). All India Radio has
a system of auditioning different
categories of artistes, including new talent
for improving the quality of programme
to be broadcast. Besides Yuva-Vani
service, All India music competition,
Akashvani annual awards competition
and competition for radio playwrights are
some of the avenues provided by All
India Radio for encouraging talented
artistes to paricipate in programmes,
subject to programme requirement of the
station.

[Translation]

Advertisement on GATT agreement
on Doordarshan/AIR

6821. SHRI ANAND RATNA
MAURYA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) the total expenditure incurred
by the Government on advertisement on
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Doordarshan and Akashwani to propa-
gate the message that GATT agreement
is not against the interest of the country;

(b) the time allotted on Doordarshan
and Akashwani to propagate this
message;

(c) the objective of the Government
behind such advertisement; and

(d) to what extent the Government
have been able to achicve this objective?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) No advertisement on the
subject was broadcast/telecast by AIR/
Doordarshan.

(b) to (d). Do not arise.
[English]
Diesel subsidy to Trawler Owners

6822. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
FOOD PROCESSING INDUSTRIES be
pleased to state:

(a) whether the Government
propose to extend diesel subsidy and
provide working capital requirements to
deep-sea trawler owners in Andhra
Pradesh; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI TARUN GOGOI):
(a) and (b). Under the High Speed Diesel
Price Reimbursement Scheme, the Marine
Products Export Development Authority
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reimburses a part of the cost of HSD
consumed by deep sea fishing vessels
exporting at least 25% of their catch. The
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quantum of assistance released to
Visakhapatnam based deep sea trawlers
is as follows:—

‘Year No. of Cos. No. of Amount Released
Vessels (Rs. lakhs)
1992-93 18 30 100.22
1993-94 17 47 125.30

There is no scheme to extend
working capital assistance to deep sea
trawler owners.

Declaration of National Waterways

6823. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) whether there is any proposal
to declare Mandovi and Zuari rivers as
national waterways;

(b) if so, the stage at which the
proposal stands at present; and

(c) the time by which it is likely to
be cleared?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) to (c). Concurrence of the State
Government of Goa for declaring
Mandovi-Zuari rivers and Cumbarjua
Canal was sought. This issue is under
consideration of the State Government.

Visit of Leader of Awami League

6824. SHRI CHITTA BASU: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Awami League
Leader Ms. Sheikh Hasina recently met
the Prime Minister and the Vice-President;

(b) if so, whether the issue of
continuance of the Indo-Bangladesh
Friendship Treaty of 1973 was taken up
for discussion; and

(c) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SALMAN KHURSHEED): (a) Yes
Sir, the Awami League Leader Sheikh
Hasina paid courtesy calls on the Prime
Minister and the Vice-President on March
7, 1994 during a private visit to India.

(b) No, Sir.
(c) Does not arise.
Green Post Boxes

6825. SHRI C.P. MUDALA
GIRIYAPPA: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether green post boxes are
being used by the Department of Posts;

(b) if so, the details thereof with
their objectives;
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(c) whether the Government
propose to introduce this facility in all,
cities and towns in the country; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). Green
letter boxes are used in important cities
for posting of iter-city mail. This enables
segregation and expeditious sorting and
delivery of the local mail within the city.

(c) and (d) Green letter boxes can
be used at any city if the volume of local
mail justifies separate collection and
processing.

Modernisation of RNI, DAVP and
PIB

6826. SHRI V. SREENIVASA
PRASAD:
SHRI TARA SINGH:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Government have
decided to modemise the Registrar of
Newspapers of India, the DAVP and PIB
during 1994-95;

(b) if so, the details thereof;
(c) whether the modemisation of
these units also include overali

computerisation; and

(d) if so, the allocations made for
the purpose?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI K.P. SINGH
DEO): (a) to (d). Detailed information
regarding the three organisations is given
below:

Registrar of Newspapers for India

This office is being modemised by
introducing computerisation. The computer
system at Headquarters has been
upgraded and is being linked up with
computers at the regional offices at
Bombay, Calcutta and Madras. An amount
of Rs. 7.00 lakhs each has been
sanctioned for linking up regional offices
with the Headquarters for 1994-G5.

DAVP

Several ares within DAVP are being
modemised in a phased manner. These
are:

(i) Computerisation of release of
advertisements and payment of
bills.

(i) Installation of colour.monitors in
the already existing DPT system
which is used for composing
and preparation of art works.

(i) Computerisation of data
pertaining to agencies for
production of Audio Visual Spots.

(iv) Updating of the already
computerised mass mailing list.

An allocation of Rs. 14.50 lakhs
has been made in the Annual Plan of
1994-95 for computerisation and other
modemisation schemes.

PIB

Computer Centres have been set
up at PIB Headquarters at New Delhi and
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8 Regional Offices of the Bureau. In the
next phase of the computerisation project,
similar computer rooms will be set up in
the Branch offices of PIB which will be
linked with the Headquarters and
respective Regional Offices through
National Informatics Centre Network
(NICNET).

An allocation of Rs. 80.00 lakhs
has been made for this purpose during
the year 1994-95.

Vehicular Pollution

6827. PROF. SAVITHRI
LAKSHMANAN: Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) whether the Govemment of
Kerala has made any request for financial
assistance, for the purchase of pollution
testing equipment fer vehicular emission;
and

(b) if so, the details thereof and the
reactions of the Union Government
thereto?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (SHRI JAGDISH TYTLER):
(a) and (b) Government of Kerala have
made a request for financial assistance
for the purchase of 14 Gas Analysers
and 14 Smoke Meters to be used in the
Regional Transport Offices at an
estimated cost of Rs. 59.50 lacs during
the year 1993-94. The Union Government
have conveyed, in principle, approval to
this proposal. However, Government of
Kerala in March, 1994 have expressed
their inability for purchasing the pollution
testing equipments during the financial
year 1993-94. Further, they have
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requested to extend this assistance in
the financial year 1994-95. According to
the Scheme, Central assistance for the
purchase of pollution testing equipments
is provided after the purchase of the
equipments by the State Govemments.

Share holding by workers at HSCO
6828. SHRI M.V.V.S. MURTHY:
SHRI S.B. SIDNAL:

Will the Minister of STEEL be
pleased to state: ‘

(a) whether the Government
propose to involve the workers of ISCO
in the revival of this premier steel unit,
by allowing shareholding by them; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) and (b).
The leaders of the five Central Trade
Unions have, in the context of their
opinion expressed before the Department
Related Parliamentary Standing
Committee on Industry that 1ISCO should
be modemised by SAIL and should not
be handed over to a private sector
undertaking, written to the Prime Minister
stating that, if the situation demands, the .
workers are prepared to take over IISCO
as a Joint Venture provided SAIL will
have 50 per cent ownership and workers
will have 50 per cent ownership. The
modalities of the take over could be
negotiated with Government.

Govemmment have sought further
details in this regard from the Trade
Unions.
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Purchase of Dumper by NMDC

6829. SHRI TARA SINGH: Will the
Minister of STEEL be pleased to state:

(a) whether the National Mineral
Development Corporation Limited is
procuring 50 tonnes capacity BEML
Dumpers at exhorbitant rates; and

(b) if so, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHIRI
SONTOSH MOHAN DEV): (a) and (b).
No, Sir. The National Mineral Developm ent
Corporation Limited (NMDC) has repor ted
that it finalises purchase orders for
dumpers afiter obtaining offers from the
existing ma.nufacturers of dumpers in the
country and after detailed consideration
of the techino-commercial aspects of the
equipment .

National Highway Authority

6830. SHRI MOHAN RAWALE: Will
the Minister of SURFACE TRANSPORT
be pleased to state:

(a) whether there is any proposal
to form a full-fledged National Highway
Authority;

(b) if sio, the details thereof; and

(c) the time by which it is likely to
be set up?

THE MINISTER OF STATE OF
THE MINISTRY OF SURFACE
TRANSPORT (:SHRI JAGDISH TYTLER):
(a) Yes, Sir.
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(b) and (c). It is too early to
indicate the details and time by which the
Authority is likely to be activated.

Mineral Exploration

6831. SHRI K. PRADHANI: Will the
Minister of MINES be pleased to state:

(a) whether the Government have
given high priority to the search and
evaluation of both high value and other
non-ferrous minerals in the Eighth Plan;
and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) and (b).
Yes, Sir. Government has accorded high
priority for exploration of selected mineral
commodities during Eighth Plan period.
Geological Survey of India has planned
to carry out 146 new investigations/re-
oriented programmes for exploration of
Basemetals (46 investigations), Gold (40
investigations), Tin-Tungsten (15
investigations), Platinum Group of Metals
(PGM) (9 investigations), Molybdenum (3
investigations), Multimetals (13
investigations), Diamond (8 investiga-
tions) and General Metallogenic studies
(12 projects).

In addition, 21 investigations for
Coal and Lignite are also planned.

Quarters for P&T employees in
Guwahati

6832. SHRI PROBIN DEKA: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether adequate number of
quarters have been constructed for the
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employees of Post and Telegraph and
Telecommunications in Guwahati;

(b) if not, the extent to which the

existing number of staff quarters are
short of the requirement: and

(c) the steps being taken by the
Government to construct adequate
number of staff quarters for the purpose?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) No, Sir.

(b) Department of Posts

As per the demand, the shortfall in
the number of staff quarters is 110. (One
hundred and ten).

Department of Telecommunications

There is a shortfall of 102 (One
hundred and two) staff quarters to achieve
14% satisfaction ratio (targetted).

(c) Department of Posts

Construction of 36 (thirty six) staff
quarters has already been approved.
More quarters will be constructed as per
the availability of resources.

Department of Telecommunications

Shortfall is planned to be made up
by the end of 8th Five Year Plan, ie.,
by March '97.

Rural Post Offices in Andhra
Pradesh

6833. DR. K.V.R. CHOWDARY:
Will the Minister of COMMUNICATIONS

be pleased to state:
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(a) whether Post Offices in various
villages of Andhra Pradesh are functioning
in small houses;

(b) if so, the reasons therefor;

(c) whether the Government
propose to construct buildings for these
post offices; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM): (a) and (b). The
accommodation for Extra Departmental
Post Offices in rural areas are provided
by the Extra Departmental Postmasters
in their premises and not by the
Department. Out of 1335 departmental
Post offices as on 31.12.93 in rural
Andhra Pradesh, about 20% of them are
functioning in small houses for want of
suitable buildings.

(¢) and (d). Yes, Sir. The
Government proposes to construct
building for these post offices subject to
availability of suitable sites and funds.
During the current financial year
departmental buildings for 5 such post
offices are under construction.

Policy on Film Censorship

6834. SHRI ANANTRAO
DESHMUKH: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether the Government
propose to formulate a clear policy on
Film Censorship after cosidering the
recommendations of the National Film
Policy Group;



337 Written Answers

(b) if so, whether the existing
guidelines to C.B.F.C. in regard to censor
of Indian and foreign films is proposed
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to be modified; and

(c) if so, the steps Govemment
propose to take in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF INFORMATION AND
BROADCASTING (SHR! K.P. SINGH
DEO): (a) The recommendations of the
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working group on National Film Policy
(1980) relating to film censorship and the
action taken thereon are given in the
attached Statement.

(b) and (c). The guidelines for
certification of films were revised on
6.12.91 after consulting the film industry
and taking into account the views of the
Consultative Committee of the Members
of Parliament attached to the Ministry of
Information and Broadcasting.

STATEMENT

Report of the working group on National Film Policy

Recommendations relating
to censorship

Updated
action statement

189. Para 14.6 Statutory pre-censorship
of films should continue.

190. Para 14.9 Government must lay
down clear guidelines for the appointment
of the Chairman and members of the
Censor Board, which should keep in view
the broad qualifications recommended by
the Khosla Committee. The guidelines
should provide for adequate
representation of people drawn from the
film industry including those involved in
the creative aspects of film making.

191. Para 14.12 & 14.13 in Section
5(B)(1) of the Indian Cinematograph Act
which follows Article 19(2) of the
Constitution the words “the Sovereignty
and integrity of India” appear to have
been left out. The Act should be suitably
amended.

192. Para 14.15 & 14.16. The power of
the Central Government to give detailed
guidelines to the Censor Board erodes
the independence and authority of the
Censor Board. The Censor Board should
have the freedom to evolve its own code

Accepted. Recommendation is in line
with the existing policy of the Government.

Not accepted. Censorship and related
issues are matters of continuous, ever
evolving and changing social and ethical
mores. If would not be correct to lay
down rigid guidelines or qualifications for
Chairman or the Members of the Board.
The matter should be left to the discretion
of the Govemment depending upon the
prevalent situation.

Accepted. The words “the Sovereignty
and Integrity of India” have been added
to Section 5(B)(1) of Cinematograph Act,
1952 as per the notification dated
29.5.1984.

Not accepted. The guidelines issued by
the Central Govermment are within the
ambit of Article 19(2) of the Constitution.
Transferring of legal powers such as
prescription of guidelines under Section
5(B) to the Board itself is likely to suffer
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Recommendations relating
to censorship

Updated
action statement

and guidelines within Article 19(2) of the
Constitution as suggested by the Khosla
Committee.

193. Para 14.19. The Cinematograph Act
should be amended to take away the
revisional and appellate powers of the
Central Government over the decisions
of the Censor Board in cases except
where issues are involved which have a
bearing on (i) the sovereignty and integrity
of India, (ii) the security of the State, and
(iii) friendly relations with foreign States.

194. Para 14.20 Government should set
up a Standing Tribunal to be headed by
a person with judicial background to hear
appeals against the decisions of the
Censor Board. The Tribunal should
include on eminent film maker while
hearing appeals. Appeal should lie with
the Tribunal in all cases except in the
three specific areas mentioned in para
14.19 where the revisional and appellate
powers will rest with the Central
Government.

195. Para 14.24. An intermediary censor
classification should be introduced which
may be designated as ‘UA’. This will
indicate that the film is approved for
universial exhibition but contains material
which the parents may not like children
upto the age of 12 to see. This certificate
will be purely advisory.

196. Para 14.25 & 14.26. In granting ‘A’
certificate a puritanical approach towards
depiction of sex should not be adopted
but a stricter view should be taken
regarding the depiction of excessive,
sadistic and debasive violence.

197. Para 14.27. Censor Board has
generally adopted a rigid approach
regarding the exposure of corruption in
relation to established authority such as

from “excessive delegation” This is not
favoured by the Coun.

Not accepted. The Cinematograph Act is
essentially an administrative Act and the
final responsibility for administering the
Act rests with the Government. It is,
therefore, felt that revisional powers
should continue to rest with the
Government.

Accepted. Under powers conferred by
Section 5(D) of the Cinematograph Act,
1952 a Film Certification Appellate
Tribunal (FCAT) has been set up by the
Central Government with its head office
at New Delhi. The Chairman of the
Tribunal is a retired Judge of a High
Court and it has not more than four
members appointed by the Central
Government.

Accepted. An additional Censor
classification ‘UA’ has been added to
Section 5(B) and elsewhere wherever
considered necessary in the Act.

Noted. The observations of the Group
are within the scope of objectives and
guidelines laid down for film censorship
which inter-alia provide that the medium
of film should be responsive and sensitive
to the values and standards of society
and responsive to social change.

The observations of the Working Group
have been noted. Guidelines to the Censor
Board are in line with Article 19(2) of the
Constitution which provides for only
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Recommendations relating
to censorship

Updated
action statement

police, political govemment etc. Cinema
like literature has to be given the freedom
for social and political comments.

198. Para 14.28 & 14.29. Censor Board
should give a ‘Q’ certifiate indicating that
a film has definite artistic quality. This
should be supported by exemption from
entertainment tax and excise duty for
such films. This certificate should be
recommended by a separate committee
attached to the Censor Board consisting
primarily of film makers, film critics and
people from allied arts. Only those films
should be considered for ‘Q’ certificate
where the producers specially request for
such a consideration.

199. Para 14.30. All nominations to the
Advisory Panel of the Censor Board
should be made by the Censor Board
itself and not by the Central Government
and these should provide adequate
representation to film makers and artists
of other fields.

200. Para 14.32. The membership of the
Censor Board should be suitably enlarged.
Each Regional Office should be headed
by a full time member to be called
Regional Chairman and there should be
atieast 2 or 3 non-official members in
each region. Every Examining Committee
should include either the Regional
Chairman or a non-official member of the
Board. The Regional Chairman should
have full authority to grant censorship
certificate so long as the decision is not
contested by the applicant. In case the
decison is contested, the present
procedure of a Revising Committee should
be followed.

201. Para 14.33. The Regional Officers of
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